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LOK SABHA DEBATES.

*345
LOK SABHA

Wednesday, 20th November, 1957

The Lok Sabha met at Eleven of the
Clock.

LMr. S p e a k e r  in the Chair]

ORAL ANSWERS TO QUESTIONS
Reassessment of Rosl River Project

Flood Control Committee Report
+

Shri Shree Narayan Das:
Shri Radha Raman:

WiH the Minister of Irrigation and
Power be pleased to state:

(a) whether the Committee ap­
pointed Vo reassess and reformulate
various projects of flood control in
North Bihar especially regarding
Kosi river has submitted its report;

(b) if so, important features of the
repovt;

(c) whether the report has been
considered by the Planning Commis­
sion;

(d) if so, the nature of decisions
taken;

(e) the new programme of flood
control and river training in North
Bihar; and

(1 ) its financial aspects?
The Minister of Irrigation and

Power (Shri S. K. Patti): (a) to (f).
A  statement containing the requisite
information is laid on the Table of
the Lok Sabha. [See Appendix II,
annexure No. 9].

Shri Shree Narayan Das: From
paragraph 3 of the. statement it
appears that an expert committee has
been appointed to examine certain

1346

questions with regard to the coo .
struction of Hanumannagar Barrage.
In view of the fact that the work has
already been started and other pre­
liminary steps have already been
taken, what were the special cir­
cumstances that led to the appoint­
ment of this expert committep again,
after so many expert committees “have
examined this matter?

Shri S. K. Patli: There has been
always a litle difference of opinion
about the technical aspects of this
project and it was thought that
nothing was lost if certain aspects of
it were re-examined by an expert
team even while the work was in pro­
gress.

Shri Shree Narayan Das: What
were the technical aspects on which
there were difference of opinion?
There was nothing technical in it.
The question raised was whether a
barrage is necessary for the control
of floods or n ot That question afld
other allied questions with regard to
this project h^ve been examined by an
expert committee and the report of
that committee was in favour of the
construction of this project,

Shri S. K. Patil: The Kosi is an
extraordinary river. It has no paral­
lel anywhere in this country. There­
fore, sometimes it presents problems
which are not normal problems.
Therefore, it was thought necessary
to consider whether such a barrage as
a flood control measure would really
serve the purpose for which it was
meant. For instance, how early and
how long it would get silted up and
things of that description had to be
examined and nothing is lost by re­
examining them. In a big project,
like this, if there is any doubt, it is
always better to remove the doubt
by expert opinion.
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Shri V. P. Nayjur: From the answer
oi the hon. Minister placed on the
Table 1 find that the terms of re- 
ference of the high-level committee
included the analyses of the various
factors based on hydrological data.
lAay 1 know the period for which
systematically collected hydrological
data was available to this Committee?

Shri S. K. Patll: I would require
notice for that question.

Dr. Ram Subhag Singh: May I
know whether the construction pro­
gramme of this project is going to be
delayed in any way as a result of the
investigation by this Committee?

Shri S. K. PatU: I don’t think that
the programme will be very much
affected since we have already spent
so much money on it.

Shri Jafp&I Singh: Is it a fact that
since Kosi finds a strange bed very
often, frequently, engineers are
frightened to grapple with her pro­
perly?

Mr. Speaker: It is all figurative
language.

■sft f a w : ?twst

ait* TgcTTT T  3T5 fW
g w TT <*rr*T r+ijl jTRT
«frr ?K ’F’T? f^TT -H<+K
*TT ?TT*FTT «FT “J*T T’’ <3̂  iST -'Ttil
f! 1 3ft ftrart *rt «fr

'fllfs**, f^TT &
TT 'Tt rft ?̂?T «TT<T
m  arr^fr sfrr <stt tfr r̂m»n i

v rrs  ^nrr ^  ?fr t̂t̂ t % 
f^rfir v t  t w t  mn n 

<T5T $RW t £ T̂t JT JTMWI 
i  fV flCfU. *ff MH<W <TT T̂TTT

^  'jfTf <TTF 
55TT w f  ?r f̂ <FTT #!ft rJTpP
% TT 3ft w  flTR ft?TT ft
*t ^ w t t  f. % t*t

^rr Mijsfll t  ?

1547 Oral Answer*

I

Shri Shree Narayan Das: May I
know whether it is a fact that an ex­
pert cortimitee like the Central Water
and Power Commission team on the
Kosi Project have not agteed with the
conclusions of this committee and
they have submitted a separate note?
If they have submitted a separate
note, will that be laid bn the Table
of the House?

Shri S. K. PatU: The ^hole matter
is under examination and I think it
is not proper to lay on the Table only
a part of it. That examination would
be over very soon and the work will
proceed.

Central Council of Local Self
Government

f  Shri Shree N a ray an Das:
] Shri Radha Raman:
| Shri Bibhutl Mfshra:

*283.  ̂ Pandit D. N. Tiwary:
I Shri Tangamani:
| Shri Hem Raj:
(_ Shri Daljit Singh:

Will the Minister* of Health be
pleased to state:

(a) the subjects discussed in the
Central Council of Local Self Gov­
ernment h»ld in the month of Sep­
tember, J957 at Srinagar;

•(b) the nature of decisions taken
and recommendations made; and

(c) the extent to which these deci­
sions have been* accepted by the State
and Central Governments*'

The Minister of Health (Shri
Karmarkar): (a) and (b ). A copy of
the Agenda for the Third Meeting
of the Central Council o f Local Self-
Government held at Srinagar in
September, 1857. together with the
resolutions passed are laid on the
Table of the Lok Sabha. [See Ap­
pendix II, annexure No. 10.]
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(c )  The Resolutions passed at the
Meeting have been communicated to
the State Governments for implementa­
tion. The resolutions which concern
the Centre, are under consideration.

Shri Shree Narayan Das: May I
know whether the various State Gov­
ernments have given their opinions
with regard to the recommendations
made by thus Conference?

Shri Karmarkar: The State Gov­
ernment representatives were there.
We had full discussion. And one of
the subjects which occupied great im­
portance m that Conference was what
was known as ‘democratic decentrali­
sation’ and giving panchayats more
powers There was very useful dis­
cussion and all the State Governments
expressed their views m that Confer­
ence.

Shri Shree Narayan Das: In view of
the fact that such conferences have
become an annual feature, I would
like to know also whether the confer­
ence assesses whether the recommen­
dations made by them are being en­
forced by the Central Government
as well as the various StaU.‘ Govern­
ments.

Shri Karmarkar: We do not exercise
any force in that matter. This annual
conference is a very useful one. There
all the State Governments express
their views.

Mr. Speaker: That is not what he
wants to know.

Shri Karmarkar: We do not use
force on them.

Mr. Speaker: He does not want any
force to be used. He wants to know
how far the recommendations of the
earlier conference are implemented
and whether the conference tries to
find out that.

Shri Karmarkar: That is the first
item on the agenda of each confer­
ence.

Shri Taatamanl: In view of the
fact that already two such council
meetings have taken place, and in

this Conference, which was presided
over by the Health Minister himself,
he remarked that panchayats must
take up more responsibilities and
more finance should be made avail­
able to them for land reform and other
matters, may I know whether at least
after this Conference, where vaidous
resolutions have been passed, resolu­
tion No 2 regarding co-ordination of
commim1' "  development will be put
into ope- ation'’
' Shri Karmarkar: That is what I
have just referred to. We have re­
quested the State Governments to
entrust greater responsibilities to the
panchayats. We are looking forward
to the State Governments implement­
ing that resolution.

Shri Biren Roy: There was a model
Municipal Act under which the various
municipal associations in the different
States will be brought under one
authority Was that draft taken into
consideration?

Shri Karmarkar: My hon. friend’s
question contains at least three errors.
The model Act which he referred to,
is it the Health Act or the Municipal
Act’

Shri Biren Roy: The Municipal Act.

Shri Karmarkar: That question came
up before this Council It was being
considered We were trying to do
justice to that problem through the
Committee appointed by the Central
Council of Local Self-Government.
But it was found that in view of the
varying conditions, such a draft could
not be made applicable to every part
of the country. Further, in this matter
each State is autonomous. Therefore,
we have left it to the States to draft
such Acts as they find necessary.

Shri Biren Roy: May I know..........

Mr. Speaker: The hon. Minister has
replied that no such draft was pre­
pared. The hon. Member ib assuming
that the draft was prepared over the
head o f the various State Governments
without consulting them. The Minis­
ter says that it is not correct.
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Sardar Iqbal Singh: May I know
whether the question of more finance 
to the panchayats was also considered 
and, if so, with what result?

Shri K a n n a A u : Yes, Sir, the
advisability of making panchayats 
financially better was also considered. 
On that matter also there was a 
general consensus that not only must 
their finances be improved, but that 
they should be given greater res­
ponsibility in that matter.

Shri Hem Raj: May 1 know, Sir, 
whether the question of decentralis­
ation has been considered by such 
conferences year after year? From 
the papers it is cleex that the ques­
tion o f {heir reorganisation has not 
been decided so far. In view of the 
fact that in some of the States elec­
tions to local bodies have not taken 
place for a long time, may I know by 
what time the question of decentralis­
ation of the district boards and local 
boards will be finalised?

Mr. Speaker: How does it arise out 
of this question? Hon. Members are 
aware that this is not a Central sub­
ject. The Health Minister convenes 
a Conference for the purpose of dis­
cussing various matters so that some 
of the wholesome provisions made 
here may be implemented. One of 
these provisions is decentralisation 
and giving responsibility to the 
panchayats. This House has no 
jurisdiction over the State Govern­
ments, to ask them or force them, to 
undertake elections immediately, or 
modify their Acts.

Shri Karmarkar: There is one part 
of the question which is relevant.

Now this question assumed .im­
portance in this particular session, 
because there was a committee 
appointed on behalf of the Com­
munity Development Administration 
under the Chairmanship o f Shri 
Balwantray Mehta. They were think­
ing that in order to coax: development 
further, the panchayats should be 
given greater responsibility. We went 
into this matter. They placed before

the House a view that group, or zonal 
panchayats, Aiould be entrusted with 
all responsibility for development 
Some Governments, the Madras Gov­
ernment, for instance, have gone ahead 
with that proposal. Now that com­
mittee is submitting its report and 
then it will be for the State Govern­
ments to implement i t

But as you have rightly observed, 
this is much a matter for the States.

f t r s j f n  e ft

^  f  i ^  J fw i
i  fa  ^  *wt

fcq- £  ?

^
t  \ # f r  m fh r snrf^ ^  strt

3rr Tfr ^ i y «i % t’wt-
Jra', % 3TI4f ?TT % WTC
r«r^«rc i i-i k  tiN

f t  t  l'

Shri Tangamani: From the state­
ment we find that even sdch a scheme 
as the 'Health Insurance Scheme (con­
tained in Resolution No. 4) could not 
be implemented for lack of finances 
and the hon. Minister who presided 
stated that at least the recommend­
ations of the Taxation Enquiry Com­
mission should be accepted and im­
plemented. May I know whether fit 
least steps will be taken for imple­
menting the Taxation Enquiry Com­
mission's report?

Shri Karmarkar: Taxation Enquiry 
Commission? In regard to local 
finance, I would like to have notice.

Shri Tangamani: The hon. Minister 
himself referred to that.

Mr. Speaker: Hon. Members should 
know that the question has been suffi­
ciently answered. The statement con­
tains the agenda and the resolutions 
passed. If we were to take item after
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item at  the agenda and resolution 
after resolution, it will not be finished 
within one hour. Hon. Members 
should elicit information and not 
m »to  suggestions as to what ought 
to be done. It is not a discussion 
that is being carried on.

*To TT*T : VTT A  ;¥FT
j  fa  tt Nfafaf*?*
«n, ^
?rrf^r % *ts FTFfhr
VT ^TPT gin  t .  WT I 7? TT 
•aft fkw R  frtrr mrr ftp **fr * u * if i

1TRT HÎ HI fa«4l '5TT̂  fa> ^
?r ftr̂ TT t fk  sfwT ^

v rn f ?

t ^ « l  TT
«rr 1

I wish that the hon. Member under­
stands the scope o f this Conference. 
The scope of the conference was to 
pick out certain important subjects 
and not to go censoriously into the 
administration, as to where elections 
have taken place and where elections 
have not taken place. This is a con­
structive Conference.

Operational Efficiency in Railways
*284. Shri Bibhutl Mishra: Will the 

Minister of Railways be pleased to 
state:

(a) whether Government contem­
plate any master scheme to operate in 
Second Five Year Plan to improve 
operational efficiency;

(b ) the nature of the scheme and 
the total amount proposed to be spent 
thereon; and

(c) how far the scheme is expected 
to prove efficatious in the improve­
ment of operational efficiency?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) to (c).
The improvement of operational effi­
ciency of the Railways, with a view 
to achieving the fullest possible utili­
sation o f the available line capacity 
and rolling stock, is receiving constant

attention. Statistics, measuring the 
operational efficiency, are scrutinised 
regularly and steps are taken to im­
prove the performance wherever 
necessary. A number of measures 
which have been adopted for improv­
ing the wagon and engine usage are 
listed in the statement placed on the 
Table of the Lok Sabha. [See A p­
pendix II, annexure No. 11], Govern­
ment have no master scheme in view 
other than what has been mentioned 
above. An exact assessment of the 
expenditure on these measures cannot 
be made.

f*njf?T f*TO: «£d+fd *rpjj*r
^ ft? sr? i'Pn'1 <p^rrf 1

A  an "Hi w a r  p fa  
% W  f w

v 'jmi
4̂1 TT ^̂ 1*1 JRtTf r^ .ll t

«fr fJnrftr f l r * ; #  *nrm
•ISI ^ I
Mr. Speaker: He may put a question.
The statement contains, for the 

purpose o f full information, many 
things which have not been asked, or 
may be incidental to it. I am not 
going to allow derailed examination 
o f a statement that is placed on the 
Table of the House. It is enough if  
a statement is placed: properly speak­
ing, I ought not to allow supple­
mentary questions at all, unless the 
statement is defective. W e are going 
into too much of discussion with 
regard to these matters.

Shri Blnaal Ghose: On a point o f
order, when a statement is placed on 
the Table, it is in lieu of an oral 
answer. Therefore, there should be 
supplementaries on the statement.

Mr. Speaker: It is not that there
ought to be supplementaries. * It ia 
opcpi to me to allow or not to allow. 
If I consider the statement full and 
complete, no supplementaries will be 
allowed.
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Shri Hem B in n : From the state­
ment it appears that dieselisation is 
one of the measures proposed to be 
introduced in order to ensure opera­
tional efficiency on the Railways. 
May I know what are the various 
Railways where dieselisation is going 
to be initially introduced?

Shri Sh&hnawas Khan: We are
proposing to introduce dieselisation 
in certain sections and big shunting 
yards, because it is much quicker to 
shunt trains by those locos.

Shri Hem Barua: What are those
yards?

Shri T. N. Singh: Operational
efficiency varies greatly from one 
zone to another. May I know if 
Government have made any system­
atic study of the causes which lead 
to lower efficiency in one zone and 
how it can be improved, compared to 
other zones? Are any systematic 
studies being made by the Railways, 
and if so what are the Railways?

Shri SlULhnawsz Khan: The Rail­
way Board receives tn-monthly 
reports which give detailed statistics 
regarding the operational efficiency on 
each zone. These are scrutinised 
very carefully and wherever we find 
that one zone is lagging behind, we 
take appropriate steps to pull them up.

eft 3  '■̂ M'TT W T
fj fa? ?rra

* t 'f  l* ‘WT

St ^TT ^ I 
■(ft,

i q *  ?nn »ttt̂  * t

$  *trc wnsr
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W  'srt ^  t> ,t»tT firar vm rr * t t$t

. *<Vft «f*i *rrtrf*pr ini'
W  t> f « f  fWT  5IT TfT f  I

Chemical Fertilisers
*285. Shri D. C. Sharma: Will the 

Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that the 
planned increase in agricultural pot­
ential during the current and subse­
quent years is likely to be affected by 
shortfalls in the availability of chemi­
cal fertilisers on account of import 
restrictions;

(b) whether it is also a fact that the 
deficit is being sought to be made good 
by the additional use of compost and 
green manures; and

<c) if so. what steps have Govern­
ment taken to meet the situation’’

The Deputy Minister of Agriculture 
(Shri M. V. Krishnappa): (a) Yes,
Sir, to a certain extent.

(b ) and (c) A statement is laid on 
the Table of the Lok Sabha. [See
Appendix II, annexure No 12].

Shri D. C. Sharma: Since the state­
ment covers only two parts of my 
question, I may be permitted to put 
supp lemen tanes.

It has been said that the additional 
use of compost and green manure will 
cover only a part of the deficit May 
I know what part of the deficit will 
bo left uncovered after all the steps 
enumerated in the statement have 
been taken, and how this deficit will 
be made good.

Shri M. V. Krishnappa: By the end 
of the Second Plan the additional In­
crease in production envisaged was 
15-5 million tons. Out of this, we 
expected 2-24 million tons should be 
by using fertilisers and manures. 
Since there is a shortfall in chemical 
fertilisers, we are trying to expedite 
and step up the production o f green 
manure and rural and urban com­
posts so as to keep up the production.
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Skri D. C. Sharma: From the state­
ment I find that several steps have 
been suggested to State Governments 
to make up the deficiency. May I 
know if the Central Ministry has any 
agency to ascertain how many of 
these steps haw  been implemented, 
and what is the result of that imple­
mentation?

Shri M. V. Krishnappa: Sure. We
have decided . at the Agricultural 
Ministers1 Conference in Srinagar to 
have an all-out drive to increase 
green manure and rural and urban 
composts. I have gone round and last 
week I met the representatives o f four 
States All the steps have been taken, 
the money has been given. We intend 
to go to each State and check up the 
figures once in three months, so that 
we keep up the production of these 
rural and urban composts as well as 
green manure.

Shri V. P. Nayar: Is it a fact that 
over half a million tons of cattle dung 
is now used m India as fuel, and if so, 
have Government any specific scheme 
to conserve this valuable fertiliser for 
purposes of agriculture instead of 
being allowed to be burnt as fuel?

Shri M. V. Krishnappa: That could 
be done by propaganda which we 
have taken up, and partially by 
supplying coal. In Northern India 
generally cow dung is used for fuel.
It is because there is lack of fuel and 
coal they use it We are now having 
propaganda to see that this very 
precious thing is not used as fuel.

Shri Shree Narayan Das: May I
know whether the Government has 
examined and come to a conclusion 
with regard to the recommendations of 
the Asoka Mehta Committee on the 
subject, and if so what are its deci­
sions?

*
Shri M. V. Krishnappa: It was

placed on the Table only yesterday, 
end I took two hours this morning to 
read the whole thing, and I have not 
yet come to that portion where they

have made recommendations in regard 
to this.

Shri Heda: In any case, the produc­
tion of fertilisers has not become less. 
Then, how is n that the areas where 
these fertilisers were available last 
year and the year before are deprived 
now’  Because of the lack of proper 
distribution, the commodity has gone 
into the black market and everbody 
has to purchase at much higher prices.

Shri M. V. Krishnappa: i*he talk of
black market is partly due to two
factors. One is, there is this year a 
shortfall of three lakh tons, taking into 
account the carry-over, local produc­
tion and the imports. The black 
market is partly due to this shortfall. 
There is also an increasing demand by 
agriculturists because they are taking 
more and more to the use of fertilisers.

Dismissal of Indian Seamen

+
f  Shri Rameshwar TantU:

*286. Pandit D. N. Tiwary:
Shri Raghunath Singh:

Will the Minister of Transport and 
Communications be pleased to state:

(a) whether it is a fact that Mjs 
Turner Morrison and Co. (Private) 
L td , a firm of British shipping agents 
in Bombay have discharged more than 
100 Indian seamen before the expiry 
o f terms of agreement and have taken 
in their places Pakistani seamen;

(b) whether it is a fact that some of 
the" Indian seamen were discharged 
from vessel in New York and some at 
Behrein: and

(c) whether the Government have 
enquired about this discrimination 
meted out to Indian seamen?

The Minister of State in the Minis­
try of Transport and Communication*
(Shri Raj Bahadnr): (a) Yes Sir. The 
firm did so on instructions from their 
principals M|s Rethmnis and Kulu- 
kundis 8i Co. Ltd., London,' a Greek 
firm who are the owners of the shtpp



»359 Oral Answer> 20 NOVEMBER 1967 Oral AnftM r* I jf io

on which the discharged seamen were 
employed.

(b) Yes.
(c) There has been discrimination 

to the extent that there has been a 
premature discharge of Indian seamen 
followed by recruitment of non- 
Indians.
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Shri Bimal Ghoee: Have they found 
out the reasons for which the seamen 
were discharged, and satisfied them­
selves that they are sufficiently good 
reasons?

Shri Raj Bahadur: The Greek
owners have alleged that the Indian 
seamen were difficult and they were 
showing indiscipline, and on these 
allegations they have been discharged 
by the Greek owners. On the other 
hand, the seamen have complained 
that there was ill-treatment, there 
was no enough of consideration and 
sympathy for them. So, there are 
Counter charges and allegations. At

any rate, they were discharged by 
the Greek at outside porta, before 
the expiration o f their term o f 
employment.

Vlscounta for LA.C.

TOr. Ram Subhag Singh: 
j Shri Badha Raman:

*287. J Shrimatl Mafid* Ahmed:
1 Sardar Iqbkl Singh:
(^Shri Raghonath Singh:

Will the Minister of Transport and 
Communications be pleased to state:

(a) when all the Viscount aircrafts 
for which orders were placed by the 
Indian Airlines Corporation will be 
received;

(b ) on which service routes the 
Viscounts which have been received 
have been put into operation;

(c) to what extent it is anticipated 
that the introduction of Viscounts will 
economise expenditure; and

(d) whether there is any proposal 
to make any changes in the present 
fares after these Viscounts have been 
put into operation?

The Minister of State in the Minis­
try of Transport and Communications 
(Shri Humayun Kablr): (a) By about 
middle of 1958.

(b) Delhi|Calcutta[Delhi and Cal- 
cutta|Rangoon]Calcutta.

(c) It is yet too early to assess the 
financial results as Viscount services 
were introduced only on the 10th 
October, 1957.

(d) There is no proposal for any 
change in fares on account of the 
introduction of the Viscounts.

Shri Jaipai Singh: Is it not a fact
that wherever Viscounts are operating 
in other parts of the world they have 
always been revenue-yielding land 
better flyins  aircraft? In the light at 
that do Government anticipate that 
the past record will be broken lor ■ 
change?
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Stef Hi q m t u  Kabir: The latter 
part o f the question is not a question. 
In regard to the first part, the Vis­
counts were purchased also with a 
view to improve the financial opera­
tions o f the Indian Airlines Corpora­
tion.

Shri Kasliwal: What is the total 
number of Viscounts proposed to be 
purchased?

Shri Humayun Kabir: Tea.
Shri Blren Roy: In view of the fact 

that the Skymasters which are already 
in operation are not being fully 
utilised, can the hon. Minister make a 
definite statement that these Vis­
counts which are coming in will have 
a full utilisation capacity, as otherwise 
the depreciation will be more and 
more?

Shri Humayun Kabir: Here again,
the hon. Member is giving me some 
information, but regarding the latter 
part of his question I can certainly 
assure him that every effort is being 
made for proper utilisation of both 
the Viscounts and the Skymasters.

Shrixnatl Mafida Ahmed: May I
know the reason why the Assam- 
Calcutta route is excluded from the 
operation of Viscounts?

Shri Humayun Kabir: The main
difficulties are operational, and there 
is also the question of the type of 
traffic. On the Assam route, a great 
deal of the traffic is freight, and 
therefore planes which can take a lot 
of freight would be more useful on 
that section.

Shri Easwara Iyer: Is there a likeli­
hood of the Viscounts being introduced 
on the Delhi-Madras route?

Shri Hnmaynn Kabir: There is not 
only a likelihood, but it is going to be 
done fairly soon.
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Mr. Speaker: N ext q u e s t i o n ,  Shri
Sanganna.

Shri S«ng»nn«: I request that along 
with this question No. 316 may be 
taken up.

Mr. Speaker: I do not allow it. H ie 
rule is that each Member is allowed

to put three questions and they are 
split up so as to allow other hon. 
Members to put their questions. If 
they are interconnected we can see.

Gr*mdan Movement
a.

f  Shri Sanganiia: 
j  Shri B lbhuti M ishra:

’ 'I Shri Sureadranath Dwivedy.* 
[_ Shri Wodeyar:

Will the Minister of C om m unity  
D evelopm en t be pleased to state:

(a) whether the All India Gramdan 
Parishad has approached Government 
in pursuance of the resolution passed 
at Yelwal m Mysore State on the 
22nd September, 1957 for any assis­
tance to intensify the Gramdan Move­
ment in the country;

(b) if so, the reaction of Govern­
ment to it?

The Minister of Community Devel­
opment (Shri S. K. D ey): (a) and
(b) No, Sir, However, the question 
of Government assistance for intensi­
fying the Gramdan movement in the 
country is at present being discussed 
with the leaders of Gramdan move­
ment.

Shri Sanganna: In view of the
similarity of the develpoment pro­
gramme of the Gramdan movement 
and those of the Community Develop­
ment and N.E.S. Blocks, may I knOw 
whether Government will consider the 
question of integration of these m the 
interests of the progress of the com­
munity development programmes?

Shri S. K. Dey: Co-ordination to 
the fullest degree is being attempted,

Shri Surendranaih DWivedy: My
question was addressed to the Plan­
ning Minister. But it has been club­
bed here. May I know, since some of 
the Government representatives 
attended this conference at Yelwal, 
whether Government have given their 
moral support to'the Gramdan move­
ment or whether there is any proposal 
to change the land policy o f Govern­
ment In accordance with the policy 
o f the Bhoodan movement?



Shri 8. K. Dey: I am not concern­
ed with the subject of land policy. 
But, to the extent that the C. D. pro­
grammes can encourage land reforms 
and improvement in the conditions of 
agriculturists, every effort will be 
made.

\

Shri Hem Barua: May I know if 
Government proposes to introduce co­
operative farming by co-ordinating 
the Gramdan movemeilt with the C.D. 
movement''

Shri S. K. Dey: Wherever possible.

Shri Tapgamani: The Gramdan
movement was started in the Tiru- 
mangalam taluk in Madurai district 
and may I know the experience of that 
movement in that taluk?

Mr. Speaker:' Under the original 
question the Government was asked 
what assistance they give to this 
movement. Probably the hon. Minis­
ter has no information regarding the 
progress or successful nature of the 
movement thero in a particular area. 
Has he7

Shri S. K Dey: I am not aware.
But the Madras Government are close­
ly  studying the problems and the im­
plementation of a common pro­
gramme.

Shri Raghnbir Sahai: May I know 
whether the hon. Minister is consider­
ing the possibility of making the idea 
of Gramdan movement familiar to the 
staff o f the C.D projects so as to help 
them in making the co-operative 
movement popular and practicable in 
those areas?

Shri S. K. Dey: Sir, the intention 
is to educate the workers in the C.D. 
and N.E.S. Blocks to understand the 
philosophy and objective of the 
Gramdan movement.

Shri Tbimnuiah: May I know how 
the land obtained through the Gram­
dan and Bhoodan movements has 
been distributed? Has Government 
anything to do with the distribution 
of this land?
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Shri S. &. Dey: My Ministry has
not been concerned with the subject 
so far.

The Minister of Pood and Agricul­
ture (Shri A. P. Jain): The position 
is that the Gramdan and the Bhoodan 
movements are purely non-official 
movements conducted by Acharya 
Vinoba Bhave and his disciples. Gov­
ernment have all sympathy with the 
movements and in one particular case 
we golf a scheme from Bihar from 
the Bhoodan workers for which they 
wanted some assistance for the 
colonisation of certain areas and we, 
as a pilot project, have sanctioned the 
scheme and given a grant and loan 
amounting Rs. 2 5 laKhs If that' ex­
periment succeeds, we will see what 
more to do.

aft f iw  : A srTn̂ rT
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Shri S. K. Dey: The statement
issued after the annual conference 
visualised close co-operation between 
the Gramdan movement and the C.D. 
movement. Negotiations are now in 
progress with the leaders of the Gram­
dan movement to bring this about.

Dr. Ram Subhag Singh: May I
know what progress has been made 
so far with the experiment in Bihar?

Mr. Speak or: The hon. Member 
may put .down a separate question.

Dr. Ram Subhag Singh: The hon. 
Minister referred to a sum of Rs. 2*5 
lakhs being given.

Shri S. K. Dey: I am not aware.

Mr. Spwfcw; Whenever a general 
question of this kind is put individual 
questions might be put first and them 
they may be followed up

Oral Answers 136620 NOVEMBER 1957
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National Oonafcuctlon C trp o n tk o

*292. Shri Panlgrahi: Will the
Minister of Irrigation and Power be 
pleased to state:

(a) the total amount of money in­
vested in the National Construction 
Corporation;

(b ) whidh of the States had agreed 
to join the National Construction 
Corporation; and

(c) the nature o f its work and its 
relation with existing private agencies 
engaged in construction worlj?

H ie Minister of Irrigation and 
Power (Shri S. K. PatU): (a) to <c). 
A  statement giving the requisite in­
formation is laid on the Table of the 
Lok Sabha. [See Appendix II, an- 
nexure No. 14.]

Shri Panlgrahi: May I .know whe­
ther the paid-up share capital of the 
National Construction Corporation 
will be increased to a certain amount 
or is it fixed?

Shri S. K. PatU: The capital is
R*. 2 a w e s  and as the statement 
gives the information, we have col­
lected up to Rs. 41 lakhs. But, sure­
ly there has been an attempt con­
tinuously to increase that capital and 
bring it as near to Rs. 2 crores as 
possible.

Shri Panlgrahi: May I know whe­
ther the Corporation while undertak- 
;ng projects will submit tenders as 
other private contractors are sub­
mitting? I mean while undertaking 
the work of projects whether the 
Corporation will be prepared to sub­
mit tenders as other private con­
tractors.

Shri S. K. Patil: in this respect it 
differs from other contractors. Only 
when contractors are not available 
or the tenders are not acceptable that 
this comes into operation.

Development o f Shipping Industry

+
f  Shri Heda:

Shri Raghanath Singh:
Shri Tangamani;

Will the Minister of Transput and 
Communications be pleased to state:

(a) whether a delegation o f the 
Indian Steamship Owners* AssoCltt  ̂
tion waited on him on the 22nd 
September, 1957;

(b ) if so, what were the points 
raised by them and decisions taken 
by Government; and

(c) whether there will be any 
change in the policy of inviting 
foreign collaboration for development 
o f the shipping industry?

The Minister o f State In the Minis­
try of Transport and Communications 
(Shri Raj Bahadur): (a) Yes, Sir, on 
the 23rd September, 19S7.

(b ) and (c). A  statement is laid on 
the Table of the Lok Sabha. [See 
Apendix II, annexure No. 15.]

Shri Heda: May I know how many 
cases have so far been examined in 
the light of the Government o f India, 
Commerce Department’s Resolution 
o f 1947 and whether in any of these 
cases foreign capital collaboration has 
been allowed?

Shri Raj Bahadur: So far as I
know, subject to correction, only 
one such proposal has now come to 
us. I do not know whether before 
this other proposals did ever come 
to us.

Shri Heda: May I know whether
there were any particular reasons to 
single out this industry for giving ex­
emption or not allowing foreign 
capital collaboration when the general 
trend is of inviting foreign investment?

Shri Raj Bahadur: From the terms 
of the old Commerce Department1* 
resolution it is obvious that it has 
not been the policy of Government to 
prevent the participation of foreign 
capital in this industry entirely. W e
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have reserved to ourselves, however, 
the right to examine each case on its 
merits.

Shri T u p n u o l :  Is it not a tact 
that right from the beginning the 
INSOA has been resisting collabora­
tion with foreign capital and may I 
also know whether the INSOA wan­
ted only portion of the sizeable 
f.’eight instead of the entire freight 
that can be got from foreign ship­
ping?

Shri Raj Bahadur: I have not been 
able to follow the latter part of the 
question.

Shri Tangam&ni: That part is this. 
"We find in the statement “that these 
Indian Shipping Companies are ask­
ing that they may be permitted to 
retain the foreign exchange earnings 
for the development of their indus­
try but I am informed that the INSOA 
is wanting only a portion of it and 
not the entire' thing.

Shri Raj Bahadur: So far as the
question of foreign participation is 
concerned, there is a large body of 
opinion in the INSOA which is 
against foreign participation on princi­
ple. So far as the question of foreign 
exchange utilisation of earnings is 
concerned, they want the entire por­
tion of the foreign exchange of 
Indian Shipping companies to be 
utilised or diverted lor the acquisition 
of new ships. It has however not 
been found possible to agree to that 
on principle. What has been agreed 
to has been that the net earnings of 
new ships will be allowed to be 
utilised to pay their prices.

Shri Dasappa: What is the total
amount of foreign exchange earned by 
this cbmpany?

Shri Raj Bahadur: The entire earn­
ings of foreign exchange, I think, is 
between Rs. 7 crores and Rs. 8 
crores.

Shri Heda: May I know how long 
the Indian War Risks Insurance 
Scheme has been under the consider­
ation of Government? May I also

know, in view of the fact that the 
scheme will earn or save some foreign 
exchange for us when is it likely that 
Government would take a decision on 
It?

Shri Raj Bhadur: We have referred 
the matter to the Ministry of Finance 
and we have also suggested that a 
deputation or a team of the represen­
tatives of the INSOA should be allow­
ed to discuss this matter with the 
representatives of the Ministry of 
Finance. That proposal is under way.

Railway Strike
+

'  Shri S. M. Banerjee:
Dr. Ram Subhag Singh:
Shri B. S. Murthy:
Shri Parulekar:

*295. Shrimati Ha Falchoudhuri:
| Shri Mohan Swarup; 
j Shri Wodeyar:
, Shri Jadhav:
[ Shri Rajendra Singh:

Will the Minister of Railways be 
pleased to state:

(a) whether the unions affiliated to 
the All-India Railway Men’s Federa­
tion have decided to launch an All- 
India Strike;

(b) what are their demands; and
(c) what steps have been taken to 

redress their grievances?
The Deputy Minister of Railways 

(Shri Shahnawaz Khan): (a) to (c). 
A statement is placed on the Table of 
the Lok Sabha. [See Appendix II, 
a D n e x u r e  No. 16.]

Shri S. M. Banerjee: It appears
from the statement that the Feder­
ation sent the Ministry a copy of the 
resolution passed at a convention held 
in August, 1957. May I know whe­
ther the demands contained in the 
resolution had been considered and 
if so, which of the demands had been 
conceded?

Th* Minister of Railways (Shri 
Jagjivan Ram): The main demand,
as will be clear from the statement, 
is recognition of the newly formed
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federation. The hon. Member ig per* 
haps aware that I invited the mem­
bers of the twp bodies to meet in a 
conference and have discussions 
among themselves for finding ways and 
means for effecting unity among them. 
The representatives of the two feder­
ations met yesterday for nearly more 
than four and a half hours and have 
had a friendly discussion. T h ey  were 
to meet in the night also and I am 
meeting them at quarter past 12 to­
day.

Shri S. M. Bajierjee: May I know 
whether the representatives of the 
AIRF will meet the hon. Minister to 
discuss the other demands also?

Shri Jagjivan. Ram: The primary
question is of recognition. As regards 
the discussion and negotiations, I will 
draw the attention of the hon. Mem­
ber to the relevant portion in the 
statement itself.

Shri Tangamani: The Ron. Minister 
has stated that a unity conference is 
now beifig held. If the talks fall, may 
I know whether the AIRF will also be 
recognised?

Shri Jagjtvan Ram: Is it not
hypothetical question?

Mr. Speaker: Why should the talks 
fail?

Shri Tancamani: There is one
federation which has been recognised. 
Does the Government propose to re­
cognise the other federation?

Shri Jagjlvan Ram: I will again re­
fer my hon. friend to the reply that I 
have given. The talks between the 
representatives of the two federations 
for forging unity among themselves 
and having only oite federation in 
the interests of the railwaymen are 
going on and at this stag$ it will not 
be desirable to say anything or ex­
press anv opinion in the matter.

Shri Anthony Filial: Is it the uni­
form and abiding policy of the Gov­
ernment to recognise only one union 
and if that is not the j$olicy does the 
Government accept the principle of

referendum to recognise the most 
representative union?

Shri Jagjlvan Ram: That is again 
a question of detail: how that unity 
will be affected i f  agreement is 
reached between the two federations. 
The procedure will be decided by the 
representativs of both these bodies.

Shri Hem Barua: In view of the fact 
that the demands presented by the 
federation which is not recognised by 
the Government repi-esent the de­
mands of a large section of the rail- 
waymen, may I know if the Govern­
ment proposes to consider these de­
mands in the interest of the railway - 
men in g e n e r a l  and of the country in 
particular irrespective of the fact 
whether this unity move succeeds or 
fails?

Shri Jagjivan Ram: I am afraid the 
hon. Member presumes too much m 
this question. I am not prepared to 
say whether this body represents the 
large- section of the railwaymen or 
not and I therefore am not going to 
give any categorical reply to that. 
As regards the demands of the rail­
waymen, I request the hon. Member 
to first go into the list of the de­
mands. He himself will find that 
many of the demands included in that 
list are out of date Many are such 
which have been examined in the past 
and whenever any demand or re­
presentation comes from the Railway 
employees, the Railway Administra­
tion looks into them.

Import of Rice from U.S.A.

”'296. Shri Narayanankutty Menon:
Will the Minister of Food and Agri­
culture be pleased to state:

(a) the total quantity of rice im­
ported in 1956 and 1957 so far from 
the U.S.A.;

(b) how much of this has been sold 
out so far; and

(c) the loss incurred bv Govern­
ment in respect of the rice already 
sold out?
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The Qapaty M a b ttr  « f  Food and 
.*«rrfcnltare (Shri A. M. Thomas): (a)
l,d3,700 tons.

(b ) 1,18,600 tons upto 31st October, 
1957.

(c) Rs. 4:02 crores.
Shri Narayanankutty Menon: Is

the Government aware that this parti­
cular variety of rice, vhen cooked 
becomes so pasty that it is impossible 
for human consumption?

Shri A* M. Thomas: The hon. Mem­
ber is referring to the taste of
Kerala. There people prefer par­
boiled rice to raw ricc 'But this is
raw rice and a superior variety too.

4t is very much lilted in Calcutta as 
well as in Bombay. It is not quite 
correct also to say that it forms itself 
into a paste. Some cooking skill is 
necessary to prepare it.

Shri Narayanankuity Menon: What 
is :he difference between the price of 
this paiticular quality of American 
rice and the Burma rice?

The Minister of Food and A p icu l­
ture (Shri A. P. Jain): The notional
price, that is the price at which we 
buy from the USA, is about Rs. 31 
on an average But there is a clause 
in the agreement that we shall have 
to pay at the rates at which we import 
rice from the Burma Government and 
the rest will be subsidised by the 
United States.

Dr. K. B. Menon: May 1 know whe­
ther the Government of Kerala has 
declined to take delivery of the 
American rice on the ground that it 
is raw rice and how does the Govern­
ment propose to meet the deficit?

Shri A. P. Jain: It is true that the 
Kerala State has refused to take de­
livery o f the American rice but it is 
up to them to take it or not. I can 
give only what I have.

Shri Gajendra Prasad Sinha: May
I know whether the Kerala State has 
suggested the import of rice from 
somewhere else when it is known that 
Russia does not produce rice?

Shri A. M. Thomas: No such sug­
gestion has been made.

Mr. Speaker: Is nee a political
question?

Shri Narayanankutty Menon: Thf
hon. Minister said that some sort o f 
a cooking skill is required for cooking 
the American rice. Will the Govern­
ment be pleased to issue pamphlets to 
the people on cooking this rice?

Shri A. P. Jain: I think it will be 
for the Kerala Government to do It.

Dr. Sushila Nayar: The hon. Minis­
ter has said that there has been a 
loss of Rs. 4-02 crores. Why have we 
in this short period incurred so much 
loss and what accounts for it?

Shri A. M. Thomas: I may say the 
agreement has to be taken as a who/e. 
We have to incur the expenditure for 
this purchase in rupees and a part of 
it. about Rs. 72 million dollars is to 
be paid for the United States ex­
penditure In India and we will gait 
a grant to the extent of 54 million 
dollars Then loan to the extent of 
234 million dollars ts given to us 
which has to be repaid in a 
large number of years. So, 
if all the clauses of the agreement 
avn taken togetht;:- and if the fact 
that has been made by my hon. senior 
colleague is borne in mind, it will be 
seen that it is not actually a loss al­
though when the actual cost is worked 
out, it will come to Rs. 4*02 crores.

Shri A. P. Jain: The loss is a
national loss. Although the market 
price is about Rs. 31, we are paying to 
the United 'Stales at the rate at 
which we import Burma rice and so 
there is no loss to us.

Licence Qualifications for Pilots
*298. Shri Bam aatari: Will the

Minister of Transport and Communi­
cations be pleased to state:

(a) whether it is a fact that fh* 
licence qualifications for pilots and 
co-pilots have still to be decided when 
internationally accepted standards 
were recommended by Internationa]
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Civil Aviation Organisation as long 
ago aa 1648;

<b) whether it is a (act that co­
pilots are not required to hold In­
strument endorsement on their licence 
•wHherf at any time a co-pilot may be 
called upon to take charge of the 
aircraft;

(c) whether it is a fact that the 
Directorate General of Civil Aviation 
has not enforced Pilot Navigator 
Licence on all pilots commercially 
employed; and

(d) the reasons therefor?
The Minister o f State fn the Minis­

try o f Transport and Communications 
(Shri Humayun Kabir): (a) to (d). A 
statement giving the requisite in­
formation is laid on the Table of the 
Lok Sabha. [See Appendix II, 
annexure No. 17.]

Shri Basumatari: May I know
whether it is a fact that the standard 
of pilots and co-pilots in the I.A.C. 
is lower than that o f the international 
minimum standard?

Shri Humayun Kabir: It depends
upon the kind of aeroplanes which 
are used on the two different lines. 
On the international lines, we have 
very large aeroplanes, four-engined 
planes and in the internal services, the 
dakotas which are mainly used require 
a lower order of knowledge.

Shri Joachim Alva: Is it true that 
the I A C. has requisitioned the 
services of one of the high ranking 
officers of the I.A.F. to be the manager 
and his first duty will be the reorgani­
sation of pilots and bringing them up 
to international standards?

Shri Humayun Kabir: The question 
of raising the standard of pilots has 
been utid?r examination for some time; 
the D.G.C.A. has already enforced the 
rule that pilots will have to undergo 
instrumental training and such train­
ing is In operation. At the same time, 
the training facilities in the country 
have also to be taken into considera­
tion and also the need for maintain­
ing the services. The new General

Manager will surely look into all 
these questions.

Supply of Irrigation Water by 
Volumetric System

*299. Shri Tangamanl: Will the
Minister o f Irrigation and Power be
pleased to state:

(a) whether the Government of 
India have studied the merits o f sup­
plying irrigation water by the vol­
umetric system instead of the present 
system of area acreages;

(b) if so, the details of the merits; 
and

(c) the difficulties in the way of 
introduction of the system on a wide
scale?

The Minister of Irrigation and Power 
(Shri S. K. Patil): (a) Yes, Sir.

(b) It encourages the economical 
use of water, while, at the same time, 
securing under conditions of keen 
demand, an adequate return to Gov­
ernment.

(o) (i) It is not easy to devise a 
mode of measurement, which, while 
being reliable, is not readily suscepti­
ble to mal-practices on the part of 
petty officials.

(11) The success of the scheme is 
largely dependent on proper and 
effective arrangements for distribution 
of water between different land­
holders and for apportionment of 
costs between them.

Shri Tangamani: In reply to part
(b) of the question the hon. Minister 
stated that this method of supply of 
water will really encourage the agri­
culturists and it will result in greater 
production also. The hon. Minister is 
also aware that although the water 
that will be harnessed up to the end 
of the Second Plan will be almost 
100 per cent more and the irrigated 
area also is likely to be more, there 
is no corresponding increase in the 
production of foodgrains. In view of 
these facts, may I know whether at 
least this scheme will be adopted in 
particular areas as a pilot scheme?
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Shri 8. K. Patti: There is no pre­
judice against this scheme, wherever 
tt is possible to adopt i t  We have 
different types o f holdings we have 
also to meet other physical difficulties. 
But, surely, we have to adopt it some­
where. In fact, it has been adopted 
in some parts o f the country where 
the experience is varied.

Shri Xm i m m m I: May I know
whether this scheme is adopted in any 
area at all?

Shri S. K. Patll: Yes, it was applied 
in parts of Punjab and, as I under­
stand, in the tube-well area in Bihar. 
But, as I explained earlier, there are 
difficulties. Wherever we come across 
those difficulties we switch on to the 
other system.

Sardar Iqbal Singh: Because the
capital cost is very high in some pro­
jects the rate for water there is so 
much high that it is not economical 
to farmers. May I know whether the 
Government has enquired into the 
economic position of supply of water?

Shri S. K, Patil: This has nothing 
to do with the question asked. The 
question asked is whether a parti­
cular system is better than the other 
system. What the hon. Member is 
suggesting is about higher costs of 
water which is a different question. 
If a separate notice Is given I will be 
able to answer that.

Co-operative Farming
r

•MO. Shri Balarama Krtshnaiah:
Will the Minister of Food and Agri­
culture be pleased to state:

(a) the number of Co-operative 
farms in the country which have 
sustained losses;

(b) to what reasons the Government 
ascribe these losses;

(c) whether the Programme Evalua­
tion Organisation has favoured the 
extension o f experimentation in Co­
operative farming in South India; and

(d) if  so, to what State or States 
such experimentation is likely to be 
extended?

The Minister of Co-operation (Dr. 
P. 8. Deshmukh): (a) and (b). No
survey has been undertaken to find 
out the number of Co-operative 
Farms that have sustained losses and 
the reasons therefor.

(c) The Programme Evaluation 
Organization has made no specific 
recommendations. It, however, con­
ducted case studies of 22 Co-operative 
Farming Societies and the conclusions 
have been embodied in the Report 
released in December, 1950.

(d) The question does not arise.
Shri Balarama Krtehnalah: May I

know whether Government proposes 
to start co-operative farming at any 
place in Andhra Pradesh, and whether 
the Government has got any repre­
sentation from Andhra Pradesh in 
this connection?

Dr. P. S. Deshmukh: We intend,
as a result of the conclusions reached 
by the National Development Council, 
to have 3,000 co-operative farming 
experiments during the Second Plan, 
and 600 out of them will be started 
in the year 1958-59 some of which are 
bound to be located in Andhra 
Pradesh.

Shri Thimmalah: Is it a fact that
Government proposes to do away with 
small and uneconomical land holdings 
and bring them under co-operative 
farming and, if so, may I know how 
Government is proceeding in this 
direction

Dr. P. S. Deshmukh: There la no 
intention to do away with small land 
holders. Co-operative farming is 
intended to bring them together so 
that they may have better yield and 
more prosperity.

Shri Heda: Since co-operative farm­
ing is more successful where there 
are farmers' co-operatives already 
working, may I know whether Gov­
ernment is considering this aspect of 
the problem and would start co­
operative farming in areas where 
there are farmers’ co-ctwrattve* 
already working?
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Dr. P. S. Dwhnwkh: I do not quite 
follow  the question. Farmers' co­
operatives are of various types. If 
there is a co-operative society which 
can be entrusted with this task we 
will be glad to do it, but in all prob­
ability the existing co-operatives will 
not be affected unless they are service 
co-operative for farming.

Private Air Companies
*M1. Shri T. K. Chaudhurl: Will

the Minister of Transport and Com­
munications be pleased to state:

(a) the names of private aviation 
companies or firms who have been 
recognised as ‘Associates’ o f the 
Indian Airlines Corporation and 
allowed to run freighter and passenger 
services on scheduled Indian Airlines 
Corporation routes and also on non- 
Scheduled routes; and

(b) whether it is proposed to extend 
the system of ‘Indian Airlines Cor­
poration Associates’ and hand over 
new routes to them?

The Minister of State in the Minis­
try of Transport and Communications 
(Shri Humayun Kabir): (a) No such 
recognition has been given to any 
private aviation company or firm. 
Shri B. Patnaik has, however, been 
appointed as an associate of the Indian 
Airlines Corporation to operate the 
internal air services in Nepal.

(b ) No, Sir.

Shri T. IE. Chaudhuri: May I know 
if there was any meeting of the hon. 
Minister with private operators where 
he suggested to them that they should 
enrol themselves as Indian Airline 
Associates?

Shri Humayun Kabir: People come 
to me from time to time. I think what 
I stated in the Parliament during the 
discussion on the Budget was that for 
areas which are not on the scheduled 
service of either of the Corporations, 
and where there is no immediate like­
lihood of ..either of the Corporations 
operating, we would like them to be 
opened by private parties if they are 
available.

Shri Biren Ray: May I know the
reasons for taking in somebody to run 
the service in Nepal as an associate 
of the I.A.C.T

Shri Humayun Kabir: The reasons
were two-fold, partly internal to 
Nepal and partly operational difficul­
ties. The Nepal Government has been 
thinking for some time of starting a 
Nepal Air of its own. When Nepal 
Air starts operating I.A.C. would not 
be able to operate in Nepal. It was, 
therefore, felt that it would be better 
to withdraw from that field before 
Nepal Air was formed. The second 
and the decisive reason was that most 
of the aerodromes in Nepal are, what 
may be called, sub-standard. There 
are certain operational difficulties, as 
pilots do not want to work there 
except on a voluntary basis. It was 
felt that b national Corporation could 
not work a line in another country on 
a purely voluntary basis of pilots.

Shri T. K. Chaudhuri: Is it a fact
that Indian Airlines aircraft have 
been lent to Kalinga Airlines who are 
acting as associates in Nepal, and may 
I know whether these planes are 
operated by their pilots or our pilots?

Shri Humayun Kabir: Two aircraft 
have been hired to Mr. Patnaik for 
working within Nepal. They have to 
be operated by registered Indian air 
crew under the rules of the D.G.C.A., 
and Indian Airlines Corporation have 
said that they would be willing to 
lend the services of some o f their 
pilots in consideration for adequate 
returns.

Rope-way between Sheila B w  and 
Amingaon

*302. Shrimatl Mafld* Ahmed: Will 
the Minister of Transport and Com­
munications be pleased to state:

(a) whether Government have 
approved the scheme, submitted by 
the Government of Assam for the con­
struction of a rope-way between Sheila 
Bazar and Amingaon; and

(b ) if so, when the work will start?
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Tbo M taM er «rf State la the Minis­
try « f  T ru sp ort and Oowimanlrattnaia 
(Shri Baj Bahadur): (a) and (b ). A  
statement is laid on tha Table of the 
Lok Sabha. [See Appendix II, an- 
nexure No. 18.]

Shri Banunatari: What is the
amount involved in the scheme?

Shri Raj Bahadur: The exact
amount involved will be known after 
the survey as proposed by the Plan­
ning Commission will be carried out, 
but the preliminary estimate, which 
is a rough estimate made by the 
Czechoslovakian expert, is Rs. 124 
lakhs for the portion between Shelia 
to Shillong and the total cost of the 
entire project is estimated at Rs. 208 
lakhs.

Shri Hem Barna: From the state­
ment it appears that the consolidated 
programme submitted by the Govern­
ment of Assam for a ropeway between 
Sheila and Amingaon has been broken 
up into two parts, and the Govern­
ment is going to give effect to one 
part of it from Shelia to Shillong and 
leave the rest from Shillong to Amin­
gaon to a future date. May I know 
what are the reasons for breaking up 
the consolidated plan submitted by 
the Government of Assam for this 
ropeway?

Shri Raj Bahadur: The primary
objective that the Planning Commis­
sion had in view was that the rope­
way should have enough traffic and 
load to carry. Therefore, it has been 
broken into two parts. The first part 
between Sheila and Shillong alone 
will be tried in the first phase and if 
it is found to be successful, the second 
phase will then be taken up.

Short Notloe Question and Answer 
Flood in Andhra 

+
r  Start Anjanappa: 

Shri M. V. Krishna
SJV.Q. No. Z. J Rao:

| Shri B. S. Murthy: 
Shri A. K. Gopalan:

Will the Minister of Borne Affairs 
be pleased to state:

(a) whether there were heavy rains 
during the first week of November,

1957 In Andhra Pradesh resulting in 
the loss of life and property;

(b ) if so, the details thereof; and
(c) the steps taken by the Central 

Government to afford relief to the 
victims of floods in Andhra Pradesh?

The Minister of Home Affairs 
(Pandit G. B. Pant): (a) Yes.

(b) and (c). In the two affected 
districts of Nellore and Chittoor 66 
persons are reported to have lost their 
lives. Over 1,900 heads of cattle and 
about 2,000 sKeep were also lost- 
8,217 houses collapsed or suffered 
damage; food grains worth Rs. 1,30,400 
perished. Crops over 4,000 acres of 
land were damaged and 2,000 acres of 
land have been silted with sand. 276 
irrigation works, 103 tanks and 3 irri­
gation canals were breached.

Relief operations have been under­
taken by the State Government and, 
according to the procedure laid down 
for dealing with such calamities, 
expenses on specified items will be 
shared by the Central Government in 
the prescribed proportions. The 
immediate assistance which the Gov­
ernment of Andhra Pradesh have so 
far specifically asked for is in respect 
of certain medicinal and dietary 
articles. Arrangements have been 
made for the despatch o f 1 lakh 
pounds of skimmed milk and 1 lakh 
sulphaguanadine tablets. A  sum of 
Rs. 30,000 has been sanctioned from 
the Prime Minister’s National Relief 
Fund.

A  full statement is laid on the Table 
of the Lok Sabha. [See Appendix II, 
annexure No. 19.]

The statement gives the full details 
and covers about four pages. I do 
not think you will like me to read it 
out.

Shri Anjanappa: Aa per the state­
ment 75 major and 201 minor irriga­
tion sources and also 7 tanks and 3 
canals in Nellore District and 96 irri­
gation tanks in Chittoor District wvre 
breached due to heavy rains In the 
montfc o f November. In view o f the
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deficit finances of the Andhra Pradesh 
Government, may I know whether the 
Central Government propose to give 
a loan or grant to the Andhra Pradesh 
Government for repairing these 
breached irrigation sources which cost 
much and which have to be attended 
to immediately, and if so, how much?

Pandit G. B. Pant: The answer is 
contained in para 4 of the Statement. 
The Central Government gives assis­
tance to the extent of half, i.e. fifty- 
fifty, so long as the maximum does not 
go beyond Rs. 2 crores. If it goes 
beyond Rs. 2 crores, then the Central 
Government gives three-fourths, i.e. 
75 per cent, of the total expenditure. 
That contribution the Central Govern­
ment will, of course, readily make.

Mr. Speaker: What he wants to
know is, in view of the deficit finances 
o f the Andhra Government, whether 
the Central Government will give 
anything by way of loan or subsidy.

Pandit G. B. Pant: So far as that 
goes, if a request is received in the 
Finance Ministry, the Government 
will consider it. I have just men­
tioned the rule which is generally 
applicable to such cases.

Shri Vlswanatha Reddy: May I
know whether any information regard­
ing the quantum of relief needed by 
the Andhra Pradesh Government has 
been received or not?

Pandit G. B. Pant: No; beyond what 
I have said, we have not received any 
further information. In answer to the 
question, the full report that was 
issued from the Andhra Government 
has been placed by me before the 
House more or less.

Shri Nagl Reddy: In the statement 
it is said that Rs. 2 crores are given 
and half of it is bonje by the Central 
Government for gratuitous relief, i.e. 
for immediate relief, I take it. In view 
of the large number of tanks, both 
major and minor irrigation sources, 
that have been damaged in hundreds, 
would the Government immediately 
come to the rescue of the Andhra 
Government in repairing these tanks 
in time before the next cultivation?

Pandtt G. BL P u t :  The relief is 
given for a number o f items which 
are mentioned, as I said, in the state­
ment. If these items are covered, as 
I would like them to do, then part of 
the expenditure will be met by the 
Central Government.

Shri Nagi Reddy: That is true. The 
relief that is mentioned there is not 
the relief of the type that w e have 
been asking for, namely, repairing of 
tanks and irrigation sources. These 
Rs. 2 crores or under, of which 50 per 
cent, is shared by the Central Govern­
ment, is for immediate relief and the 
types of relief for which it would be 
given are also mentioned there in the 
statement. But nowhere in the state­
ment I find that repairs of tanks, etc. 
are to be taken into consideration.

Mr. Speaker: All kinds of relief are
included there.

Shri Vagi Reddy: In the types of
relief for which Rs. 2 crores or under 
would be granted, repair of irrigation 
sources is not there. Therefore, my 
question is, would the Central Gov­
ernment take into consideration this 
question in particular, i.e. the repair 
of tanks, and give immediate sanction, 
so that they may be repaired within 
the few months to come for irrigation 
purposes?

Pandit G. B. Pant: No sanction is 
necessary. But the Central Govern­
ment will certainly consider the ques­
tion of granting special assistance for 
this purpose.

The Deputy Minister of Agriculture
(Shri M. V. Krishnappa): We have
already dealt with it. Day before 
yesterday, I had been to that place and 
I discussed this question with 
Mr. Thimma Reddy who had gone 
there and Mr. Gopala Reddy also. All 
these minor irrigation tanks which 
have been breached will be imme­
diately taken up either under the G.O. 
to which the Home Minister has been 
kind enough to refer or under the 
minor irrigation projects o f the Agri­
culture Ministry. W e are going to 
see that these desilted tanks and 
breached tanka ore repaired before
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the next monsoon. I have been to the 
spot and had an aerial survey of the 
place. I could not go to that place 
actually. It is very near Madras, 
about 30 miles from Madras.

Shrf M. R- Krishna: May I know
what is the maximum amount so far 
granted to the various States which 
have been affected by these floods and 
whether the Andhra Pradesh Govern­
ment will also be getting the same 
amount, if not more?

Mr. Speaker: The general rule has 
been stated.

Shri M. V. Krishnappa: No limit is 
fixed under that G.O. Any State 
Government which has to meet an 
emergency can go up to any amount. 
They can spend any amount to meet 
emergencies and the Government of 
India will meet 50 per cent, up to 
Rs. 2 crores and 75 per cent, above 
Rs. 2 crores. That is the G.O.

Shri Heda: About four or five years 
before, when there was a similar 
calamity in two other districts of 
Andhra Pradesh, namely, Mehboob- 
nagar and Khammam, the Central 
Government was pleased to give 
sanction without any condition of any 
sharing, so far as the repairs of minor 
tanks were concerned. Are Govern­
ment considering some such proposal 
this time?

Pandit G. B. Pant: Presumably
Government had no rule then; it has 
a rule now.

Shri Tangamani: As a result of this 
heavy rainfall in Nellore District, the 
road between Gudur and Madras has 
been breached in many places and the 
direct rail track from Gudur to 
Madras also is dislocated, thereby 
causing more inconvenience to ths 
people who are already suffering. May
I know what steps have been taken 
for repairing these roads and also the 
direct rail route?

Pandit G. B. Pant: Under the rule, 
assistance can be given also for repairs 
to roads, etc.

Mr. Speaker: The hon. Member will 
kindly look into the statement.

WRITTEN ANSWERS TO 
QUESTIONS 

Subsidised Hostel for Railwayman** 
Children

•288. Shri T. B. Vittal Kao: Will the 
Minister o f Hallways be pleased to 
refer to the reply given to Starred 
Question No. 410 on the 29th July, 
1957, and state:

(a) whether the estimate for the 
construction of a subsidized hostel for 
200 children o f Railway employees 
schooling at Secunderabad has since 
been finalised;

(b) if so, when the work will com­
mence; and

(c) when it is likely to be complet­
ed?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) and (b). 
An estimate for the construction of a 
subsidised hostel for 100 children with 
room for expansion for 200 children 
has since been prepared and is under 
scrutiny. The work will be taken in 
hand as soon as the same is sanctioned.

(c) It w i l l  b e  c o m p l e t e d  in  a b o u t  8  
m o n t h B  f r o m  t h e  d a t e  it is  t a k e n  on 
h a n d .

Transport Facility for Mining 
Association

*294. Shri Raghunath Singh: Will 
the Minister o f Railways be pleased 
to state whether it is a fact that the 
Chairman of Madhya Pradesh Mining 
Association has intimated to the Gov­
ernment of India that in case rail 
transport position did not improve the 
mine owners will be compelled to cut 
down their production at the risk at 
retrenchment, unemployment and 
labour unrest?

The Deputy Minister o f Railway* 
(Shri Shahnawaz Khan): Yes; this
representation was made to the Minis­
try of Steel, Mines and Fuel.

Tractor Spare Parts
*297. Shri Mohan Swamp: Will the 

Minister of Food and Agriculture be
pleased to state:

(a) whether it is a fact that tractor 
sparp parts especially o f American
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make, are not available in India due 
to recent cuts in imports;

(b ) whether Government are awnre 
that this will have an adverse effect 
on our food production; and

(c) the steps taken by Government 
to mitigate the hardships thus caused 
to farmers?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): (a) No.

(b ) The present Import Policy 
regarding tractor spare parts is not 
likely to have an adverse effect on 
food production.

(c) Does not arise.

Construction of Second Shipyard
'Shri H. N. Mukerjee:
Shri D. C. Sharma:
Shri Ke3hava:

*303 J ^hri Mohamed Imam:
* Shri Kodlyan:

| Shri Subodh Hasda:
 ̂Shri S. C. Samanta:

Will the Minister of Transport and 
Communications be pleased to state:

(a) whether the report of the 
advance team of the Technical Mission 
on the site o f the second shipyard is 
available to Government;

(b) if so, whether the report will be 
placed on the Table;

(c) whether the main mission was 
scheduled to come to India in Sep­
tember but has postponed the visit;

(d) the reasons for such postpone­
ment; and

(e) what steps are being taken to 
avoid delay in reaching decisions re­
garding the second yard?

The Minister of State In the Minis­
try of Transport and Communications 
(Shri Raj Bahadur): (a) and (b ). No 
report was expected from the advance 
partj;. The purpose of that party’s 
visit was only to make a preliminary 
survey o f the possible sites and collect 
data for study by the full mission.

(c) and (d ). September was only a 
rough indication of the date by which 
the Full Mission was expected to come 
to India. The firm date, which was 
intimated later, was November and 
the Mission has since arrived in India 
and is doing its work.

(e) The decisions regarding the 
establishment of the second Shipyard 
can only be taken after the Govern­
ment have received and studied the 
report o f the Shipyard Mission. It 
may be added that this project i6 
scheduled to be taken up in the Third 
Plan Period.

Dum Dnm Air Fort
*304. Shri Biren Roy: Will the 

Minister of Transport and Communi­
cations be pleased to state:

(a) whether he is aware that the 
runways at the Dum Dum Airport 
have not yet been lengthened to the 
required International Civil Aviation 
Organisation size and specifications to 
take up regular long distance heavy 
jet-plane such as Boeing, DC-8 or 
TU-110 that will be operating on 
regular flying routes in the World by 
1960; and

(b) when do Government contem­
plate to take up the work of construc­
tion o f modern and bigger air-pas- 
scnger and cargo terminal at Dum 
Dum?

The Minister of State in the Minis­
try of Transport and Communications 
(Shri Humayun Kabir): (a) Yes, Sir. 
The question whether the Dum Dum 
Airport should also be developed by 
1960 to provide for Jet operations is 
still under consideration.

(b) In view of the heavy capital 
outlay involved, it is proposed to 
carry out the work in stages and it 
is expected that beginning will be 
made at a fairly early date.

Gram Sevaks

*M5. Dr. Y. S. Parmar: Will the
Minister of Community Development 
be pleased to state:

(a) whether there Is any system of 
control on the activities o f Oram
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Sevahs particularly the reports which 
they ' submit and their verification; 
and

(b) whether any physical inspection 
by any outside agency is made con­
cerning the development activities?

The Minister of Community Deve­
lopment (Shri S. K. D ey): (a) Yes, 
Sir.

(b) The technical and administra­
tive officers of this Ministry during the 
course of their visits to various blocks 
make an appraisal of the working of 
the programme. The Programme 
Evaluation Organisation carries out 
evaluation in the field as an independ­
ent body.

Rice

•S0«. Shri Ajit Singh Sarhadl: Will 
the Minister of Food and Agriculture
be plessed to state:

(a) whether it is a fact that the 
Punjab Government acting as agent 
of the Government of India for procur­
ing one lakh ton of rice in Punjab 
banned the export of rice in October, 
1957 to lower its price; and

(b) whether it is a fact that by such 
ban, the price of Rice came down from 
Rs. 19/20 to Rs. 12/13?

The Minister of F00J a id  Agricul­
ture (Shri A. P. Jain): (a) A  ban on
the export of Rice/Paddy from Punjab 
was imposed by the Government of 
India with effect from 30-9-1957 to 
ensure that the stocks of rice/paddy 
in Punjab remain available for pro­
curement by the Punjab Government 
on behalf of the Government of India.

(b) After the harvest, prices of 
foodgrains come down as a general 
rule. This year also the price of rice 
in Punjab has recorded a decrease 
recently. In order to ensure a reason­
able price for the grower and to pur­
chase suitable quantities of rice, the 
Government have offered to purchase 
dara rice at Hs. 10/ 8/ -  per maund and 
Begmi at Rs. 18|- per maund bagged 
.grain.

Railway Second t i r e  Tear Flan
* »7 . Shri Kalita Singh: WiU the

Minister of Railways be pleased to 
state:

(a) what approximate amount of 
foreign exchange is required for the 
fulfilment of the Second Plan target 
for Railways and what amount is 
likely to be available as a result of 
negotiations abroad during the Plan 
period; and .

(b) what is the total expenditure in 
the Railways Second Plan allocated 
for the benefit of Railway Staff in­
cluding buildings, waterworks, emolu­
ments and other amenities?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) In all
about Rs. 425 crores will be required. 
It is premature, at this stage, to assess 
how much foreign exchange will be 
available through negotiations abroad 
during the Plan period.

(b) The Plan outlay for staff quar­
ters and staff welfare is Rs. 50 crores. 
Emoluments of staff mainly form a 
part of ordinary working expenses and 
do not affect Plan outlay.

Fishing Industry in Kerala State

*308. Shri Kollyan: Will the Minis­
ter of Food and Agriculture be pleas­
ed to state:

(a) whether Kerala Government 
have submitted any scheme to the 
Central Government to organise fish­
ing industry in the State on co-opera­
tive basis;

(b) if so, the main features o f the 
scheme; and

(c) the nature and extent of finan­
cial aid sought for by the State to 
implement the scheme?

The Minister o f Food and Agricul­
ture (Shri A. P. Jain): (a) No;

(b) and (c). Do not arise.
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*309. Sardar Iqbal Singh: Will the 
Minister of Food and Agriculture be
pleased to state:

(a) the results of samples of mar­
ket ghee collected and tested at the 
Central Food Technological Research 
Institutes during 1957;

(b) whether it is a fact that almost 
all the samples were found adulterat­
ed;

(c ) if so, the action taken against 
persons responsible for this; and

(d) the steps Government propose 
to take to check adulteration of 
gnee?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): (a) No samples 
were collected and tested during 1957.

(b) to (d). Do not arise.

Sale of Heron Aircrafts
Shri Bimal Ghose:
Shri Rameshwar Tantla:

Will the Minister of Transport and 
Communications be pleased to state:

(a) whether Government propose to 
sell Indian Airlines Corporation’s 
Heron aircrafts; and

(b) if so, the reason therefor?
The Minister of State in the Minis­

try of Transport and Communications 
(Shri Humayun Kabir): (a) and (b). 
The Indian Airlines Corporation have 
decided to sell two Heron aircraft 
after taking into consideration the 
available traffic potential, remunera- 
tiveness of the Heron services and the 
revenue earning capacity of these air­
craft.

Breach on Southern Railway
fS h rl B. S. Murthy:

•XU. J Shri N. R. Munisamy:
Shri Tangamanl:

Will the Minister of Railways be 
pleased to state;

(a) whether there was a breach on 
the Sullurpet-Nellore line on the 3rd 
and 4th November, 1957;

(b ) the extent of damage to the 
track and the reasons thereof;

(c) the number of persons stranded 
and arrangements made to attend to 
their comforts; and

■ (d) the steps taken to prevent such 
breaches?

The Deputy Minister of Railways 
(Shri Shahnawaz Khan): (a) Due to
heavy and incessant rains from 3rd 
to 5th NQvember 1957, water over­
flowed the track at many places 
between Tada and Nayudupeta stations 
on the Madras-Gudur Section of the 
Southern Railway resulting in the 
interruption of through communica­
tion from the afternoon of 4-11-1957.

(b ) damage was caused both to the 
track and bridges on the Akkampet- 
Sullurpeta-Nayudupeta Section of 
the Madras-Bezwada line on 4-11-1957 
due to heavy rain and estimated cost 
of damage is about 2'5 lakhs.

(c) about 410 passengers on No. 16 
Up Grant Trunk Express and about 
500 passengers on No. 18 Up Janta 
Express which were scheduled to 
arrive at Madras on 4-11-1957 were 
held up at Sullurpeta and Dhoravari 
Chattram stations respectively.

As regards the arrangements made 
for the supply of food etc. to the 
stranded passengers, a statement is 
laid on the Table of the Lok Sabha. 
[See Appendix II, annexure No. 20.]

(d) Whatever preventive steps are 
possible will be taken after the investi­
gations, that are being made regarding 
the causes that led to the breach**, 
are finalized.
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( « )  ( * ) ,  tt« i *rwn?r frB m k d tw a  o f Power Supply In Delhi

f  Shri Staree Narayan Das: 
•XI*. ^ A r l  R«<lli« l a m u :

f_ Shri D. C. Sharma:
Will the Minister of Irrigation and 

Power be pleased to state:
(a) whether the Committee, appoint­

ed to investigate the cause o f the 
breakdown of Power Supply in Delhi 
on the 5th September, 1957 and to 
suggest steps to prevent such recur­
rence, has submitted its report;

(b ) if so, the nature of the report; 
and

(c) what are the recommendations 
made by the Committee?

The Minister of Irrigation and Power
(Shri S. K. Patll): (a) to (c). A  state­
ment giving the required information 
is laid on the Table of the Lok Sabha. 
[See Appendix II, annexure No. 21.]

WHT

* 3  * 3. firijftr f iw :  vtt « n
fWT frf* f*rr
f% :

( j f )  <PTT H  fa f*T ?T  T F *T

. y m r f  *rr
?rwraf sfl*Tl •’rra^r %

«FT flFtf f o r t

4;
(w ) q ft ?t

*r Pp?r  *r^fr s fa  ^
stnr ^

(*r) w m  % -arfnTfT #

( i f )  Trram W  «rHT «fT | ?

« t«  n r  frf* (tft «r«
♦ r )  : (m ) sO- &t t

Co-operative Movement In Wfc«>
f  Dr. Bam Subhag Singh:

*S1«. V Shri Blbhuti Miahra:
[  Shri Anirudh Sinha:

Will the Minister of Food and Agri­
culture be pleased to state:

(a) whether the Government of 
Bihar has recently approached the 
Union Government for a loan for the 
expansion of co-operative movement 
in Bihar;

(b) if so, whether that loan has 
been given; and

(c) the amount of that loan?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): (a) Yes, Sir.

(b) The allocation of the loan has 
been communicated.

(c) Rs. 21.25 lakhs.

Bamgundam-Nlaamabad Rall-llnk

*31$. Shri T. B. Vlttal Bao: W ill 
the Minister of Railways be pleased 
to state:

(a) whether the Railway Board has 
sipce examined the Traffic Survey 
Report of Ramgundam-Nizamabad 
rail-link;

(b) if so, the nature o f the deci­
sion arrived at; and

(c) whether there is any proposal 
to include this in the Second Five 
Year Plan in view of the easing of 
supply position of steel and track 
materials?

The Deputy Minister of Railways 
(Shri Sbahnawas Khan): (a) and (b). 
The Traffic Survey Report is still 
under examination o f the Railway 
Board.

(c) No, Sir.
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N.E.8. and Community Development, 
Blocks

*316. Shri Sangaapa: Will the Minis­
ter ol Community Development be
pleased to state:

(a) whether any changes will be 
made in the programmes of the 
National Extension Service and the 
Community Development Blocks con­
sequent on the resolution passed by 
the A ll India Gramdan Parishad at 
Yelwal in Mysore State on the 21st 
September, 1957; and

(b ) if so, what are the changes?

The Minister of Community Deve­
lopment (Shri S. K. D ey): (a) and (b). 
The resolution should mean closest co­
ordination between the Gramdan 
movement and the Community Deve­
lopment movement. It is unlikely 
that any major changes will be neces­
sary in our policy or programme as a 
result of the resolution.

Steamer Services at Paleza Ghat

/P a n d it  D. N. Tiwary:
J \  Shri Blbhutl Mtohra:

Will the Minister o f Railways be 
pleased to state:

(a) whether the steamer services 
between Paleza Ghat and Mahendru 
Ghat (N. E. Rly.) had several break­
downs in the months of September 
and October, 1057, and passengers 
were stranded for hours on several 
occasions;

(b) if so, the number of such break­
downs since September, 1957 up-to- 
date;

(c) whether the steamers such as 
‘Gomati* and 'Sarju’ plying between 
Paleza Ghat and Mahendru Ghat have 
been withdrawn from service; and

(d) if so, the reasons therefor?

The Deputy Minister of Railways 
(Shri Shahnawa* Khan): (a) Yes,
mostly In October.

(b) 33 upto 16th November, 1957 in­
cluding II cases of mechanical failures,
14 cases of agraunding, 6 cates of 
loss of time due to navigational diffi­
culties, one due to heavy rush of 
passengers and one due to the Jetty 
being not available for some time.

(c) Yes.
(d ) To carry out periodical and 

emergent repairs and maintenance.

Co-operative Tanning Societies
*318. Shri Balarama Krlshnalali:

Will the Minister o f Pood and Agri­
culture be pleased to state:

(a) whether Government have any 
proposal to start Co-operative Farm­
ing Societies where sizeable area of 
waste land is granted to landless
labourers; and

(b) if so, w h i c h  are the States where 
this scheme will be experimented?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): (a) A pilot
scheme to settle 250 families of land­
less labourers on 1,000 acres received 
in Bhoodan in Bihar State has been 
approved. A  sum of Rs. 2.5 lakhs has 
been sanctioned by the Government of 
India.

(b) The scheme will be experiment­
ed in other States as soon as the 
results on the working of the pilot 
scheme in Bihar State become avail­
able.

Private Air Companies

*319. Shri T. K. Chaudhuri: Will 
the Minister of Transport and Com­
munications be pleased to state:

(a) the names o f private aviation 
companies or firms who run air traffic 
on non-scheduled lines;

(b) whether such companies are 
permitted sometimes to run freighter 
services on the Indian Airlines Cor­
poration routes and also on other 
routes; and

(c) whether it is a fact that the 
Indian Airlines Corporation planes
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are sometimes chartered to these 
companies tor running freighter and 
non-sche duied passenger services?

The Minister of State la the Minis­
try o f Transport ana Communications 
(Shri Humayun Kablr): (a) A  state­
ment giving the names of private air 
transport undertakings registered in 
India is laid on the Table of the Lok 
Sabha.. [See Appendix II, annexure 
No. 22].

(b ) Private air companies are not 
permitted to operate flights on the 
scheduled routes of the Indian A ir­
lines Corporation except in cases where 
they obtain a ‘No objection’ certificate 
from the Corporation. On routes 
not served by the scheduled services, 
they are generally permitted to 
operate without any restrictions.

(c) No, Sir.
Joint Committees of Workers and 

Officials
*320. Shri Tangamani: Will the

Minister of Railways be pleased to 
state:

(a) whether it is a fact that the 
introduction o f Joint Committees of 
workers and officials at various levels 
on Railways are contemplated on the 
basis suggested by the Minister in his 
recent budget speech;

(b) if so, when they will be intro­
duced;

(c) whether a scheme has already 
been drawn up to this effect; and

(d) if so, the outlines thereof?
The Deputy Minister of Railways 

(Shri Shahnawas Khan): (a) Yes Sir.
(b ) to (d). The details are being 

worked out and it is hoped to intro­
duce the scheme shortly.

Import o f Rice
*321. 8ferl K od ly u : Will the Minis­

ter of Food and Agriculture be 
pleased to state:

(a) the total stock of rice now in 
the possession of the Central Gov­
ernment;

(b) whether Government is con­
sidering to increase the import o f rice 
this year; and

(c) if so, to what extent?
The Minister of Food and Agricul­

ture (Shri A. P. Jain): (a) 2.31 lakh 
tons.

(b) and (c). The matter is under 
examination.

Air Services to Kulu
*328. Sardar Iqbal Singh: Will the 

Minister of Transport and Communi­
cations be pleased to state:

(a) whether it is a fact that the 
air services to Kulu has been stop­
ped; and

(b) if so, the reasons thereof?

The Minister of State in the Minis­
try of Transport and Communications 
(Shri Humayun Kablr): (a) No air
service has ever operated to Kulu.

(b) The question does not arise.

Bifurcation Scheme o f North-Eastern 
Ballway

•323 S  Shri Shree Narayan Das:
’ \  Shri Radha Raman:

Will the Minister o f Railways be 
pleased to state:

(a) whether the details of the bifur­
cation scheme of the North-Eastern 
Railway has been settled;

(b) if so, what are they; and

(c) whether the name of the bifur­
cated Railway has been finally decid­
ed?

The Deputy Minister of Railways 
(Shri Shahnawas Khan): (a) and (b). 
Yes, Sir. The new zone with Head­
quarters at Pandu would, to begin 
with, function only with the jurisdic­
tion of the present Pandu Region. 
The question o f Katihar-Barauni Sec­
tion with connected Branch Lines will 
be considered later after completion of



1309 Written A-nswers 26 NOVEMBER 11)57 Written Answer*

the Ganga Bridge near Moframeh. 
The zone with headquarters at 
Gorakhpur would continue to function 
with the remaining section* of the 
existing North Eastern Railway.

(c) Yes, North East Frontier Rail­
way.

Railways’ Second Five Tear Plan
Shri Sanganna:
Shri Paralekar:
Shri Narayanankutty Menon: 

") Shri War lor: 
j Shri N. R. Munfaawy:
(_ Shri Kallka Singh:

• 325 ./

Will the Minister of Railways be 
pleased to state:

(a) whether there is any increase 
in the final allotment of Rs. 1125 
crores for the development o f Rail­
ways during the Second Five Year 
Plan;

(b) if so, to what extent;
(c) whether the Ministry have ask­

ed for further allocation from the 
Planning Commission to meet the 
cost of augmenting the line capacity 
to carry 180 million tons in the Plan 
period; and

(d) if so, the Commission’s reaction 
thereto?

The Deputy Minister of Railways 
(Shri Shahnawax JLhan): (a) No, Sir.

(b) Does not arise.
(c) No, Sir.
Id) Does not arise.

H a n o m u -n a iu  Barrage Scheme 
o f KxmI Project

•888. Shri Blbhutl Mlshra: Will the 
Minister of Irrigation and Power be
pleased to state:

(a) whether it is a fact that the 
High-Level Commission on flood con­
trol appointed by the Government of 
India have examined Hanuman-nagar 
Barrage Scheme o f the Kosi Project

sometime in the last weds o f Sep­
tember, 1957; and

(b) if so, their final opinion after 
the re-examination?

The Minister o f  Irrigation » » *  
Power (Shri S. K  Patil): (a) and (b). 
A  statement containing the requisite 
information is laid on the Table o f the 
Lok Sabha. [See Appendix 11, an­
nexure No. 23.]

Community Development and N.K.S.
Blocks in Orissa

400. Shri Panigrahi: Will the Minis­
ter of Community Development be
pleased to state:

(a) the total number of Community 
Development and National Extension 
Service Blocks, which were sanction­
ed for Orissa during the First Five 
Year Plan and the total amount of 
money sanctioned and spent;

(b) the total number of such Blocks 
actually opened in the State during 
the First Plan Period; and

(c) the total number of Community 
Development and National Extension 
Service Blocks sanctioned for Orissa 
for the Second Plan period?

The Minister o f Community Deve­
lopment (Shri S. K. D ey): (a) and (b).

Projects/ Blocks 
sanctioned and No.

opened.
Community Projects 3
Community Develop*

ment Blocks 4
N.E.S. Blocks 35
Amount sanctioned 279’ 89 lakhs.
Amount spent 20V 30 lakhs
(c) The number approved provi­

sionally for purposes of planning is:— 
N.E.S. 255
C.D. (By conversion 

from N.E.S.) 80

Derailment o f Goods Train
401. Shri Raghunath Singh; Will the 

Minister of Railways be pleased to 
state whether it is a fact that a goods 
train was derailed on 16th September, 
1957 on the North Eastern Ballmer



,1401 W ritten Aim rars 20 NOVEMBER 1957 Written Answers

between Desari and Chafcsikander 
Stations?

The Depnty Minister of Railways 
(Shri Shahnawai Khan): Yes; at
about 12-30 hours on 16-9-57, 906 Dn.
Express Goods train while running 
between Desari and Chaksikander 
stations on Sonepur-Haj ipur-Barauni 
Junction Chord Line Section of 
Muzaffarpur Region (N.E. Railway). 
Engine and 39 wagons derailed and 
capsized at mile 153/10. The driver 
and two firemen o f the train sustained 
minor injuries.

v o l .  «ft s Prcnnr srrf : tot
f i v  ffftr m ^  ftt
VTTf <t| ? £K.tS Wti cW TT5R:sTT'T
<ifr fW ru  V'TT-jfl Wr sfrsr fawft-
IT’ TT ^  3TT fT ?

W ojjoifa):
StT U X a  TRIWH
fTWR sft *rprr sffar fes  ^

*»? !(o^o JT̂T 
\S o o *T*T

f5T
Railway Bridges and Tracks

403. ShrJ N. R. Mqnlsamy: Will the 
Minister of Railways be pleased to 
state:

(a) whether it is a fact that Gov­
ernment of Madras have appointed 
a committee o f Civil and Railway 
Engineers for periodical review of the 
position of Railway bridges and tracks;

(b) if so, whether the Railways were 
consulted; and

(c) the functions of the said Com­
mittee?

The Deputy Minister o f Railways 
(Star! Shahnawaz Khan): (a) Yes,
Sir. The Committee is, however, not 
carrying out periodical review of Rail­
way Bridges and tracks but is a Stand­
ing Committee for reviewing all

works—whether Railway or State— 
which affect the safety of Railways 
and civil departments.

(b ) the Committee has been form ­
ed on the initiative of the Ministry of 
Railways.

(c) a statement is laid on the Table 
of the House. [See Appendix U, 
annexure No. 24].

Drought Conditions
404. Shri Kalika Singh: Will the

Minister o f Food and Agriculture be
pleased to state the areas of various 
States in Indian Union that have been 
affected by drought due to little or 
no rains in October, 1957?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): No information 
specifically for the month of October 
1957 is available. The respective 
State Governments have, however, re­
ported the following areas as affected 
by drought:—

Name of 
States

Areas affected

1 Bihar General scarcity of rain in
the State as a whole.

2 Madhya Pra- Six out of the seven divi-
desh sions have been affected.

Information about exact 
areas it not available.

3 Oritsa Most part of the State ar«
affected. The details of 
areas are not y«t avail­
able.

4 Rajasthan Districts of Udaipur,
Banswala, Duagarpur, 
Churuj Bikaner, Ganaa- 
nagar, Jodhpur, Si'ar 
and Jhunjunu.

5 U.P, Districts of Ballia, Gh zl
pur, Varanasi, Gorakh 
pur, Deori^ Azamgarh 
Basti, Qonda, Bara 
Banki, Pratapgarh, 
Banda and Allahabad.

Development of Light Houses
405. Shri M. V. Krishna Rao: Will 

the Minister of Transport wad Commu­
nications be pleased to state:

(a) the progress made in the im­
provement and development o f Tight
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houses in Andhra Pradesh during the 
Second Five Year Plan; and

(b) the names o f the places and the 
amount allotted to each scheme?

The Minister o f State in the Minis­
try of Transport and Communications 
(Shri Baj Bahadur): (a) and (b). A  
statement is placed on the Table of 
the Lok Sabha. [See Appendix II, 
annexure No. 25.]

Construction o f Bridges

406. Shri M. V. Krishna Rao: Will 
the Minister o f Transport and Comma, 
nlcatlons be pleased to state:

(a) the number o f road bridges pro­
posed to be constructed on National 
Highways during- the Second Five 
Year Plan in Andhra Pradesh; and

(b) the names of the places and the 
amount allotted for each?

The Minister of State in the Minis­
try of Transport and Communications 
(Shri Raj Bahadur): (a) and (b). A 
Statement giving the required infor­
mation is placed on the Table of the 
Lok Sobha. [See Appendix II, 
annexure No 26.]

Savings Bank Accounts

407. Shri Shree Narayan Das: Will 
the Minister of Transport and Com­
munications be pleased to state:

(a) the total number of accounts 
and total amounts of balances in the 
Savings Bank Accounts in Post offices 
at the end of 1956 and at the end of 
October, 1987; and

(b) how do these figures compare 
with the figures of previous year?

The Minister of State in the Minis­
try at Transport and Communications 
(Shri Raj Bahadnr): (a) and (b ). The 
information is being collected and 
will be placed on the table o f the 
Sabha when available.

Revised Portal Rates
t  Shri Shree Narayan Das:

\  Shri Radha Raman:
Will the Minister o f Transport and 

Communications be pleased to state 
whether after the introduction o f the 
revised postal rates on letters, book 
pattern and sample packets, any exa­
mination has been made to And out 
as to whether there has been an in­
crease or decrease in revenue on this 
account during the last two months?

The Minister of State in the Minis* 
try o f Transport and Communications 
(Shri Raj Bahadur): No.

Patna Telephone Exchange
J  Shri Shree Narayan Das: 
\_Shri Radha Raman:

Will the Minister of Transport and 
Communications be pleased to state:

(a) the progress made in the direc­
tion of introducing automatisation in 
Patna Telephone Exchange; and

(b) how long it would take to 
finalise the scheme?

The Minister o f State In the Minis­
try o f Transport and Communications 
(Shri Raj Bahadur): (a) and (b). A  
statement is laid on the Table of the 
Lok Sabha. [See Appendix II, an­
nexure No. 27.]

Milk Schemes
v rShri Shree Narayan Das:

410.  ̂ Shri Radha Raman:
I^Shrl PanlgTahi:

Will the Minister of Food and Agri­
culture be pleased to state:

(a) whether any schemes for sup­
ply of .pure milk and milk products in 
various States have been sanctioned 
and financed by Government;

(b) if so, the important features o f 
the schemes sanctioned in different 
States;
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(c ) the total cost involved;
(d) the share of the Central Gov­

ernment; and -
(e) whether any phased programme 

has been approved?

The Minister o f Food and Agricul­
ture (Shri A. P. Jain): (a), (c) and
(d). A  statement is placed on the 
Table of Lok Sabha. [See Appendix
II, annexure No, 28.]

(b) The schemes belong to the 
following categories;—

(i) Milk supply schemes for 
supply of milk and milk products 
to urban centres. Milk procured 
from rural areas, preferably 
through producers cooperatives, 
will be sold after pasteurisation 
to people in cities.

(ii) Expansion of existing dairy 
plants to enhance their handling 
capacity.

(iii) Improvements to existing 
dairy farms.

(iv) Establishment of farms for
keeping milch animals when
they go dry and until they re­
freshen.

(v) Establishment of cattle 
colony to resettle milch animals 
to be dislodged from the city 
stables,
(e) Yes.

Tube-Wells in Punjab

I . ,  f  Shri D. C. Sharma:
Sardar Iqbal Singh:

Will the Minister of Food and Agri­
culture be pleased to state:

(a} the number of experimental 
tube-wells allotted to the State of 
Punjab so far; and

(b) how many experiments have 
been conducted up to date and with 
what result? *

H ie Minister of Food and Agricul­
ture (Shri A. P. Jain): (a) 51 explo­
ratory bores have been tentatively 
allotted to the State of Punjab under 
the Groundwater Exploration Pro­
ject.

(b) Eight exploratory bores had 
been drilled in the Gurgaon and 
Rohtak districts of Punjab upto 
31.10.1957. All the eight bores had 
to be abandoned as they were found 
dry.

Supply of Fertilizers to Punjab
412. Shri D. C. Sharma: Will the 

Minister of Food and Agriculture be
pleased to state the total quantity of 
fertilizers supplied by the Central 
Government to the State Of Punjab 
during 1956-57?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): The following
quantities of fertilisers were supplied 
to the Punjab State (inclusive of 
former State of Pepsu):

Tons.
(1) Sulphate of

Ammonia 28,518
(n) Urea 122

(iii) Ammonium sulp-
phate Nitrate 182

(iv) Muriate of
Potash' 38

Food Production

413. Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state what is the estimated 
target of food production during 1957- 
58?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): The target o f
additional production of foodgrains 
during 1957-58 has been fixed at 2-84 
million tons, i.e. 2’ lfl million tons 
from Grow More Food schemes and 
0-68 million tons from Other food 
production schemes such as Major 
and Medium irrigation schemes in 
N.E.S. areas, etc.
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of
in Punjab

W srten

414. Shri D. C. Sharma: Will the 
Minister o f Food and Agxiealture be
pleased to state:

(a) whether any schemes have been 
submitted by the Government of Pun­
jab for resettling landless workers 
during 1957-58;

(b) the amount of grants and loans 
asked for in this regard; and

(c) the number of families to be re­
settled?

The Minister o f Food and Agricul­
ture (Shri A. P. /atm): (a) The Gov­
ernment of Punjab have not submitted 
any scheme for the resettlement of 
landless workers during 1957-58. 
They have, however, informed this

Ministry that they would be taking 
up the scheme during next year.

(b ) and (c). Do not arise.
“G.MJF.”  Programme in Punjab

415. Shri D. C. Sharma: Will the 
Minister of Food and Agriculture be
pleased to state the amount of loans 
and grants sanctioned by the Gov­
ernment of India to the Government 
of Punjab for (i) well sinking and 
well repairing schemes; and (ii) tank 
construction and tank repair schemes 
under the Grow More Food Pro­
grammes during the years 1055-56, 
1956-57 and 1957-58, so far?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): The amount of 
loans and grants sanctioned to Gov­
ernment of Punjab for well sinking 
and well repairing schemes during the 
years 1955-56, 1956-57 and 1957-58
(upto 15-11-1957) is given below:—

(Rs. In lakhs)

Year
Well Sinking & Repairing 

Grant Loan
Remarks

1955-56
(Actual)

1.74 37-33 T he figures includes Rs. 1. 74 lakhs as grarn 
and Rs, 13 92 lakhs as loan for former 
State o f Pepsu and also the loan figure 
includes an expenditure o f  Rs. 8.41 lakhs 
incurred during 1954-55.

1956-57 . 11.94 The figures represents the amount authorised 
for payment.

1957-58 12.00 The figures represents the amounts approved 
upto 15-11-57.

2. No loan or grant was sanctioned 
during the years 1955-56, 1956-57 and 
1957-58 to the Government of Punjab 
for tank construction and tank repairs 
as they did not submit any such 
scheme.
Hallway Research Centre; Lucknow

416. Dr. Ram Subhag Singh: Will 
the Minister of Railways be pleased 
to state:

(a) whether the Railway Research 
Centre, Lucknow has developed a

device to end long stops at level- 
crossings;

(b) if so, the nature of that de­
vice; and

(c) when this device will be intro­
duced?

The Deputy Minister o f Railways 
(Shri Shahnawas Khan): (a), (b) and
(c). The Railways Research Centre, 
Lucknow have carried out trials on 
electrically operated lifting barriers at 
the Alambagh Road Level Crossing 
near the Research Centre. The trials



1409 W ritten A nsuttn  20 NOVEMBER 1957 W ritten Answers

have now been completed and the 
device will be handed over to the open 
line for further experience In actual 
working on different locations.
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Clerks in Sub-Post Offices
-lq /  Shri S. C. Sam&nta:
4 9" ^  Shri Subodh Hasda:

Will the Minister of Transport and 
Communications be pleased to state:

(a) whether it is a fact that there 
are no clerks attached to the follow­
ing Sub-Post Offices in Midnapur 
district in West Bengal circle: viz.

(i) Nandigram;
(ii) Moyna; and

(iii) Hanschara;

(b) if so, the volume of work m 
those Sub-offices; and

(c) the criteria that is followed by 
the Department in sanctioning a clerk 
to a Sub-office?

The Minister of State In the Minis* 
try of Transport and Communications 
(Shri Kaj Bahadur): (a) No.

(b) Not exceeding 10 hours 15 
minutes work a day in each of the 
offices.

(c) Sub-Post Offices which do not 
have work exceeding 5 hours a day 
have no clerks sanctioned for them 
and are generally placed in the charge 
o f Extra-Departmental Sub-Postmas- 
ters. When the work in a Sub-Office 
exceeds five hours, it is depart­
mentalised and sanctioned a clerk 
who is designated the Sub Postmaster. 
When the work in the Post Office is 
more than 2} hours In excess of that 
to be done by the Sub Postmaster 
namely 8 hours a day, a clerk to 
assist him is sanctioned.
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421. Shri Bbhvnuitth Roy: Will
the Minister ol Food and Agriculture 
be pleased to state whether the per­
centage of sugar recovery from can* 
has increased during the 1958-57 
crushing season as compared to the 
previous season?

I 4 J2

The Minister of Food and Agricul­
ture (Shri A. P. Jain): No, Sir. The 
percentage of sugar recovery has- 
gone down from  9 '83 in 1955-56- 
season to 9‘72 in 1956-57 season.

Supply of Rice to Sikkim’ State
422. Shri Abdul Salam: Will the 

Minister of Food and Agriculture be
pleased to state:

(a) whether Government have 
supplied rice to Sikkim; and

(b) if so, the quantity of rice sup­
plied in 1956 and 1957?

The Minister o f Food and Agricul­
ture (Shri A. P. Jain): (a) and (b ).
No rice has been supplied to Sikkim 
Government by the Government o f  
India during 1956 and 1957.

Construction of a Launch
423. Shri Easwara Iyer: Will the 

Minister of Transport and Communi­
cations be pleased to state;

(a) whether the Hindustan Ship­
yard built a launch for the use of the 
Customs Department last year;

(b) whether the launch has been 
delivered to the Customs Depart­
ment; and

(c) if ncrt, the reasons therefor?
The Minister of State In the Minis­

try of Transport and Communication* 
(Shri Raj Bahadur): (a) Yes.

(b) and (c). The launch is, ready 
for delivery and the Land Custom* 
authorities have been informed of the 
same.

Rice Godowns In Orissa
424. Shri Sanganna: Will the Minis­

ter of Food and Agriculture be pleas-
•ed to refer to the reply given to- 
Starred Question No. 669 on the 6thr 
August, 1957 in respect of the rice- 
godowns in Orissa and state:

(a) whether the decision of Gov­
ernment has since been changed in 
view of the drought conditions pre­
vailing throughout the. Stpte; *pA

20 NOVEMBER 1957 W ritten Answers
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(b ) if  not, the progress made in 
the matter?

The Minister of Food and Agricul­
ture (Shri A. P. la in ): (a) No, Sir.

(b ) Certain sites under considera­
tion for the construction of the grain 
godowns at Khurda Road and Bala- 
sore have been inspected by a 
senior Engineering Officer of the De­
partment o f Food along with local 
CPWD and Railway ' officials in 
October, 1957 and a selection has been 
made. Further action to finalise the 
lay-out plans and estimates is being 
taken.
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Gtnesh Shankar Vldyarthi Medical 
College, Kanpur

426. Shri S. M. Banerjee: Will the 
Minister of Health be pleased to' 
state:

(a) whether any amount has been 
sanctioned for Ganesh Shankar Vid- 
yarthi Medical College at Kanpur 
tor the year 1957-58;

(b) if so, the actual amount; and

(c) whether this amount has W en 
sanctioned for a particular 4epart~ 
ment?

The Minister o f Health (Shri Kar- 
markar): (a ) Not yet

(b) and (c). Do not arise. 
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Eviction of Tenants In Tripura

428. Shri Dasaratha Deb: Will the
Minister of Food and Agrlcaltare be
pleased to state:

(a) whether it is a fact that large
scale eviction ol tenants is taking
place in Tripura; and1

(b) if so, what steps Government 
propose to take to stop such eviction?
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Tim Mini*ter o f  fo o d  and A crid il- 
tare (Start A. P. la in ): (a) and (b). 
The Tripura Administration have 
reported that large-scale eviction ol 
tenants is not taking place. Actual 
figures are being collected and will be 
placed on the Table of the House as 
soon as they are received.

The Estates Acquisition and Land 
Reforms draft Bill which has been 
published in the Tripura Gazette on 
10th August 1957 contains a provision 
for restoration of evicted tenants.

Agricultural Credit to Tripara 
Peasants

429. Shri DasaratJut Deb: Will the
Minister of Food and Agriculture be
pleased to state:

(a) -whether Government are aware 
that the Mahajans o f Tripura ex­
ploit the peasants through forward 
purchase of agricultural products, 
popularly known as Dadan System;

(b) whether it is a fact that there 
is no Law to prevent the Mahajans 
to realise any rate of interest for 
the money advanced as Dadan; and

(c) what steps Government pro­
pose to take to stop this exploitation 
and make cheap credit available to 
replace these village Mahajans?

Tbe Minister o f Food and Agricul­
ture (Shri A. P. JaiD): (a) Yes, Sir.

(b) No, Sir. There is a law called 
Kushid Niyamak Bidhi which restricts 
the amount of interest payable.

(c) A  scheme for the eradication of 
Dadan System is under consideration.

Credit facilities by way o f agricul­
tural loans are being given by the 
Administration to the deserving agri­
culturists.

Bombay-Goa National Highway
439. Shri Aasar: W ill the Minister 

o f Transport and Communications
be pleased to state:

(a) whether Government are 
aware that the construction work

on tiombay-Goa Road is going on 
very slowly;

(b.) the reasons why the construc­
tion of the road has not yet begun 
though rainy season is over;

(c) whether it is a fact that grant 
for this work for the current year 
has not been given to State Gov­
ernment; and

(d) when the construction of this 
road will be' completed?

Tbe Minister of State in the Minis­
try of Transport and Communications 
(Shri Raj Bahadur): (a) The road
passes through Kolaba and Ratnagiri 
Districts of Bombay. Work is in fuft 
swing in Kolaba District but progress 
in Ratnagiri District is somewhat 
slow.

(b) Financial stringency.
(c) No Sir. A sum of Rs. 3 75 lakhs 

was allotted m May and another 
Rs. 6-25 lakhs was allotted recently.

(d) During the Third Five Year 
Plan Period.

Puri-Konark Road

431. Shri Sanganna: Will the
Minister of Transport and Commu­
nications be pleased to refer to the 
reply given to Unstarred Question 
No. 812 on the 22nd August, 1957 in 
respect of the Puri—Konark Road 
and state:

(a) the stage at which the matter 
stands; and

(b) whether the technical examina­
tion is complete?

The Minister of State In tbe Minis­
try of Transport and Communication* 
(Shri Raj Bahadur): (a) and (b).
Technical examination o f two major 
bridge works and one minor bridge 
work has been completed. One more 

. major bridge and six culverts are 
required to complete the project In 
respect o f these w orks full technical 
data, after inspection o f certain site*, 
are awaited.
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Bice
433. Shri R. L. Reddy: Will the 

Minister of Pood and Agriculture be
pleased to state:

(a) the price fixed or offered by
Government for rice requisitioned 
from West Bengal, Orissa and
Andhra Pradesh respectively during 
the year 1957;

(b) the quantities of rice so requi­
sitioned in each of those states ever 
since the Essential Commodities
(First Amendment) Act, 1957 was 
passed, till 31st October, 1957;

(c) the quantities of rice supplied 
by the Mill-owners without requisi­
tion during the same period; and

(d) the expenditure incurred on
the special staff appointed for the 
purpose of requisitioning the stocks?

The Minister of Food and Agricul­
ture) (Shri A. P. la in ):

West Bengal Orissa Andhra Pradesh

(ft) Rs. 18.95 to Rs. 24.24 per maund N o rice was requisitioned R p. 17/— Ito Rs. 21.50 per 
(exclusive o f cost o f  gunnies) maund (inclusive o f cost 0/

. . .  , gunnies)(b) 9,608 tons Nil. 37,800 tons
(c) Nil About 32,000 tons Nil.
(d) N o separate stalT was appoin- Nil.

ted exclusively for this work
About 50 thousand rupees.';

Construction Work on Bridges
434. Shri Bangshi Thakur: Will

the Minister of Transport »irf Com­
munication* be pleased to state:

(a) whether it is a fact that 
construction work on 3 major bridges 
on the rivers Khowai, Manu, and 
Deo has not yet begun although the 
necessary funds have been sanctioned 
by the Government of India; and

(b ) i f  so, the reasons therefor?
The Minister o f State in the Minis­

try o f Transport and finmMniiiatiMHi 
(Shri Raj Bahadur): (a) The construc­
tion o f the bridge over the river Deo 
was started in January 1957 and that 
o f  bridges over the rivers Khowai and 
Manu in October 195T.

(b ) Doe* ant arise.

Motor Accidents

435. Shri BangsU Thakur: Will th* 
Minister o f Transport and Canumml- 
cations be pleased to state:

(a) the number of motor accidents 
that took place from 1948 to 1957 
so far in Tripura year-wise;

(b ) the number of individuals 
compensated uptill now; and

(c) the amount 
paid?

of compensations

The Minister o f State In the Minis­
try mt Transport aad rim nnm i»«a«^« 
(Shri Raj Bahadur): (a) to (c). Tha 
information is being collected aad 
will be placed an the tabl* o f  the L «k  
Sabha.
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T?f «TT̂
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* \  ht*tt m m  fir<?
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*fatr 3  ST? TfTR f^rc »r f a  :

(* 0  WT f^A-*3VR: tfh: «ft*PTT-
^  «i>«r qqF % fo q W  %
#  srafem ^rra ^ rr ^t w  £  ; *frr

( W) ??T rft WprTtf f*(H «=(<ti<t|
E R :«?  fajTT 3TT? T|| ?

TW* WTSft (>*t WTf.^Wit ^rt) :
( * )

( ^ ) ^ iS 'i % =rr v n r  
^  A ■ -q q zr zft^nrr *r 5rrf*TH »r t̂ 
fam  *nrr f  j ?mjrFfr ŝt *r*fr ^  £r 

ct^ht ^ x sh  * r n r ^  ’ ft 
^ t  t  i *mr atr 'TT srfow t o  fa^tror

(Final Location S urvcy ) ^'T *3*T*T 
fajJT T O ! | 3W ?=m  ̂ n 1  i>i *PT VT$T
an=̂  ^  gta armr f t  i

New Airport for New Delhi 
fS h ri Sanganna:

437.  ̂ Shri B. S. Mur thy:
L Shri V. C. Sbukla:

Will the Minister of Transport and 
Communications be pleased to state:

(a) whether any proposal is under 
consideration of the Government of 
India to construct an International 
Air port at Shahdara in Delhi; and

(b) if so, at what stage the matter 
statlds?

The Minister o f State in the Minis­
try of Transport and Communications 
(Shri Humayun Kabir): (a) and (b ). 
Government have under examination 
the question whether the Pal am 
should continue to be used as at pre­
sent both by the Civil Aviation

Department and the Indian A ir 
Farce, or it should be exclusively 
reserved for use by one o f  the two. 
Incidental to this examination, the 
Government appointed a Technical 
Committee to make preliminary 
investigation of suitable sites for a 
new civil airport in Delhi. The Com­
mittee has just submitted its report 
which is \mder examination.

Distribution o f Food (Tains
438. Shri Danuuil; Will the Minis­

ter of Food and Agriculture be pleas­
ed to state:

(a) the quantum of* foodgrains
distributed through the fair price 
shops from April, 1957 to the 30th 
September, 1657; and

(b) the names of States wherein 
maximum foodgrains were distribut­
ed through fair price shops?

The Minister o f Food and Agricul­
ture (Shri A. P. Jain): (a) About 14-*
lakhs tons of foodgrains have been 
distributed from Government Stocks 
during the period.

(b) West Bengal, Bombay, Bihar, 
Uttar Pradesh, Kerala, Madras, Delhi 
have received large supplies.
Late-running of Trains on Southern 

Railway

439. Shri D. Balarama Krishnaiah:
Will the Minister o f Hallways be 
pleased to state:

(a) whether Government are 
aware of the fact that metre-gauge 
trains between Donakonda—Masuli- 
patarn and Bezwada-Masulipatam of 
Southern Railway are usually run­
ning late; and

(b). whether Government have 
taken any steps to check this?

The Deputy Minister o f Railways
(Sbrl Shahnawaz Khan): (a) It is
not a fact that the trains on the Dona- 
konda-Masulipatam and Bezwada- 
Masulipatam sections are usually run­
ning late. However, the performance 
o f trains No. 1041 between Masull- 
pa tain and Bezwada and No. 109*
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between Masulipatam and Narasara- 
■rttpet baa not been satisfactory.

<b) H k . Special steps have been 
taken to improve the punctuality per­
formance o f the trains.

Delay In Attending to Trank Calls
440. Shri Balarama Kriahnaiah:

W ill the Minister of Transport and 
Communications be please<i to state:

(a) whether it is a fact that un­
usual delay is being caused by the 
staff o f the Telegraph Department in 
attending to Trunk Calls, particular­
ly  in the local offices at Masulipatam, 
Gudivada, _ Bhimavaram, Bezawada, 
Ellore and Guntur in Andhra Pra­
desh; and

(b) if so, what remedial measures 
have been taken in this connection?

Tbe Minister of State In tbe Minis­
try  of Transport and Communications 
<Shri Raj Bahadur): (a) Trunk Calls 
from  Masulipatam, Eluru and Gudi­
vada to Vijayawada are being put 
through quickly. There is some con­
gestion on routes from Guntur and 
Bhimavaram to Vijayawada. No
complaint of serious delays has so far 
been received.

(b) Additional circuits have been 
planned to enable calls Guntur and
Vijaywada and Bhimavaram and
Vijayawada to be handled with less
delay. Guntur—Vijayawada circuit is 
likely to Ws ready towards the end of 
this year and improvement on Bhima­
varam—Vijayawada calls may be 
expected sometimes during the next 
year.

Suratgarh Mechanised Farm

441. Shri Balarama Kriahnaiah:
W ill the Minister of Food and Agri­
culture be pleased 1 to state the 
amount of aid received in the form of 
machinery from Russia for use on 
the Suratgarh Mechanised Farm?

The Minister o f Food and Agricul­
ture (Shri A . P. Jain): A  list of the 
machinery and equipment received 
from  111*  U.3.S.R. Government for tha

Suratgarh Farm is placed on the
Table of the House. [See Appendix
II, annexure No. 30.]

Tube-wells
J  Shri T. K. Chaudhuri:
\  Shri Jhulan Sinba:

Will the Minister of Food and 
Agriculture be pleased to state:

(a) whether the attention of Gov­
ernment has been drawn to the fact 
that the Tube-well irrigation instal­
lations failed to afford any relief by 
way of supply o f water to drought 
affected fields after the failure of 
Hathia rains in U.P. and Bihar;

(b) the number of tube-wells in 
these two States under the tube-well 
irrigation schemes installed with 
Central financial help either by way 
of grants or loans;

(c) tbe number out of these which 
are in working order; and

(d) the number o f cases where the 
installation of these tube-wells has 
not been followed up by digging of 
irrigation channels and in how many 
cases irrigation channels were found 
choked up?

The Minister for Food and Agricul­
ture (Shri A. P. Jain): (a) Enquiries 
from the State Governments reveal 
that it is not a fact that the tubewell 
irrigation installations failed to afford 
any relief by way o f supply of water 
after the failure of Hathia rains in 
U.P. and Bihar.

(b) and (c). The number of such 
tubewells in U.P. and Bihar is 2444 
and 685 respectively. ■ A ll the 2444 
tubewells in U.P. and 684 tubewells in 
Bihar are in working order.

(d ) Irrigation channels have been 
completed on all the 2444 tubewells in 
U.P. and on all the 684 tubewells in 
Bihar and there has been no caae o f  _ 
irrigation channels having been fou n d ' 
choked up.
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B t i l m j  Ferry Steamer

u ,  J  Dr. Bam Subhag Singh: 
\ S h r i Kaghunath Singh:

Will the Minister o f Railways ba 
pleased to state:

(a) whether it is a fact that a Bail­
way ferry steamer ran aground in 
the middle of the Ganga near Digha- 
ghat (Patna) on the 18th October, 
1957;

(b ) if so, how soon the stranded 
passengers of that steamer were 
rescued; and

(c) whether any measures are 
under the contemplation of the Gov­
ernment for dredging the river In 
order to lessen such risks?

The Deputy Minister o f Railways 
(Shri Shahnawaz Khan): (a) Yes,
there were two different groundings 
by two steamers.

(b ) After 4 hours in the first case 
by refloating the steamer. In the 
second case, 80 per cent, of the pas­
sengers were rescued by a tug after 
8 hours while the remaining 20 per 
cent stayed on in the steamer till it 
was refloated after 17 hours and fifteen 
minutes.

(c) Yes.

Flag Station at Lakahmipur Halt

444. Shri H. N. Maker}**: Will the 
Minister o f Railways be pleased to 
refer to the reply given to Unstarred 
Question No. 967 on the 14th Decem­
ber, 1956 and state:

(a) whether the attention of 
Government has been drawn to the 
fact that nothing has so far been done 
for the construction ot a flag station 
at Lakshmipur Halt, Eastern Rail­
way, as decided in 1986;

(b ) the reasons for the delay; and
<c) when th* work o f construction 

w ill begin and it expected to be com­
pleted?

The Deputy Minister ot l s U « H )»  
(Shri Shahnawaz Khan): (a ) to (c). 
The decision to provide the flag station, 
was taken in July 1958 on the recom­
mendation of Passenger Amenity Com­
mittee and the work has been included, 
in the Works Programme for 1957-58. 
The work will be taken in hand short­
ly and completed as soon as possible.

Cooperative Apex Bank In Manipur
445. Shri L, Achaw Singh: Will the 

Minister of Food and Agriculture b e
pleased to state:

(a) whether the Co-operative Apex 
Bank has started functioning in
Manipur;

(b) whether the Manager o f the 
Bank has been appointed;

(c) if not, why;
(d) what amount o f money was 

distributed as long, short and medium, 
term co-operative credit during 
1954-55, 1955-56 and 1956-57; and

(e) the proposed amount o f money 
sanctioned for co-operative credit to  
societies during 1957-58?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): (a) No, Sir.

(b ) Appointment order was issued 
by the Bank but he has not joined his 
duty.

(c) Does not arise.
(d) Nil.

(e) No amount of money for coopera­
tive credit to societies in 1957-58 has. 
been sanctioned by the Bank.

Transport Problems In Hlmanhal 
Pradesh

. . .  f  Shri Hem Raj:
**** \  Shri Dalflt Singh:
Will the Minister at Tlaiisport H i  

Communications be pleased to state:
(a) whether Government are awase 

that the Kidu Valley Transport Co., 
LtcL, pnd Himachal Transport L>t&»
have not beea able to. cope with, ttm
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Motor Transport Traffic in the 
Duasehra Mela at Kulu in October this 
year and the people had to wait for 
full one week to book their seats for 
back journey to the plains;

(b ) whether Government are aware 
that the passengers get no seats at 
the intermediate stations at Bhuntar, 
Bajaura, Aut, Pandoh, Mandi and 
Jogindranagar in these motor services 
between Kulu and Baijnath;

(c) whether it is a fact that Gov­
ernment did not give temporary 
permits to Private Transport Com­
panies at Pathankot during the days 
of the Mela; and

(d) whether Government propose to 
givfe route permits to private com­
panies to remove these transport 
difficulties of the public?

The Minister of State in the Minis­
try o f Transport and Communications 
(Shri Raj Bahadur): (a) and (b ). No 
such complaint has so far come to the 
notice of the Himachal Pradesh Ad­
ministration.

(c) No request for temporary permit 
■was received by the Punjab transport 
Authorities during that period.

(d) No.

Motor Transport Corporation in 
Himachal Pradesh

Govemment, and the Himachal Pra­
desh Administration has been received 
from the Punjab Government.

(b) The proposal is under considera­
tion of the Government of India.

Transport Service between A at and 
Banjar

f  Shri Hem Raj:
\  Shri Daljit Singh:

Will the Minister of Transport and 
Communications be pleased to state:

(a) whether Himachal Pradesh 
Administration has undertaken to run 
transport services between Aut and,

'Banjar in Kulu Sub-Division 
(Punjab); and

(b) if so, when this service will 
start?

The Minister of State in the Minis­
try of Transport and Communication*
(Shri Raj Bahadur),: (a) Yes.

(b) No date has yet been Axed for 
starting the passenger service. The 
matter is under correspondence 
between the Himachal Pradesh Ad­
ministration and the Punjab Govern­
ment. Three goods vehicles have, 
however, been put on this route by the 
Himachal Pradesh Administration 
with effect from the 2nd November, 
1957.

Written Answer# 1426-

Shri Hem Raj:
Shri Daljit Singh:

Will the Minister o f Transport and 
Communications be pleased to state:

(a) whether it is a fact that 
Himachal Pradesh Administration is 
contemplating the formation of a 
Corporation for Motor Transport on 
Pathankot-Manali Road; and

(b) if  so, the stage at which the 
Proposal stands at present?

The Minister of State in the Minis­
try o f Transport and Communications 
(8hri B t j B t M o r ) :  (a) A  proposal
for the setting up of a Road Transport 
Corporation jointly by  tbe Punjab

Co-operative Societies in Wtin»rh«l 
Pradesh

449. Dr. Y. S. Parmar: Will the 
Minister of Food and Agrtonltan be
pleased to state:

(a) whether it is a fact that Co­
operative Societies in Himachal 
Pradesh are facing great difficulty in 
their dealings with the Public Wotfcs 
Department; and

(b) whether it is also a fact that 
wherever Co-operative Sodetie* 
undertook any construction work their 
bills havw been withheld resulting la  
financial trouble to them?
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The Minister of Food and Agricul­
ture (Start A. P. Jala): (a) and (b ).
Only two complaints have been receiv­
ed, one o f which has been settled and 
Jthe other is under investigation.
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D evelopm nt o f Minor Port*
454. Shri ICodiyan: Will the Minister 

« f  Transport and Communications be
4>leased to state:

(a) whether Thangassery in Kerala 
has been included among the minor 
ports to be developed during the 
Second Five Year Plan; and

(b) if so, the total amount set apart 
for its development?

The Minister of State In the Minis­
try o f Transport and Communications 
(Shri Raj Bahadur): (a) and (b). No. 
But the Kerala Government have pro­
posed the construction of a lighterage 
port at Thangasseri instead of cons­
truction of a pier at Quilon as provided 
in the Second Five Year Plan. This 
proposal is under examination as 
already indicated in reply to Unstarred 
Question No. 268 on the 15th Novem­
ber, 1957.

Bridges in Punjab

455. Sardar Iqbal Singh: Will the
Minister of Transport and Communi­
cations be pleased to state:

(a) whether the Government of 
Punjab have approached the Central 
Government for aid in the construc­
tion of bridges over the rivers during 
the Second Five Year Plan;

(b) if so, the names of such bridg­
es; and

(c) the action taken by Govern­
ment thereon?

The Minister of State in the Minis­
try of Transport and Communications 
<Shrt Raj Bahadur): (a) Yes, Sir.

(b ) and (c) A  statement giving 
the required information is placed on 
the Table of the Lok Sabha. [See Ap­
pendix II, annexure No. 32.]

Indian Posts and Telegraphs Depart­
ment Museum

434. Sardar Iqbal Singh: Will the 
Minister of Transport and Comma-
Blmttow be pleased to refer to the 
reply given to Unstarred Question

No. 316 on the 20th July, 1997 and 
state:

(a) whether any decision has been 
taken as regards the setting ,up of 
the Indian Posts and Telegraphs 
Department Museum; and

(b) if so, the details thereof?
The Minister of State in the Minis­

try of Transport and Communications 
(Shri Raj Bahadur): (a) and (b).
Details are still in the process o f be­
ing worked out for setting up the 
proposed Posts & Telegraphs Museum.

Railway Corruption Inquiry 
Committee

457. Sardar Iqbal Singh: Will the 
Minister of Railways be pleased to
state:

(a) whether the remaining recom­
mendations of the Railway Corrup­
tion Enquiry Committee have been 
implemented; and

(b) if so, the details thereof?
The Deputy Minister of Railways 

(Shri Shahnawaz Khan): (a) and (b). 
Three recommendations remained to 
be considered. Of these item 60 relat­
ing to restriction of availability of 
passes was examined in consultation 
with workers’ representatives. The 
suggestion was found to be not suit­
able and was not adopted. Items 129 
and 130 suggesting appointment . o f 
high-powered departmental tribunals 
for holding enquiries were also exa­
mined, and as the number of such 
inquiries is so few, it was not consi­
dered necessary at present. Where 
necessary, ad hoc committees of 
senior officers are being appointed to 
deal with individual cases.

A beginning has also been made by 
appointing wholetime inquiry officer* 
on certain railways for expediting 
departmental inquiries and on the 
basis of experience gathered, further 
action will be taken.

Suspension of Air Services
458. Sardar Iqbal Singh: Will the .

Minister o f Transport and Communi­
cations be pleased to state:

(a) the number o f occasions am 
which the Air Services had to be
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cancelled due to bad weather or* 
some other reason in India during 
1957 so far;

*
(b ) the period for which Air 

service remained cancelled or sus­
pended in each case; and

(c) the total amount of loss, if any, 
suffered by Government on this 
account?

Tbe Minister of State In tbe Minis­
try of Transport and Communications 
(Shri Humayun K abir): (a) The num­
ber of occasions when services over 
an entire route was cancelled for the 
period upto 30th September, 1957 was 
155 while the number of Sector can­
cellations was 356.

(b) and (c). Since in some cases 
the cancellations were over an entire 
route and in others only for one or 
more sectors and there were many 
permutations and combinations a com­
plete statement of the delay in each 
case or the losses suffered by the A ir 
Corporations cannot be furnished 
without a complete analysis o f the 
daily operation of the Corporations.

F u M f t t  Amenities

4S9. Sardar Iqbal Singh: Will the
Minister o f Railways be pleased to 
state:

(a) the passenger amenities p«»- 
vided on the Ferozepore-Fazilka 
Branch line of Northern Railway 
during the First Five Year Flan; and

(b ) whether any schemes of deve­
lopment and passenger amenities have 
been drawn up for these stations dur­
ing the Second Five Tear Flan?

The Deputy IHahtor e f  Railways 
(Shri Shshnaw*e Khan): (a) The fo l­
lowing passenger amenity works have 
been carried out on Ferozepore- 
Fazilka Section:

Name of work.
T etap ow j station atDodh miles 10/9-4.

Kobsr-Siagb-W sla Temporary station at 
oultt 17/13-14.

Name of work 
Faxilk« Additional Light

near water hut 00. 
B.G. platform. 

Ferozepore Cantt. Lighting arrange­
ments in bathing 
place* in 3rd d a »  
waiting hall.

(b) Yes Sir. A  list is placed on the 
Table of the Lok Sabha. {See Appen­
dix II, annexure No. 33].

Road Bridge at Raj Fora.
460. Sardar Iqbal Singh: W ill tbe

Minister of Railways be pleased to
state:

(a) whether the question of con­
structing a road over-bridge at the 
railway level-crossing at Raj Pura on. 
the Northern Railway is under conai- * 
deration; and

(b) if so, at what stage the matter
is?

Tbe Deputy Minister of Kail ways 
(Shri Shahnawaz K han): (a) Yes, Sir.

(b) The plans are under prepara­
tion.
BJH.S. Office Building at Bhatlndar

461. Sardar Iqbal Singh: Will tbe
Minister of Transport and Communi­
cations be pleased to state:

(a) whether Government have re­
ceived representations regarding in­
sufficient accommodation in the R.M.S. 
Office building at Bhatinda Junction; 
and

(b) if so, the action taken thereon?
H ie MIi M m  o f State in tbe Mlnte- 

try o f Transport and CmrrnmaJrmtlsns 
(Shri Raj Bahadur): (a) Yes.

(b ) The Railway Administration baa 
agreed to provide an extra room 
which already exists in their posses­
sion and to construct another addi­
tional room.
Railway F u w o t c n  Travel Conces­

sions
««* . Sartter Iq fta lH n gb : W ill the

Minister o f Hallways b© pleased to  
state the number o f  persons « fe *
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.availed themselves o f the passenger 
travel concessions given during the 
Dashers and Dewall holidays this 
year?

The Deputy Minister of Railways 
(Shri Shahnawas Khan): The infor­

mation is being collected, and will be 
laid on the Table of the House.

Dining Car Service on G.T. Express

463. Shri B. S. Mur thy: Will the
Minister of Railways be pleased to 
state:

(a) -whether the dining car service 
has been discontinued on G.T. Express 
beyond Kazipet on Bezwada and 
Madras sections since the 1st Novem­
ber, 1857; and

(b) if so, the reasons therefor?

The Deputy Minister of Hallways 
(Shri Shahnawas Khan): (a) Yes.

(b) The dining car between Madras 
and Kazipet has been replaced with 
an additional passenger coach to pro­
vide a through service between 
Hyderabad and Madras by connecting 
trains 47 Down—Hyderabad—Puri 
Express/6 Up G.T. Express—from 
Hyderabad to Madras and 15 Down— 
G.T. Express/48 UP—Puri-Hyderabad 
Express from Madras to Hyderabad, 
in order to meet the requirements of 
passengers of Andhra Pradesh. ‘

464.

Import of Foodgrains

Shri B. S. Murthy: 
Sardar Iqbal Singh:

Will the Minister of Food and Agri­
culture be pleased to lay a statement 
showing:

(a) the quantity of food-grains im­
ported from abroad during the months 
of July, August, September and Octo­
ber, 1957;

(b) the prices paid for the same; 
-and

(c) the quantity further to be im- 
,ported during the year?

The Minister of Food and Agrieal- 
tnre (Shri A. P. Jala): (a) and (b ).

(Quantity in 000’ tons)
(Cost and Freight value

in lakhs of rupees)

Month Quantity

July, '57 338
August, ’57 368
September, ’57 427
October, '57 298

C&F Value

1523
1601
1853
1249

(c) Approximately 480 thousand 
tons of foodgrains are expected to be 
received during November and 
December, 1957.

Extension of Services

465. Shri DaljH Singh: Will the
Minister of Transport and Communi­
cations be pleased to state:

(a) whether it is a fact that the ex­
tension in services is being given to 
certain persons in Post and Telegraph 
Offices;

(b) if so, the number of such per­
sons; and

(c) the reasons therefor?

The Minister of State in the Minis­
try of Transport and Communications 
(Shri Raj Bahadur): (a) and (c).
Extensions of service beyond the age 
of compulsory retirement are granted 
in very few cases when considered 
essential in the public interest. How­
ever, ministerial Government servants 
who entered service before 1st April, 
1938, are being liberally retained in 
service after the age of 55 years and 
upto the age of 80 years provided 
they continue to be physically fit and 
mentally alert as provided under 
the rules.

(b) The information required can­
not be furnished as the period for 
which it is required baa not been 
stated.
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Minor Ports

4&6. Shri Yadav: Will the Minister 
of Transport and Communications be
pleased to state:

(a) whether it is a fact that Gov­
ernment have decided to make greater 
use of minor ports in order to reduce 
congestion in major ports;

(b) if so, whether any steps have 
been taken to enable any minor ports 
to handle a large amount of traffic 
than they can handle at present; and

(c) how much traffic has uptil now 
been diverted to minor ports and how 
much of it is proposed to be diverted 
in future?

The Miabter of State In the Minis­
try of Transport and Communications 
(Shri Raj Bahadur): (a) Yes.

(b) Yes. Development schemes 
designed to improve facilities in the 
more important minor ports are in 
various stages of execution.

(c) Six foodships and two fertiliser 
ships scheduled for discharge at major 
ports were diverted to minor ports in 
the six month period between 1st 
February and 31st July, 1957. Similar 
diversions will be arranged in future 
according to the needs of the situa­
tion. Minor ports are also being in­
creasingly used for ore exports.

Bridge over Palar River
467. .Shri N. R. Munisamy: Will the 

Minister of Transport and Communi­
cations be pleased to state:

(a) the time that would be taken to 
complete the construction of the 
bridge over the Palar river in North 
Arcot District of Madras State;

(b) the progress so far made; and
(c) whether the work has suffered 

due to rain or want of materials?
The Minister of State in the Minis­

try of Transport and Communications 
(Shri KaJ Bahadur): (a) The work is 
likely to be completed by the middle 
o f 1958.

•Resolution*
(b) The Overall progress o f the 

bridge upto the end of October, 1957 
was 77'43%. The work on well foun­
dations for the entire bridge is 
nearing completion. Both the abut­
ments and guide bunds as. well as 
half the number of piers have been, 
completed. As regards the super­
structure 10 out of 30 spans have been 
completed.

(c) Yes, Sir. At certain stages 
delays did take place on account o f  
rains and shortage of materials.

Allotment of Foodgrains to 
Rajasthan

*68. Shri Damani: Will the Minister 
of Food and Agriculture be pleased 
to state what quantity of food stuff 
viz. wheat, rice and bajra were allot­
ted to Rajasthan during this year till 
the end of October, 1957?

The Minister of Food and Agricul­
ture (Shri A. P. Jain): 48,200 tons of 
wheat was despatched to Rajasthan 
during this year upto the end of 
October, 1957. No rice or bajra was. 
allotted.

PAPER LAID ON THE TABLE
R e p o r t  o f  t h e  I n d i a n  D e l e g a t i o n  t o * 

t h e  T e n t h  S e s s i o n  o f  WHO R e g i o ­
n a l  C o m m i t t e e

The Minister of Health (Shri Kar- 
markar): X beg to lay on Ihe Table 
a copy of the Report of the Indian 
Delegation to the Tenth Session o f 
the WHO Regional Committee for 
South East Asia, held in Rangoon in 
September, 1957. [Placed in Library. 
See No. LT-374/57.]

COMMITTEE ON PRIVATE MEM­
BERS’ BILLS AND RESOLUTIONS' 

N i n t h  R e p o r t

Sardar Hukam Singh (Bhatinda): .1 
beg to present the Ninth Report o f  
the Committee on Private Members”  
Bills and Resolutions.
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COMMTTTEE ON ABSENCE OP 
MEMBERS FROM THE SITTINGS 

OF THE HOUSE
T h ir d  R e p o r t

Shri Molchand Dube (Farrukha- 
bad): I beg to present the Third Re­
port of the Committee on Absence of 
Members from the sittings of the 
House. I also lay on the Table a list 
showing the names of Members who 
were continuously absent from the 
sittings of the House for more than
15 days during the Second Session.

NAGA HILLS-TUENSANG AREA 
BILL*

The Minister of Home Affairs 
(Pandit G. B. Pant): I beg to move for 
leave to introduce a Bill to provide for 
the formation of the Naga Hills-Tuen- 
sang Area of Assam as an administra­
tive unit.

Shri Vajpayee (Balrampur): On a
point of order. The Financial Memo­
randum accompanying the present 
Bill does not contain an estimate of 
the non-recurring expenditure involv­
ed in case the Bill is passed into law, 
as required by rule 60 of the Rules 
of Procedure and Conduct of Busi­
ness.

Pandit G. B. Pant: A  statement is 
attached to the Bill, as required by 
the rules. If any more information is 
needed, it will be supplied before the 
consideration stage. (Interruption).

*
Mr. Speaker: The Memorandum

reads:
“The annual budgeted expendi­

ture o f this district is Rs. 4-88 
crores at present. The Central 
Government already bear a large 
part of this expenditure. It is 
roughly estimated that the extra 
financial burden which will fall 
on the Government of India will 
be of the order of Rs. 2-SO to 
Rs. 3 crores per year.”

Is there any non-recurring expendi­
ture?

Pandit G. B. Pant: I don’t think any' 
non-recurring expenditure is involved.

Mr. Speaker: The question is . . . .
Shri Vajpayee: What about the-

point of order?
Mr. Speaker: There is no point of 

order. The point of order has been 
raised regarding some supposed non­
recurring expenditure. The hon. 
Minister says that there will be no 
non-recurring expenditure. It is not 
contemplated. Therefore, what is not 
contemplated in the Bill cannot be 
added to the Memorandum. There ia 
no point of order.
• Shri Vajpayee: When a new admi­

nistrative unit is set up there must 
be some expenditure.

Mr. Speaker: There may not be any 
expenditure at all. It is not as if the 
hon. Member can force his opinion 
that some money should be spent. I f  
the Government does not want to- 
spend, then there is no necessity for 
any memorandum. Now, the ques­
tion is:

"That leave be granted to intro­
duce a Bill to provide for the 
formation of the Naga Hills-Tuen- 
sang Area of Assam as an admi­
nistrative unit.”

The motion was adopted.
Pandit G. B. Pant: I introduce the 

Bill.

BUSINESS OF THE HOUSE
The Minister of Law (Shri A. K .

Sen): Mr. Speaker, on behalf of the- 
Minister of Parliamentary Affairs, I 
would like to announce that the- 
motion given notice of by Dr. Ram- 
Subhag Singh and certain other mem­
bers for a discussion on conditions 
created by drought in Bihar, Eastern- 
Uttar Pradesh, parts of West Bengal..

‘ Published in Gazette o f India Extraordinary Part n —Section 2„ 
dated 20-U-B7 No. 857-880.
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Madhya Pradesh, Orissa and Bombay 
Is proposed to be put down on the 
Order Paper for Friday, November 22, 
as a supplementary item of business.

It is hoped that business preceding 
■this Motion will be concluded in time 
.so as to allow the motion being taken 
■up for discussion on Friday.

MOTION RE: SECOND FIVE YEAR 
PLAN IN RELATION TO CURRENT 

ECONOMIC SITUATION
Mr. Speaker: The House will now 

resume further discussion on the 
motion regarding the Second Five 
Year Plan. One day, excluding the 
time availed of by the hon. Minister 
to reply, has been allotted for the 
discussion on the motion. The time­
limit for spe^phes will be 20 to 30 
minutes for leaders of groups and 15 
minutes for other members.

Hon. Members will recall that a 
motion regarding the report of the 
Finance Minister’s visit abroad has 
been admitted under rule 189 and pub­
lished in Bulletin (Part II) dated 19th 
November 1957. Separate time is be­
ing allotted for that. I would, there­
fore, suggest to the hon. Members 

-that the subject-matter of that motion 
may not be raised during the present 
discussion in order to avoid repeti­
tion.

I have since received amendments 
to the motion—two by Mr. Chau- 
dhuri and the other by Maharaja Pra- 

-tap Keshari Deo. Further discussion on 
the motion has started and 13 mem- 
"bers have already taken part. The 
motion and the amendments were also 
■treated as moved. If the amendments 
are now allowed to be moved, it will 
be rather inconvenient for those hon. 
■Members who have already spoken. 
They cannot express their views. 
Normally, when once a motion is 
moved and debate has started, no 
amendments are allowed thereafter. 
It will be prejudicial to those who 
have already taken part in the debate. 

Therefore, I would suggest that what­

ever these hon. Members want to say, 
they may suggest If they get an 
opportunity to speak.

The House will now take u p ..........

Shri Snrendranath Dwivedy (Ken­
dra para) : Before w e take up the
other business of the House, I request 
you to tell us one thing. You were 
just now referring to the statement 
of the Finance Minister. I may re­
mind you that I have given notice of 
a motion as early as the 11th of this 
month regarding, not only the Finance 
Minister’s statement, but the state­
ment of other Ministers which, to my 
mind, violate the joint responsibility 
of the Cabinet. I want that the 
motion should be discussed in this 
House and I request that you may be 
pleased to find some time for it.

I may invite your attention to an­
other motion also in which my signa­
ture appears. That is a motion on 
behalf of 52 members of this House, 
asking for a day to discuss the state­
ments of senior members of the Cabi­
net regarding the political perspec­
tive and the economic policy of the 
Government of India. I want to know 
your decision on these motions.

Shri Tangamani (Madurai): In to­
day’s Bulletin (Part II), No. 769, there 
is a “No-Day-Yet-Named-Motion”
following the motion tabled by Mr. 
Masani and 10 others, namely, that 
the statement of the Finance Minister 
on his visit to U.S.A., Ctanda, U.K., 
and West Germany, which was laid 
on the Table of the House on 13th 
November, 1957 be taken Into con­
sideration. Along with that, there is 
already a motion given by 52 mem­
bers. We would like to know what 
has happened to that motion.

Shri S. A. Dange (Bombay City- 
Central) : May I draw your attention 
to a third motion which was given 
notice of by me and signed along with 
me by Mr. Gopal&n and Mr. H. N. 
Mukerjee? That refers only to  the 
question of the statement made by the
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Finance Minister. I request you to 
give your decision on that.

Shri VaJjiayee (Balrampur): There
is a fourth motion regarding the con­
troversy resulting from the statement 
of the hon. Finance Minister, given 
notice by me. What is the fate of 
my motion?

Mr. Speaker: I shall give my ruling 
tomorrow on these. We will now take 
up further discussion of the follow­
ing Motion moved by Shri Gulzarilal 
Nanda on the 13th September, 1957, 
namely:

“That the Second Five Year 
Plan in relation to the current 
economic situation be taken into 
consideration."

The Prime Minister and Minister of 
External Affairs (Shri Jawaharlal
Nehru): Mr Speaker, it is nine weoks 
now since this motion w is moved and 
debated in this House. During these 
nine weeks much has happened. 
Perhaps the most important thing, so 
far as this motion is concerned, relates 
to the food situation.

We welcome this discussion in this 
House because the subject of planning 
is an important matter and the econo­
mic or food situation demands the 
attention of all of us, to whatever 
group or party we might belong. In­
deed, it is a problem of the whole 
nation. Many of the subjects that 
have come up here, although they 
may appear to be different subjects, 
are all closely related to this subject 
For instance, you were pleased to 
remark that a debate on the food 
situation is intimately related to this 
discussion. It is the very basis of the 
planning that we have to do for the 
future. It is intimately related to 
planning.

The Finance Minister's statement on 
his visit abroad also covers more or 
less the same ground.

Second Five Year 
Plan in relation to Current 

Economic .Situation
I looked through, to refresh my 

mind, the report of the speeches made 
on the last occasion and I looked 
through also the various amendments 
that had been put forward. I do not 
think in this debate it would be 
appropriate to deal with amendments 
or proposal, about any particular 
project, to do this or that. We are 
considering the question in its broad 
perspective.

May I refer to one very remarkable 
amendment which I think Mr. Bharu- 
cha has put forward. He has suggest­
ed that at the end of the Plan there 
should be a two years breathing 
space, when we don’t plan, and rest, 
I must say that this shows such re­
markable understanding of planning 
that it takes my breath away. Mr. 
Bharucha might as well if I may 
suggest to him to give rest to his 
body, stop the circulation of his blood 
for a certain period, so that his heart 
and lungs will rest and not be over­
burdened.

Shri Naushlr Bharucha (East 
Khandesh): Is that the logical con­
clusion?

Shri Jawaharlal Nehru: I am ven­
turing to put forward an argument 
which may not appeal to Mr. Bharu­
cha, because he does not understand 
these matters very much, but it is a 
very relevant argument, because I 
cannot imagine anything more fantas­
tic than for anyone to say: stop plan­
ning for two years, or give a two 
year period in which you allow mat­
ters to rest, to give a breathing space. 
That shows an utter lack o f under­
standing of planning, what economics 
is, what the economic life o f the coun­
try is today, how India is functioning, 
in fact, what this Parliament is func­
tioning for today. Such amazing igno­
rance on the part of a Member is,—if 
I may say so—surprising.

Shri Naoshir B ha rue ha: May I sug­
gest that the hon. the Prime Minister 
should suspend judgement about my 
ignorance or otherwise, until I have 
spoken?

20 NOVEMBER 1957
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Shri Jawaharlal Nehru: Am I not
to speek about amendments which 
have been tabled. However, it is not 
a very important matter, what Mr, 
Bharucha’s amendment is, or indeed 
what Mr. Bharucha might say in the 
future. We might consider this 
matter more relevantly.

Now Mr. Dange, naturally with his 
special bend of philosophy, thought 
that many of our ills were due to 
certain monopolist tendencies of capi­
talists,— I believe I am right.

Shri S. A. Dance: Anglo-American 
suppliers of capital goods.

Shri Jawaharlal Nehru: 1 wonder
what the foreign exchange difficulties 
of the People's Republic of China are 
due to at the present moment.

Shri S. A. Dange: There are none.

Shri Jawaharlal Nehru: There 1
beg to differ from him. I do not 
know if his sources of information 
are very special and not above 
ground,— I do not know. Because all 
the public sources indicate, and we 
are in possession of many, that there 
have been. I am not criticising the 
Chinese Government; I am merely 
stating a fact their economy has been 
under very grave stresses and strains. 
Why? To some extent, conditions are 
different, for the same reasons,— 
because they have tried to go ahead 
at a fast pace in regard to industrial 
development. They are perfectly 
entitled to do it, and I have no doubt 
they will succeed in the final analy­
sis. I am merely pointing out that 
because of that they suffer these grave 
strains and Chairman Mao Tse Tung 
and other leading personalities have 
referred to this in many speeches and 
tried to some extent pull back, to 
slow down. Essentially, it is the 
same problem, whether you deal with 
it in the Chinese way, or the Indian 
way, the Communist way or the non- 
Communist way. Apart from that 
China unfortunately has had to suffer 
a very severe drought also, just a* we

have had to suffer. But it has not so 
much to do with economic policies as 
with the whims of nature. 'I t  is rather 
extraordinary that the problems we 
are facing in India today, theee diffi­
culties are strangely duplicated in 
China of today, some of them in a 
bigger scale, some in a lesser scale.

Naturally, their foreign exchange 
difficulties are of a different type from 
ours, but there are foreign exchange 
difficulties. However, it is neither 
here nor there.

The first thing to understand is that 
planning is a continuous process and 
there is no breathing space, when you 
don’t plan. The development of a 
country’s economy is a continuous 
process and planning means to show 
how a country’s economy should 
develop. Apart from that when some 
people talk of our Scond Five Year 
Plan having been overambitious—this 
word has been used many times beyond 
India and sometimes in India—well, I 
do not know exactly what the tests 
are. The tests are, let us say, what we 
aim at, in the shape o f capital forma­
tion; that is an important and essen­
tial thing, whether your economy is 
communist socialist or capitalist, or 
whatever it may be.

A  developing country, a develop­
ing economy must have capital forma­
tion for investment for future growth 
and one of the tests is how much you 
advance in that direction. In the 
First Five Year Plan. I believe our 
rate of advance approached 5 per cent 
per annum which was low of course. 
On this occasion in the Second Plan, 
1 think we aimed at 10 per cent, or 
round about that. I think it is from 
7 to 10 per cent. I understand the 
rate is more or less 7 to 7J per cent. 
Now if we aim at a 10 per cent, 
advance, it is not a very big step and 
I can show other countries, whether 
capitalist or communist, which h aw  a 
much bigger rate at advance. So, I 
do not understand the statement oS 
the Plan being overambitious.
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Certainly It was a Plan, it was 
meant to be a Plan, which would 
compel us to stretch ourselves, as 
much as we could. There can be no 
advance in these conditions without 
stretching to your utmost, without 
taking some risks, if you like, without 
expecting something from your own 
people or from others, which is rather 
unusual. Otherwise, you remain in 
the same rut. As it happens the 
strains increased on, because of various 
factors, foreign which the House 
knows fairly well, and some internal.

I am perfectly prepared to admit 
that with a little more careful plan­
ning, with a little more looking 
ahead, with regard to our imports and 
exports, etc., the stress would have 
been a littlte less, not very much, but 
slightly less. We should have done 
that we should do that. But I do not 
think that has made any major differ­
ence to the situation that has arisen. 
Anyhow all these developments in 
recent months, or if you like last year 
or two, have had at least one good 
result and that is that they have 
drawn us—when 1 say us, I am not 
only referring to the Government, 
but others too and the people general­
ly—out of a certain feeling of rom- 
placcncy which had arisen two or 
three years ago partly because of 
good harvest and partly because of 
the success of the first Five Year 
Plan. It is dangerous to be compla­
cent at any time, more especially 
these days. We have to face these 
stresses and strains now because of 
that complacency. So, that is one 
good result. We are shaken out of it. 
W e are evolving now a much closer 
integration of all these matters with 
the Planning Commission in regard to 
import, export, in regard indeed to 
any kind of revision or review of the 
Plan.

Question arises about what is called 
pruning of the Plan, sometimes called 
re-phasing it. There can hardly be 
without great loss any kind o f re- 
phasing or pruning of the major things 
that we have undertaken. We cannot

Second Five Year 144S 
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stop a steel mill or plant from being 
built. We cannot stop big things. If 
we do,—of course, we can do—we do 
at a great loss. We delay the process 
of recovery. Inevitably if we have 
not got the resources, we have to stop 
some things or delay some things. 
But we have absolutely no intention 
of doing anything radical to the basic 
structure of the Plan. We shall keep 
this in view all the time.

Even previously the House may 
remember we had said that the Plan­
ning Commission will consider the 
question every year and have annual 
surveys. We shall have that. We 
shall have even more continuous sur­
veys as to how the Plan is working 
so that if necessary any changes that 
may be required may be made. It is 
a little difficult at present to finalise 
things that is, in regard to the Second 
Plan. Many of the things are final. 
We have to go through. Some other 
matters depend on the developing situ­
ation, what resources we have and 
what resources we can get internally 
or externally. We cannot go beyond 
those resources obviously and function 
in the air.

In the course of the speeches made 
in September last here, .stress was 
laid on agriculture. It was said that 
in the Second Plan, agriculture has 
been given a somewhat les9er place 
than industry. I do not think that is 
quite correct. It is correct perhaps to 
say that agriculture has not been dis­
cussed at length in the Plan. Because, 
there is not so much room for discus­
sion of many matters although there 
is considerable discussion. Because 
we have always believed and even at 
the time the Second Plan was being 
passed subsequently, we made it per­
fectly clear that important as we 
thought industry was,—very impor­
tant and indeed without the develop­
ment of industry and heavy industry, 
we saw no real increase in the living 
standards of India—but that industry 
itself could not progress without the 
development of agriculture, and agri­
culture became the basic and most 
important thing in India.

30 fcOVEMMEfc 1987
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[Shri Jawaharlal Nehru]
That being the basic fact, the recent 

developments and events on the food 
front have made that even more 
clear. It is obvious that if you wish 
to have money for investment, for 
capital formation, how do you do it? 
An industrialised community does it 
through industry. We are building 
up our industry. We put in money 
into industry, not taking out from it 
much. How do we put in money? 
The obvious thing is, from agriculture 
if we can do it. If not, then, we 
neither put it from industry nor
agriculture and our resource*, our
capacity, would be very limited

We cannot lay enough stress on the 
importance of agriculture, on the
importance on the food front of
cereals for the reason that I have given 
and also for the other reason that if 
we cannot feed our people properly, 
apart from surplus food, ev;rything 
suffers. If we talk about foreign 
exchange, we have to buy food from 
abroad at a terrific cost. It is a great 
strain on us. So that, there is nothing 
more important—I make no exception 
—there is nothing more important than 
improvement in agriculture in India. 
I would limit that to more perhaps, 
improvement in the cereal situation. 
It is of the utmost vital importance 
Nothing can be given greater priority 
than that.

When the Second Plan was framed, 
I think it was said that we should aim 
at a ten million tons’ addition to the 
food production. On discussing it in 
the National Development Council, we 
decided to increase this figure to 15 
millions. I regret I have not read the 
full report yet of the Asoka Mehta 
Committee. I believe they have cal­
culated that the feasible figure would 
be 10.3 million tons It is not for me 
to say because after all, this is in the 
realm of making estimates and guess 
work. The Asoka Mehti Committee 
will forgive me if I also indulge in 
making guesses.

Acharya Kripmlanl (Sitamarhi): 
Planners also, make some guesses.
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Shri Thirumala (U o (Kakinad*): 
May I say. Sir...........

Shri Jawaharlal Nehru: I am not
interested in the figure; I am really 
telling you the position.

These figures are usually arrived 
at naturally in consultation with the 
States concerned, with what the 
States say. What will happen or not, 
I am not able to say. I have not 
the shadow of a doubt that we 
should aim at and try our utmost to 
achieve a minimum of 15 million 
tons. I say it should be much more 
than 15 million tons and I do not 
merely talk in the air. That would 
be discourteous to the House if I 
should merely talk in the air. You 
can take any figure like this.

If one calculates, first of all one 
sees the very low rate of production 
at the present moment in India. It 
is very, very low It is almost the 
lowest in the world. It is a shame, 
a disgrace for us that it is so low. 
Remember that when a thing is very 
low, it is easier to increase it. There 
is room for increase. It is at the top 
level difficult if you have to increase 
that by a higher percentage. You 
are so low and even a slight effort 
increases it and where that effort has 
been made in India, it has been In­
creased considerably, not 10 or 15 per 
cent, but 30, 40, 50 per cent. In the 
community development areas it has 
been increased more. In effect, the 
future progress of India on the food 
front depends very, very largely on 
the work done by the community 
projects, community development 
areas. It depends on the development 
of co-operatives. It depends in the 
final analysis on the village taking 
this matter in hand.

Now, just before this matter was 
taken up, a statement was made on 
the unfortunate disaster in Andhra 
Questions were asked about the help 
to be given to Andhra, more especial­
ly in regard to tanks. I am not
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speaking about Andhra, nor about the 
tanks in Andhra. What should be 
done, that is another matter. But, I 
should like to put to the House some­
thing that troubles me greatly nowa­
days: this amazing capacity to ask 
for help and the amazing incapacity 
to do a thing oneself. It is astonish­
ing- how for everything the State 
Government asks the Central Govern­
ment for help and the Central Gov- 
vemment asks a foreign country for 
help. It is a question of everybody 
asking without getting down to do 
things. Here is a tank which re­
quires repairs. Of course, I do not 
say that the Centre should not help. 
Shri M. V. Krishnappa said, we are 
going to take it up. I say, it is the 
job of the village to do it, getting 
some help or no help. This type of 
vicarious responsibility—I say it is 
not a question of tanks— it applies to 
everything that we are doing. The 
main object of the community 
development movement was to fight 
this outlook. I do not know if it has 
succeeded in fighting it, i.e., to 
develop the outlook of doing things 
themselves, with help of course—it is 
the function of the Government to 
help— to develop their self-reliance, 
self-help; and from such reports as 
I have, I think the community deve­
lopment movement, not everywhere, 
but m many areas, has succeeded in 
that to a great extent

Shri Tyagi (Dehra Dun): You are
totally mistaken. It has failed.
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all. But anyhow, my point is this, 
that unless we realise this and lay 
greater stress on this factor of village 
help, self-reliance etc., I do not think 
we will be able- to meet many of our 
urgent problems.

Take another thing. We are faced 
with drought, a serious drought diffi­
culty in Bihar and U.P. and the rest— 
and it is a serious situation. May I 
here say that the latest reports that 
we have received from a high level 
enquiry commission that the Planning 
Commission sent out to these areas 
are somewhat better than previous 
reports, 1 e., about the damage done in 
U.P, and other areas. By and large 
they indicate that the damage done is 
round about 35 per cent. Previously 
the figure was 50 per cent These are 
all estimates, but they are fairly care­
ful estimates.

Now, you are aware of this difficul­
ty. Some hon. Members say the solu­
tion is doles to large numbers of peo­
ple* I would venture to say that we 
should make a rule that doles should 
never be given; never I say, except 
naturally to the infirm, to children 
that is a different matter-—but able- 
bodied people should always be given 
some kind of work. The work may 
not be economic, that is a different 
matter, but it is good from the point 
of view of our economy and is good 
from the point of view of self-respect 
and self-reliance of the individual.

20 NOVEMBER 1907

Shri Jaw&harlal Nehru: Hon. Mem­
bers may have some experience of 
their patch of earth where they come 
from. I have experience or reports 
from the whole of India, and therefore 
I can speak with some greater know­
ledge and experience. I said to oegm 
with in certain areas, not in all—in 
many areas; in fact, in more areas 
than I expected. But I entirely admit 
that whatever is done is insufficient, 
whatever is done is not adequate to 
Our purpose; much more should be 
done. I do not challenge that fact at

Here we have to face a situation. 
Let us take Bihar. Immediately what 
can you grow before waiting for the 
next big crop? What short-term crop 
can you grow?—does not matter what 
it is, potatoes, bananas, some kind of 
grain, because in a crisis like th is.. . .  
Some Hon. Members think it amusing 
for me to say potatoes and bananas, 
but what are the alternatives, I put it 
to you? If we have not got enough, 
the alternative is .to buy food abroad. 
Either we grow things in the country.
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or we buy from abroad, because no­
body is prepared to allow our people 
to starve.

Acharya Kripabutl: Bananas even
today are dearer than food grains.

Shri Jawaharlal Nehru: If 1 may
suggest, if a village grows bananas 
and eats them, they are neither dear 
nor cheap. It is their property which 
they can eat.

However, that is not the point. 
Here you do not bring in market 
economy in these matters. It is a 
question of growing for consumption.

Take a short-term crop. We should 
do everything, of course, for the 
long-term crop, whether it is rice or 
wheat or whatever it is. That is 
admitted, but we cannot wait for 
the long-term crop. W e want some 
short-term crop. How can we do it? 
There are some things which you can 
grow in six, seven weeks’ time pro­
vided you get a little water. Where 
do you get the water? How 
did people do things a little earlier 
before these wonderful machines 
came into existence? They dug 
kutcha wells. The villagers did not 
send a deputation to the Planning 
Commission, the State Government 
or the Central Government. In 
Bihar it is a well-known fact they 
dug kutcha wells. In the olden days 
it cost them Rs. 5; may be it costs 
them Rs. 25 now, I do not know.

An H«o. Member: Rs. 200 now.

Shri Jawaharlal Nehru: This
depends on how near the water is, 
obviously. If the water, as in parts 
o f Bihar, is eight feet below the 
surface or ten feet, then it is easy. 
You dig a kutcha well, get some 
water immediately from it. The 
well will not last more than a season,
I admit it. Does not matter. You 
get water lor the short-term crop 
immediately, and for 'th e  next season

it is not completely destroyed. You 
can revive it or make it pucca, that 
is a different matter. Make a short 
channel from the river. This thing 
indeed is being done. We talk again 
about a big canal system, but make 
short channels or canals of water, 
kutcha channels, two, three or fo w  
miles out from the river. These are 
things indeed which are being rtnnx 
Acharya Kripalani perhaps is net 
aware of the fact that this is being 
done actually with success.

Dr. Ram Subhay Singh (Sasaram): 
He has not seen his constituency.

Shri Gajendra Prasad Sinha (Pala- 
mau): In his own constituency these 
things are being done.

Shri Jawaharlal Nehru: I should
like the House to consider how much 
we have changed in our mentality 
when a simple proposal for self-help 
evokes laughter. It is an extraordi­
nary state of affairs.

Take this gram dan movement. I 
do not pretend to understand all the 
philosophy, all the background of 
the gram dan movement. I do not 
pretend to agree to every item in it, 
but I do fundamentally and absolute­
ly approve of it, and think it is 
worthy of commendation and every 
help because principally it relies on 
self-help and co-operation between 
the villagers. I approve of it, I 
want to help it in every way. And 
it is this attitude that all mjr 
life and Acharya Kripalani’s life, 
most of it, we have learnt, many of 
us learnt this principle of relying on 
ourselves as an individual, as a 
group, as a village, as a community, 
as a country, in the old days when 
we fought for the freedom of India. 
Now, what has happened? Has all 
this vitality oozed out of us? Are 
we only expecting Government to 
do things? Criticise Government by 
all means, I am not trying to defend 
the Government, but I say in the 
final analysis the growth of India 
depends on the growth o f the
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villages. Of course, you want 
steel factories, but in the final ana- • 
lysis growth depends on the growth ‘ 
Of rural India, that means the growth 
of the villager and the villager be­
coming self-reliant, self-dependant 
and co-operative—on the develop­
ment of the village panchayat, on 
the development of the village co­
operatives. Both these things are 
included in the community develop­
ment schemes.

These are the basic approaches 
apart from the big schemes you 
undertake o f iron and steel plants 
and river valley development. Those, 
mt course, are in a different category, 
but this is utterly important, and it 
is important from the point of view 
of agricultural development, of food, 
of greater food production, because 
regardless of any Government which 
might be in authority or power, 
these are hard facts of life—for 
example, we have to increase our 
food production, because not only is 
the population increasing in India, 
but consumption is increasing per 
capita. Remember that per capita 
consumption is also increasing. Peo­
ple get more money to spent, they 
eat more—and a good thing too. On 
the other hand, population is increas­
ing—apart from the normal increase.
It is increasing more rapidly than 
normally, now. In other words, it 
is increasing, because people die less.
In other words, health conditions are 
improving. (/nterruprtorw). Health 
conditions are improving. These are 
statistics, and I can supply the sta­
tistics if the hon. Members want.

Now, take Bengal. Here is a coun­
try afflicted for generations with 
malaria. Malaria is gradually be­
coming a thing of the past. It is a 
tremendous thing. It is a big revo­
lution in people’s lives, which you 
can imagine. We do not discuss here 
the eradication of malaria, the big­
gest thing that has happened in 
Bengal or in India. Now, it is not a 
question of curing an ordinary indi­
vidual by taking him to a hospital.
But all these things have added to 
this Increase by lessening the death
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rat'; every considerably and increasing 
the expectation of life.

An Hon. Member: Improvement
also.

Shri Jawaharlal Nehru: I am only 
looking at this from this point at 
view. In the last census, our popu­
lation increase was, I think, 1-5 per 
cent per annum. Now, not because 
the rate of population increase has 
become higher, but because the rate 
of death has become lower the popu­
lation increase is nearly 2 por cent. 
It is very heavy. And you can ima­
gine, in the vast population of India,
2 per cent, per annum becomes 20 
per cent, in a ten-year period.

And you can only meet this obvi­
ously either by limiting' population 
increase or by far greater produc­
tion or both; and it is not merely a 
question of food production; it is a 
question also at employment and all 
those. Obviously, I am not going 
into this matter. But what is called 
family planning or' birth-control is 
of the utmost importance to meet 
with these problems. It is not, as 
some people imagine, a joke to talk 
about birth-control and family plan­
ning.

Acharya Krlpalanl: Are all those
who refuse to die in time accentuat­
ing the food problem?

Shri Tyagt: Married people are
dying more.

Shri Jawaharlal Nehru: Let us
take the problem in Eastern U_P., 
Gorakhpur, Deoria, Ballia and in 
Bihar next door. It is geographical­
ly a heavily populated area—terri­
ble; in Ballia, it is one thousand per­
sons. Of course, in South India too, 
there are very heavily populated 
areas. But I am referring to this 
drought area for the moment.

I should like to p*t before 0m 
House another aspect o f this question 
also, how a certain lack of interest*— 
or whatever the reason may be—has
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led to the cutting down of forests in 
the past, and I think this is having 
a very serious result on the rainfall. 
Now, if you read the newspapers or 
have personal experience, you might 
have found that in parts of Bihar, 
in parts of Eastern U.P., the rain 
that came down recently came down 
in terrific downpours. It did not rain 
at all; then, there was a terrific down­
fall. Then it does not rain at all. So, 
there is drought.

This is a typical sign of semi-desert 
conditions, because the temperature 
changes so much in a desert between 
hot and cold that rain comes down 
in tremendous volume at the same 
time, and then it does enormous 
injury. You cannot benefit by it. 
Now, something of that kind was 
noticed—not the same kind in the 
downfall in Western Bihar and the 
drought area in Gorakhpur etc. That 
is, dust bowls are being created.

So, the question of reafforestation 
is of the highest importance. We 
started about thro*' or four years ago 
with this tree plantation or Van 
Mahotsava, which became a bit of 
ritual, for a certain day some people 
doing something. No doubt, it has 
done some good. But 1 do submit 
that is a very serious matter, It is 
not a question of planting an odd 
tree but planting whole forests, 
because otherwise the rainfall does 
not come down in a normal regulat­
ed way, but as a heavy downpour: it 
comes down all together, and spoils 
the harvest by erosion and other 
things, and it does not come when it 
is wanted.

Reading the reports of the speeches 
made here on the last occasion, 1 
noticed a particular speech by one 
of our colleagues, who to our very 
great regret, is no more, Shri Saif 
Faiz Tyabji, who particularly laid 
stress on this question of forestry, 
and very rightly so. And it is partly 
because this matter was brought to 
my mind when reading his speech
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that I have laid stress on it, apart 
from the fact of its high importance.

Now, we are facing, as you all 
know, a difficult foreign exchange 
situation. Nevertheless, I would ven­
ture to say that now or hereafter, 
the more important thing is always 
internal resources. Interna) resources 
do not nrtet foreign exchange; I 
admit that; but the whole basis is 
internal resources, And I do not 
want people to run away with the 
idea that the foreign exchange situa­
tion being met, everything is met. 
The foreign exchange situation will 
be met, or partly met, or whatever 
it is, after a year or two, when we 
pass this period. But the internal 
resources question remains today, 
tomorrow and the day after, and all 
the time.

In so far as the internal resources 
are concerned, I am not for the 
moment talking about taxation etc. 
Of course, that is the principal way. 
Then, there art’ these loans; there are 
savings etc , which are of high 
importance.

Again, I go back to what I began 
with, the self-help movement I have 
received reports of a very considera­
ble amount of self-help, crores of 
rupees of work having been done 
and cash even being collected by the 
villages. Ultimately, it is this capa­
city for doing things for oneself, this 
capacity for all of us and others, 
apart from taxation and subscribing 
to loans etc., which will add to the 
resources at our disposal, and there­
by somewhat lessen the strain and 
tensions that exist.

The House knows very well that 
the very difficulties that face us today 
are the difficulties o f a dynamic eco­
nomy, of an advancing economy, of 
progress. They are not difficultiee at 
stagnation. Those are the bad difB- 
culties, the difficulties o f stagnation
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People criticise sometimes and they 
say that the private sector ran away 
with us in regard to foreign 
exchange, in the last few years, and 
that is one of the reasons for our 
difficulties about foreign exchange. 
Well, that is partly true. But really 
that is not a very important element 
in it. It might have been less. By 
stopping some private sector deve­
lopments, we couid have saved some 
crores undoubtedly. But I do not 
think it would have made a major 
difference. But we should be care­
ful about this in future, not because 
it is private sector, but rather because 
the thing for which it is spent may 
not have had a high priority. The 
money should be spent for a higher 
priority.

But if that is one criticism of the 
private sector, there is another cri­
ticism which has often been made, 
and that is that the private sector 
does not play its part properly, does 
not go ahead, is not dynamic enough, 
is not enterprising enough, does not 
do this or that. Now, as a matter of 
fact, what we have seen is a little bit 
too much of enterprise on the part 
of the private sector, not lack of 
enterprise. What might have happen­
ed is that the enterprise may have, 
been directed, if you like, not in 
wrong channels, but in secondary 
channels. I am prepared to admit 
that. But, anyhow, you will admit 
that the private scctor has shown a 
good deal of enterprise in going 
ahead in this way. Anyhow, there 
is no doubt about it that in future, 
we have to be very careful that 
money is spent on things of first 
importance and not on others unless 
we have something left over.

13.08 hrs.

People talk about our toning down 
our programme and the rest. Inevi­
tably, to some extent, one has to 
shape things, rephase things and we 
thought of that even at the time of 
first ushering In the Second Five 
Year Plan. But the whole purpose
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is to gain a certain momentum and 
if you gam that momentum and then 
stop the thing, it is harmful, apart 
from the fact that you cannot again 
gain that momentum till you go 
through the same process again. 
Therefore, it is of vital importance, 
whatever minor things you may 
prune here and there, that the 
momentum gained should not be 
lost and we should go on in a major 
way.

Many things have happened since 
wo discussed this matter on the last 
occasion. Among those things is one 
thing which is not in India, some­
thing which is not of any direct 
consequence in our economic situa­
tion That is the launching by the 
Soviet Union of what js called the 
Sputnik, that is, an earth satellite. 
This has affected people in various 
ways and most people are, of course, 
interested in it. The fact that the 
Soviet UniorV did it is a compliment 
to the high development of its tech­
nology. But, there is no doubt, of 
course, that in a few weeks or a 
few months you will see the United 
States doing it too; and so may be 
other countries.

But the immediate point is, who­
ever does it, this brinRs very much 
before us this tremendous factor of 
the pace of development of modem 
science and technology. It is terri­
fic—this pace of development—and 
it is obvious that this development 
of technology influences our lives all 
over the world, not immediately, but 
influences it powerfully. It influences 
our ways of living, our ways of con­
tact, our ways of travel; our econo­
mic organisation and everything is 
connected with that, just like the last 
industrial revolution which took 
place in Europe—which began 200 
years ago—has powerfully changed 
life, certainly in Europe and America, 
but really all over the world and, in 
fact, we are trying to catch up to 
some extent with that revolution 
here.

20 NOVEMBER 1957



1459 Motion re:

[Shri Jawaharlal Nehru]
This is something which is equally 

revolutionary. It shows that the 
atom bomb which is so revolutionary 
and the development of atomic energy 
which is now taking place is likely 
to lead to far-reaching results. So, 
I want this House and the country 
to remember in what a tremendously 
revolutionary age we live from the 
technological point of view and 
because of that our theories, politi­
cal, economic, national, international, 
all are affected by this technological 
advance. It affects everything. And 
many a theory which was a good 
theory in the past may be out of 
date and bad and inappropriate in 
future. Therefore, we have to get 
abreast of these things, in our think­
ing at least if not otherwise.

I am glad that in this question of 
atomic energy development, India, 
considering everything, has done 
fairly well. We have some able 
scientists and what is rr^uch more we 
have a considerable number of very 
promising young scientists, hundreds 
and thousands of them coming up, 
especially in the atomic energy field. 
Of course, we do not think of com­
peting with the great powers in this 
matter; but, nevertheless our pace of 
advance has been considerable. We 
even now have to give thought to 
atomic energy for the production of 
power for civil use because power 
ultimately is the test of what you do.

Somebody, I think it was here, in 
the course of a question today re­
ferred to the waste of cow dung. I 
was irreverent enough two years ago 
to call this age in India the cow dung 
age because it is astounding when 
we see that 75 per cent, or more—I 
am not quite sure—of the total power 
consumed in India today comes from 
burning cow dung. It shows how 
backward we are in this matter.

All our major power resources, 
thermal stations, hydro-electric sta­
tions and like are just a handful of 
what w e' want and it is calculated 
that we have hundreds o f millions

of tons of coal and we have many 
unexplored power resources and 
hydro-electric power. But, If we use 
our coal, let us gay at the rate the 
United States is using it, all our 
hundreds of millions o f tons o f oq#l 
will disappear in 30 years' time. Of 
course, we are not going to use it at 
that pace because we cannot. That 
is another matter. I do not know 
what w e will do after 10 years or 
20 years. Therefore, it has become 
of the greatest importance for us to 
search for power supplies and atomic 
energy is obviously one that is indi­
cated in the present conditions.
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Even now we have to consider 
putting up power stations for civil 
use with atomic energy. I merely 
mention this matter not because it 
affects our present economic situa­
tion or the food front or anything 
but m order that this House and the 
country might keep in mind that in 
this very revolutionary age that we 
are living, science and technology 
and their offsprings are more impor­
tant than almost any theory you 
might hold. Old or new theories 
could be derived from them and not 

. impose themselves on science and 
technology and that any kind of plan 
that we make is not a plan for two 
years or 5 years. Of course, it is; 
but in the womb of those five years 
lies the plan for the next five years 
and the fourth Five Year plan. You 
do not have a sort of finishing it the 
fifth year and starting afresh in the 
third plan. It is a continuous pro­
cess like life itself—planning for the 
economic life of a nation—and there­
fore it is of the utmost importance 
that in our plan today we are not 
only doing the big jobs that we wish 
to finish in this Plan but we are lay­
ing the foundations of the Third Five 
Year Plan and possibly the Fourth. 
Otherwise, we will be hung up and 
there will be many things that we 
have done which will not be able 
to be used fully because something 
else has not been done which is of 
Brest importance.
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This is where the necessity and the 
need at perspective planning come* 
in. W e plan; but perspective plan­
ning means that ultimately we are 
planning at the same time for 10 
years later or IS years later. Many 
of these schemes take more than five 
years for fruition and we have to 
plan today. If we plan, as we do, 
for a machine-making plant, unless 
we have a machine-making plant we 
cannot make our machines—and we 
are depending on others—and the 
plant takes shape gradually, parts of 
it or in an integrated way and we 
have to lay the foundations of it today 
which would really work out in the 
Third Five Year Plan. We have to 
keep all these things in view. No 
doubt, we have made mistakes and we 
shall make mistakes. But there is no 
other way and we welcome the fullest 
consideration of this problem by this 
House and the country.

I am glad that since this debate 
last time the country has been full 
of discussion on these matters, the 
newspapers even. That is a good 
thing because we want the hundreds 
and millions of people to think about 
these matters because it is only 
through their help, in the village or 
town or city, anywhere that these 
things will take shape, not by a / 
decree of the Planning Commission, 
not by Government or even by Par­
liament unless it is given effect to by 
the country.

Acharya Kripalani: Mr. Speaker, it 
is rather difficult to talk about this 
Plan. Whenever one tries to paint out 
the drawbacks of the Plan, one is 
accused of hampering the country’s 
economic’s progress. If, therefore, 
today I offer any criticism, it is 
that a better and more scientific 
approach may be made to our future 
planning and mistakes made in the 
past so far as it is possible may be 
corrected.

1H»i» is not the first time that 1  am 
■Peaking on the Five Year Plan. Last 
yeor when the Plan was discussed I

spoke about it and pointed out what 
I considered to be Its defeats. Again 
in last May, I spoke upon, the Plan on 
the Address of our President. On both 
these occasions, I pointed out that 
Plan was not scientifically drawn. I 
said that it was mechanically drawn. 
The plan frame was drawn under the 
overall direction, if I mistake not, of 
a statistician. It is easy for a statis­
tician to make a plan. He plans far 
so many additional tons of steel, so 
many kilowatts of electricity, so many 
engines, so much food and so much 
other things. Then he also finds out 
how much money will be spent on 
each item. He then calculates how 
much will come from the taxes, how 
much from deficit financing, foreign 
borrowing and home borrowing. The 
two sides are made to square.

Once a statistician, because I hap­
pened to be in the Opposition, told 
me that I should keep a plan cm 
behalf of my party before the coun­
try. I asked: how can a party which 
is not in power, which has not got the 
necessary experts, engineers and 
technicians, form a plan? He told me 
that it was very easy. You allow me 
to do it and 1 will do it—he said. This 
is how I am afraid our Plan was con­
ceived or at least what they call the 
Plan frame was conceived.

We were advised about this Plan by 
foreign experts. These foreign experts 
came from Eastern Europe where also 
they have planning. Those people were 
experts about planning for heavy 
industry and planning for the next 
possible war. They do not care in 
their planning as to what happens to 
the people in the meantime and what 
happens to their economy. Some of 
them, or at least Russia, has carried 
out its plans and it has eminently 
succeeded. But so far as consumer 
goods are concerned, they have all 
miserably failed. Poland and Hungary 
have miserably failed and they are 
re-shaping their plans so that there 
may be a balanced planning, in food 
and agriculture, big industry and 
consumer industries. Here also, there 
should have been a batanre between
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the production o f food and our indus­
trial advance. I am very glad to note 
that the Prime Minister has said that 
everything primarily depends upon 
food, that all our planning will depend 
upon food.

In the Plan as it was drawn, we 
were told that the food increase would 
be to the extent of 15 per cent. After­
wards the Prime Minister corrected it 
and said that it would be 40 per cent. 
Not only that. He told us that we will 
be able to export agricultural pro­
ducts in order to get the very greatly 
needed foreign exchange. He has said 
that we were very optimistic and we 
were delighted. We did not calculate 
properly. Who was delighted? It is 
the Government, the authorities who 
told the people that the First Plan had 
succeeded and that we were self- 
supporting in food. It is the Govern­
ment that did not take jnto considera­
tion that it was the two good monsoons 
that brought afbout the easing of the 
food situation. Therefore, they mis­
guided the people. Now, what do we 
see today? The food position appears 
to be very depressing. There are 
famine conditions in three or four 
States. The prices of foodgrains are 
rising. I do not know who calculated 
that we would be able to increase our 
food production to the extent of 40 
per cent, und gain foreign exchange 
from that I am afraid that our plan­
ning has not been very scientific.

When the Plan is not scientific, a 
doubt begins to rise in the minds of 
the people whether it would not be 
better to have a couple of years of 
respite from planning. This, the 
Prime Minister considered, was a very 
absurd and a very foolish proposition. 
There are more countries that are 
doing without a plan and there are 
less countries that have plans. It is 
China and the Eastern Europe that 
have a planned economy and all the 
other countries in the world have no 
planned economy. I do not see what 
absurdity there is if a person say**, 
let us have two yean ' rest and allow 
the economy to take Its natural course,

as it is taking its natural course with 
a V'fry slight regulation in other coun­
tries. I see absolutely no absurdity.

Shri Tyagi: That will be more 
socialist perhaps.

Acharya Kripalani: May be socialist, 
1 do not know. But I can tell you that 
the countries that have no plan are 
more socialist today than the coun­
tries that have a plan. I will tell you, 
if you do not mind, a story. It may 
be a story but it is worth hearing. In 
Western Germany, when a labour 
leader was asked: what is it that
labour needs today, he began to think 
and after a while he said: labour
today needs ‘parking space’ I assure 
you that the standards of living in 
Westf-rn Europe and the equality that 
exists in Western Europe are greater 
than the socio-economic equality that 
exists in the Eastern Europe. They do 
not have this kind of planning You 
may plan, but l  ean only say that it is 
not such an absurd proposition if a 
person in the Parliament gets up and 
says, let us have two years’ respite to 
take into consideration all the factors 
and again think in other terms if it is 
possible. If after two years we think 
of another kind of planning and 
further planning is ntwssary, we may 
do so.

I have said that there is no co­
ordinated direction to our economy, 
and wherever I have seen planned 
economy there are at least three 
conditions of planned economy. There 
is strict regimentation. No plan has 
ever succeeded without strict 
regimentation. Even the plans that 
have failed had very strict regimenta­
tion What is the meaning of this 
‘regimentation’? It means that there 
must be the utmost economy, there 
must be the utmost austerity and 
there must be efficiency.

So far as economy is concerned, I 
talked of it on a previous occasion.
So far as austerity is concerned, I 
think it 1* cruel to ask the people, the 
masses of India, to have any further
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austerity. Austerity can come only 
from those whose stomaehes are full 
and over-full, whom food injures 
rather than helps. But to ask the 
common people to undergo austerity 
any further than what they are under­
going today would be cruel. So far 
as austerity in other classes is con­
cerned, it is conspicuous by its absence. 
It is these classes, even if the poor 
were to squeeze themselves further, 
that have to make the example. The 
Prime Minister rightly said that we, 
naming me and himself, relied before 
independence upon ourselves. I humb­
ly say that we relied upon ourselves 
but the masses relied upon us. We 
have to give a direction. We have to 
show the way. We have to undergo 
austerities ourselves. And, then, they 
did do their bit and that bit was 
greater than what we could have 
done. May I suggest that if there is 
to be austerity, if there is to be 
efficiency, if there is to be economy, 
it must proceed from the leaders of 
the people.

So far as efficiency is concerned, I 
have only to give one example. This 
Rourkela steel plant is behind time by 
one year But I am sorry to say that 
the plans of the planners are chang­
ing so rapidly that nothing has yet 
been done. I hear that contracts 
have not yet been finalised. There 
was partnership between a West 
German firm and our Government. I 
hear that partnership no more exists, 
and other steps have not been taken 
to expedite the work. This is our 
efficiency.

Efficiency also is ' shown by the 
priorities that are given in the Plan. 
I hear the priorities are such that 
today, when the Prime Minister and 
the Finance Minister are anxious to 
save the core of the Plan, they have 
already begun certain projects which 
they cannot stop in the middle. I 
entirely agree with the Prime Minister 
that you cannot stop these things in 
the middle, but how is it that things 
of less importance got priority over 
things of greater importance, that they 
Proceeded with the work and you 'can­

not get out of there. This is the now 
position.

I say that even in the Plan there was 
no conception of priorities, that certain 
important industries that formed the 
coke of the Plan should be taken up 
first and everything else should be put 
aside for one or two years to be done 
at leisure

Again, I submit, there have been 
minimising of the financial require­
ments of the scheme. For instance, 
there is the railway expansion. The 
railway expansion would naturally 
cost much more than is provided for 
in the Plan. The coal production 
would cost much more than is provi­
ded for m the Plan. I do not know 
why there is this under-estimation of 
money to be spent. That is also one 
of the defects of the Plan.

It is very strange that we should 
not have known our financial position, 
what it would be even one year after 
the Plan. I think it should not have 
been difficult for our Finance Minis­
ters to know what the foreign 
exchange position would be. But, so 
far as I remember, in 1955 and 1958, 
when our present Finance Minister 
was not in his present exalted position 
but was only the’ Commerce and 
Industry Minister, he went on indis­
criminately giving import licences. 
One day I had a talk with him, not 
in this House but outside the House, 
and he hold me that I do not know 
any economics. The economics that 
he knew and that he told me of 
was the economics of laisez faire and 
free trade. “Why should not import 
licences be given? This is a free 
country and everybody is free to 
purchase what he likes." these were 
his economics when he was, I humbly 
submit to the Prime Minister, the 
Commerce and Industry Minister. 
Today he sings another tune as 
Finance Minister. If this is our posi­
tion, how can our planning succeed?

We could not foresee things and 
we have been going from one extreme 
to another in the pattern of our
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foreign trade. In 1955-56 we bad a 
surplus trade balance of Rs. 4 crores. 
This year the deficit is of Rs. 300 
crores. How can such oscillations 
take place in the course of one year? 
It is ridiculous for a country whose 
economy is developing to have a 
surplus trade balance, but it is still 
more senseless to undergo a reckless 
deficit. Not only that, there is the 
inflation that exists here. We could 
have guarded against that inflation, 
but we did not guard because we 
threw open the flood-gates of foreign 
imports, among other things. I do not 
think any country in Europe suffered 
more on account of the last war than 
India. But the sufferings of the 
European nations were on the surface. 
Their factories were destroyed; their 
houses were destroyed; their people 
were killed. Everybody could see this 
destruction wrought by war. But 
there was a greater destruction in 
India and very few people saw it. 
This was the destruction that was 
consequent upon inflation. We had an 
inflation of 300 to 400 per cent, and 
when we came to power, instead of 
curing that inflation, we have been 
adding on to it. Nothing can be more 
impoverishing to the common people 
than inflation. This inflation is grow­
ing and we are asked to pay more 
and more taxes. Where is the capa­
city of the people, I ask, for paying 
more and more taxes?

We have been having huge expendi- 
ture on heavy industries and the 
consumption goods are less and less, 
especially food. This creates greater 
inflation. The total import of food so 
far has exceeded the total provision 
of imports in the entire Second Five 
Year Plan. The problem of foreign 
exchange also has been accentuated 
by this immense amount o f food that 
we have been obliged to import.

The technique of plan-making 
siems also to be> defective. The Min­
istries submit their plans to the Plan­
ning Commission, Who after much 
haggling cut ' down their financial

allocations while keeping the physical 
targets in tact. When the railways 
repeatedly protested that this could 
not be done, they were asked to spend 
the entire money within three years 
and then their case would be review­
ed.. So far as food is . concerned, th* 
Prime Minister has fold us that we 
must depend upon ourselves, that 
without self-help we cannot succeed 
and he has also told us that unless we 
have co-operatives, we . cannot 
altogether solve our food problem. 
May I humbly suggest when the 15 
per cent, target of increase in food 
was increased to 40 per cent., no 
finances were provided for that? No 
finances were provided.

1 know that in other countries co­
operation has not worked except when 
Government has made large sums 
available for it. Our villagers are 
impoverished; they are in perpetual 
debt. If you want to give them good 
implements, good seed, and if you 
want to give them good co-operatives, 
the co-operatives must have funds. I 
have seen in other countries, co­
operatives get every sort of facility 
from the Government before co­
operation is started. Co-operative 
farming is prospering because credits 
are given to it and money is given to 
it. I have heard that a plot of 5 acres 
of land receives a grant of £  1,000. 
It is only when money is provided 
that co-operatives can work.

The Prime Minister reminded us of 
the gramdan movement, and I am 
intimately associated with it. I called 
Anna Saheb Sahasrabudhe and told 
him, “I saw in foreign countries large 
amounts of money being granted 
before a co-operative could succeed. 
You are working in gramdan villages. 
What is your experience?”  He told 
me, for 7 acres of land Rs. 300 of 
capital will have to be invested every 
year for three years; and after three 
years, after Rs. 900 are inverted in 7 
acres of land, in the fourth and fifth 
year, the cultivator will be self- 
supporting only in food. If he is to 
proceed further, if he is to do poultry
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terming o* mottle fanning, much mare 
money will be required. This is what 
I was told. I consider gram dan and 
bhoodan as revolutionary movements. 
I asked only a few days back a 
person who is intimately connected 
with and who works in the bhoodan 
movement, “You have been in bhoo­
dan and you are now working in 
gram dan. How will you reconsti­
tute the gram? Wherefrom will you 
bring the money? Has Vinobha 
Bhave considered this question?” 1 
want the Prime Minister to note this; 
do you know what reply he gave? He 
said, "Vinobha says, go on getting 
land after land and village after vil­
lage and then the Government will be 
obliged to give money for develop­
ment.” Government will be obliged 
to give money but here we contem­
plate 40 per cent, increase of food 
production and provide no money for 
it. We talk glibly of co-operatives 
not knowing what enormous amounts 
of money co-operatives need.

I think somewhere our thinking 
goes wrong. It is not I who have not 
the knowledge of my country, but this 
knowledge, I am afraid, is lacking 
somewhere else. I yet do my khadi 
work; I yet do my village work. May 
be that some production has increased 
in some community project areas, but 
I say it has made no particular dif­
ference. I can say that the rich in 
the villages have become richer, but 
it has not affected the poor. That is 
the report of other people also.

When the Prime Minister talked of 
afforestation it took me by surprise. 
In Europe I have not seen a place 
where there is no forest. Every city 
is surrounded by a forest. How do 
these forests grow? In Germany no 
body can fell a tree. If a man wants 
to fell a tree, he has got to put in an 
application and then a commission will 
be appointed to see whether that tree 
can be felled without disadvantage to 
the economy of the country. I went 
to Israel and they have created forests 
in a desert in ten years’ time. Here 
we have a symbolic afforestation 
ceremony..........

An Bon. Member: Vana Mahotsava.

Acbarya Kripalani: Vana Mahot­
sava and I know sometimes Rs. 600 
were spent so that one Minister could 
go and plant one tree. And what 
happened to that tree, God alone 
knows. We do only symbolical things.

I will give you another example 
about this symbolical way of doing 
things. 1 have seen that in every 
country children are the first charge 
on the Government. I have seen how 
they are healthy and in other coun­
tries. But here we do not have bloom­
ing children. But we have a children 
Mahotsava. We have already started 
it. What is the date?

An Hon. Member: 14th of Novem­
ber.

Acharya Kripalani: Whether these 
children are prospering and blooming 
and whether they get enough food 
does not occupy our attention. We 
are only concerned with holidays. We 
are only concerned with symbolic 
things. Do you know what happens 
on the Children’s Day? The poor 
parents are oppressed to give them 
new dresses on that day so that the”  
may go to the utsava. We do not 
know how these things are arranged. 
Our girls are being insulted. We do 
not arrange for them protection. I 
have not the least objection to the 
children enjoying and enjoying freely. 
But, first of all let us see that they 
are properly fed, properly nourished 
and properly educated; not that they 
just go out for a holiday once in a 
year and we satisfy our conscience. 
If we really want to satisfy our 
conscience, we have to do the thing 
that other countries have done instead 
of merely doing them symbolically. 
We are not able to do the things. So, 
we do them merely symbolically. We 
want to raise our economy. The 
economy that was raised in European 
countries in 100 to 150 years, we want 
to do it in five years. I say that we 
cannot do it unless we impoverish the 
people. Russia could not do it. Poland 
could not do it. Budapest could not 
do it. So, we also cannot do It. It to
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impossible. You want a man who is 
suffering from indigestion to be 
brought up on Mughlai Pulao. How 
can he digest Mughlai Pulao? 
Gandhiji, therefore, said: you cannot 
give Mughlai Pulao of big industry to 
those patients. You can give them 
small doses of industry. You can give 
them the decentralised industry. You 
can make them work they can do 
with their hands. In China everything 
is being done by hands. A congress­
man who had been to China recently 
said that nothing is done by machines 
there. Everything is done by hands. 
There is no cattle in China. Every­
thing that is done here by the bullocks 
is done by men there.

Shrt Tyagi: What is it?

Acharya Kripalani: Everything that 
is done here even by bullocks is done 
by man there. Why? It is not their 
fault. They have no cattle. So, every­
thing is done by the hand and not by 
machines.

What did I expect from the Prime 
Minister today? What did the news­
papers expect and what did the peo­
ple expect? Not a criticism of 
his criticism. What he gave us 
was a criticism of his criticism. He 
was replying to criticism. Where are 
his proposals? What does he propose 
to do?

Shri Radhelai Vyas (U jjan): There 
was no constructive suggestion from 
you also.

Acharya Kripalani: Now the taxes 
are given to the Prime Minister. When 
you give them to me, I will show you 
what I will do. You pay him crores 
and crore:; of rupees every year and 
you ask me to do things. Let him 
vacate the chair; 1 will show you how 
it is to be done.

Shri C. K. Nair (Outer Delhi): You 
get the vote first.

Acharya Kripalani: Then why do
you ask such . . .

An Hon. Member: Silly question.

Acharya Kripalani: I won’t use any 
adjectives. Why do you ask me such 
questions?

You talk about self-help. The Cen­
tral and the State Governments take 
money from their blood and then you 
tell them: help yourself. You say
that they are burning cow dung. Do 
you think it is a pleasure for a culti­
vator to burn cow dung? What have 
you provided him with? Have you 
given them little forests where they 
can get fuel? Have you given them 
coal7 What have you given them? 
You always complain that they are 
burning manure. But, what can the 
poor people do? They have no 
resources. Give them resources. At 
present, they cannot do anything. They 
can’t work for eight hours a day. They 
are exhausted They are in perpetual 
indebtedness Whenever there is 
drought, the Prime Minister will glibly 
say that a well can be sunk for Rs 5

An Hon. Member: 5 annas.

Acharya Kripalani: It can be done
for five annas also if the water is one 
inch below. When there is drought, 
how can they get water?

I will now come to subsidiary food. 
There was one Food Minister who used 
to speak always about subsidiary food. 
Mr. Munshi of blessed memory.

it*  iTPPfta wjppu : *ft
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Acharya Kripalani: He told us to

take Moongfali. He also advised us 
to take bananas. In India even a 
middle class family cannot take 
bananas.

Dr. Ram Snbhag Singh: It is a
luxury.

Acharya K rlp»lw h  We expected—I 
can say that at least I expected—-from
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the Prime Minister that he would tell 
us how the Plan is going to be worked 
and how the finances are going to be 
obtained and what schemes will be 
given emphasis and what schemes will 
be  left aside. I wanted to know how 
we are going to cut our coat according 
to our cloth. We have been talking 
only about foreign exchange. What 
about the home front? Our savings 
have dwindled to one-third. Am I 
not correct?

A s  Hon. Member: Half.

Acharya Krlpalani: Yes. It has
dwindled to half o f what it was.

Mr. Speaker: The hon. Member
must have some idea about the time.

Acharya Kripalani: I am very
sorry. I only wanted to say that we 
must have some realistic idea of the 
country in which we are living and the 
Plan should be according to our 
genius, according to our circumstances 
and, if I may say so, according to the 
instructions and advice of the Father 
o f the Nation, who wanted us to plan 
in a particular way.

Mr. Speaker: I am now going to call 
Mr. MasanL

An Hon. Member: What about the 
Socialist party?

Mr. Speaker: Mr. Mahanty has
spoken from that side. I will give 
opportunities to as many members as 
possible.

1.49 hrs.

Shri M. R. Masani (Ranchi-East):
Mr. Speaker, this House has waited 
with anxiety for the speech that the 
Prime Minister was to deliver this 
morning. There were many things in 
what the Prime Minister said with 
which almost all members o f this 
House would agree. I myself found 
that there were three or four aspects 
o f what he said which I would like 
respectfully to welcome. I think we 
•11 respond to the stress that he laid 
and the highest priority that he gave

to agriculture. Quite apart from whe­
ther that priority of. his has a place 
in the Second Five Year Plan or not, 
this recognition that the problem of 
the land must come first is one that 
is endorsed By all of us in this House.

I for one welcome the rather belated 
recognition of the fact that the private 
sector, as it is called, or the public 
sector, as I would prefer to call it, is 
the only sector that is delivering the 
goods, and if any crime has been com­
mitted, it is not the crime of not show­
ing enterprise, but of showing more 
enterprise than had been giten place 
for it in the Second Five Year Plan.

Thirdly, I was happy to see that 
consciousness or recognition is there 
now on the part of the Prime Minister 
that, to quote his own words, “with a 
little more careful planning, the stress 
on the people of this country would 
have been somewhat less” . I res­
ponded, Sir, also to his stress on self- 
help. If he had been here, I would 
have taken the liberty of telling him 
that if the people of India are turning 
away from the concept of self-help, 
which Mahatma Gandhi placed before 
them, it is because of the policies of 
his own Government. The policies of 
a Government which are based on 
bureaucratic State Capitalism are not 
calculated to bring out the qualities of 
self-help which he wants our villages 
and our common people to show.

Self-help only comes when the 
qualities on which it is based are given 
recognition and encouragement. What 
are those qualities? Those qualities 
are the qualities of enterprise, o f hard 
work, of taking risks, o f trying to 
improve the condition of oneself and 
one’s family, to get a little more for 
one’s children and oneself than people 
round about- have.

What incentives have been provided 
by this Government to encourage hard 
work and enterprise among the peo­
ple? On the contrary, I make bold to 
say that, by  and large, the policies o f 
this Government, whether in the fluid 
o f agriculture or o f industry or trade.
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have been such as to discourage enter­
prise, hard work and the capacity to 
take risks. The policy o f spoon-feed­
ing the people, o f expecting the 
ma-bap sarJear to do everything for 
them, from  producing steel, to pro­
ducing fertilisers, to producing various 
other things, is not a policy which 
evokes the sentiments of self-help and 
self-respect among the people.

Therefore, while I agree entirely 
with the Prime Minister in saying that 
what this .country needs above all is 
the spirit not of wanting Government 
to do things for us, but of doing things 
for ourselves, Government will have to 
change their policies quite radically 
before they evoke these qualities of 
self-help which we all want to see.

Now, Sir, in the brief time that we 
have, 1 would like to place before the 
House three outstanding facts with 
which we are faced and three priori­
ties which I venture to suggest. The 
first fact is that of inflation. This 
inflation has been proceeding for quite 
a long time and nobody has denied its 
existence.

[ S h r i  B a r m a n  i n  the Choir.}

The Finance Minister and the Plan­
ning Minister have both admitted that 
th!s is not an accident, that this infla­
tion is a consequence, and a direct 
consequence of the Second Five Year 
Plan. Mr. Nanda, in his opening 
speech in this debate said:

"The major explanation i s . . . .  
what we have done ourselves. It 
is the steadily gathering momen­
tum of the Plan and something for 
which we were not quite prepar­
ed.”

May 1 ask. Sir, why we were not 
prepared for this? It is not as if  no 
voices were raised pointing out that 
the Planframe and the Second Plan 
were inevitably going to create infla­
tion in this country. May I remind th* 
House, Sir, that one of the Members of 

Planning Commission, Mr. K. C.

Neogy, had tha prescience and the 
courage to voice this view to the point 
o f what eame to be called almost a  
minute o f dissent to the Second Five 
Year Plan, because he realised that 
this consequence was going to follow. 
Is it not also now time to pay a tribute 
to that lonely member of the Panel o f 
Economists, Prof. B. R. Shenoy, who 
also had the wisdom, compared to the 
remaining twenty who were blindly 
led into the fold, to point out that the 
deficit financing contemplated in the 
Plan would inevitably raise prices and 
create inflation in this countryT So, 
warnings were not wanting. But the 
warnings were ignored, because the 
voice of false prophets and quack eco­
nomists were listened to. People w ho 
talked of “physical planning” and 
slogans taken from totalitarian coun­
tries were listened to rather than other 
economists and trained, administrators.

Recently, one of the fathers o f this 
Plan, Prof. Mahalanobis, wrote an 
article in the N ew A ge, the journal o f 
the Communist Party o f India, in 
which he made this interesting state­
ment:

“Socialist transformation re­
quires the concurrence, and sup­
port, voluntary or otherwise, o f 
the persons affected by each deci­
sion.”
What, Sir, is involuntary support?1 

What kind of involuntary support 
from the people of India does this 
gentleman expect? Considering that 
the article appeared in a communist 
journal, considering that it accepted 
altogether the methods o f communist 
China, it is quite clear that the kind 
of support which Prof. Mahalanobis 
expects is that secured by terror and 
secret police. And yet, these were the 
people whose judgments were listened 
to rather than people like Mr. Neogy 
and Prof. Shenoy.

If there is inflation today, let us 
accept the fact that Government and 
its Plan are alone responsible for It.

Now, Sir, the Finance Minister whil* 
introducing his Budget and in parti­
cular his excise duties claimed that the
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effect o f those excise duties would be 
counter-inflationary. A t that time, 
speaking in this House, on the 28th 
May, I  took the opportunity of saying:

"I am sorry to be a pessimist 
and I hope the Finance Minister 
will prove right. But I venture 
in all humility to express a fear 
that the result of this taxation, in 
the context in which it has come 
alongs:de of a large dose of deficit 
financing, is going to set in pro­
cess the very vicious spiral of 
inflation, rising prices, rising 
wages and rising costs which he, 1 
and all of us are so keen to avert.”

Now, what are the developments of 
the last few months and what have 
they got to say on this point? The 
rise in the general price index from 
the time when 1 made that speech in 
this House, from May up to August 
1957, is no less than 29 per cent, a 
very steep rise in a few  months. If 
you take it commodity-wise, you find

. the index figures have risen
ows---

Rice frqnn 666 to 683
Wheat from 541 to 548
Sugar from 280 to 309
Coffee from 618 to 648
Fuel, power,
lighting, lubri­
cants, etc.. from 109 to 114

So, in spite of the excise duties 
which were claimed to be counter- 
inflationary, in spite of all the efforts 
of Government to mop up purchasing 
power, inflation has been proceeding 
at a galloping pace since the Budget 
was introduced, and unfortunately my 
pessimism has been more justified 
than the Finance Minister’s optimism.

That in the first glaring fact we 
have to face, and its implications are 
very unhappy, because inflation is 
both anti-social and anti-socialidt in 
its implications. It helps people who 
live on speculation; it oppresses people 
who have fixed incomes and salaries;

it takes away the money from the 
pockets of the poor and puts it into 
the pockets of the rich; it discourages 
thrift, savings and investment; it 
encourages consumption and hoarding. 
These are the consequences of a policy 
which was wrong from the start, of a 
Plan which was mistaken from the 
start, implications that could have 
been avoided if better planning and 
more cautious planning had been 
undertaken.

The second important fact is the 
food shortage. The Congress Work­
ing Committee have said that the 
deficit is one of “only 10 per cent." I 
did not know whether to laugh or to 
weep when I read that it was only 10 
per cent. Only 10 per cent, of what? 
Only 10 per cent, of a total food grain 
production of 08'6 million tons in 
1956-57. That is a deficit o f 7 million 
tons of foodgrains. This is not a 
thing to which the word “only”  can be 
applied. It is something terrific; it is 
something very alarming; it is some­
thing that calls for a sense of urgency 
wh'ch I missed from the Prime Min­
ister’s speech. If this House is to do 
its duty by the people, it has to bring 
a sense of urgency to this' terrible 
situation in which we find ourselves 
today. That sense of urgency I want 
to know is it there? Why do I say that
7 million tons is a very big deficit? 
Let us see how much we imported into 
this country in the years when we 
imported more than any others. Our 
highest food grain imports were during 
the years 1947 to 1951. Let us see 
how much we managed to import. In 
2*B4 million tons, in 1949, 3*62 million 
1947 it was 2-37 million tons, in 1948, 
tons, in 19S0, 2'09 million tons and in 
1951, the higest figure, 4-68 million 
tons. In the very peak year of import 
of foodgrains, we were able only to 
get together 4} million tons from 
abroad. Here, we are faced with a 
deficit of only 7 million tons. Where 
is that food going to come from?

14.#0 hr*.

What are the implications o f this, 
again? It means, on the one hand.
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distress and starvation. Secondly, it 
means that we have to impose con­
trols in a vain effort to control the 
situation. What is the result of con­
trols? On the one hand, w e want a 
IB per cent, increase in food produc­
tion. Are we providing the incentives 
for increased food production? The 
only incentive to the peasant is to get 
a better price for his foodgrains with 
which to purchase the consumer goods 
that he w^nts. There is no other 
incentive. Our controls are directed 
exactly to the opposite end: to deprive 
the peasant of his higher price, >0 
blame the peasant for hoarding when 
he is doing nothing more than an 
intelligent self-interest point of view, 
dictates, of trying to get the best price 
for his products. W e all try to get 
the best price for our products. For 
that, he is called a hoarder and Ordi­
nances and Bills are passed to sup­
press him. This, whatever the ethics, 
is not going to bring more food pro­
duction. I hope, in spite of the Report 
which has been placed on the Table 
yesterday which we shall discuss 
another time, we shall be very careful 
in doing things, however well inten- 
tioned, which may come in the way of 
increasing food production that w e all 
desire.

Thirdly as the Prime Minister point­
ed out, increased import of foodgrains 
means using up valuable foreign 
exchange. Therefore, we come to this, 
that unless there is a radical change In 
Government’s policy, the 15 per cent, 
increase that the Prime Minister 
desires and we would all like to see 
is not likely to materialise: certainly 
not with tl»e present policy.

The third major fact to which. X 
would like to draw attention is the 
inadequate resources for our efforts. 
The foreign exchange gap is well 
known to be one of Rs. 700 crores or 
1,400 million dollars. I am told that 
the hump is still to come, that the 
deficit will still widen before it can 
shrink. However, since the Speaker 
!»■« requested that we keep off the 
topic o f foreign exchange because o f

economic Situation

the motion that would be separately 
debated, which stands in the name of 
some o f my colleagues and myself 
from the Independent Parliamentary 
Group and the Ganatantra Parish* d. I 
shall desist from any reference to tit* 
foreign exchange gap.

What is more alarming than the 
foreign exchange gap is the gap in our 
internal resources, of which we are 
not yet quite conscious, of which, I am 
sure, by the end of this year we shall 
all be talking. What is the gap in our 
indigenous resources? What is the 
crisis in Rupee finance which is loom­
ing round the com er? The target for 
small savings was Rs. 100 crores a 
year. In 1956-57 we managed to col­
lect Rs. -61.54 crores. In April to 
October this year for which figures 
are available, the collection is only 
Rs. 26.33 crores, a lower rate than even 
last year when we fell short o f our 
target by Rs. 40 crores.

Similarly, the target of borrowing in 
the Plan was Rs. 140 crores a year or 
Rs. 700 crores for 5 years. The total 
net loan subscribed in 1956-57.... (the 
bell rings).

May I mention, Sir, I am speaking 
for a Group and the Speaker -said that 
they will have 20 to 30 minutes.

Mr. Chairman: What he said whan 
he was leaving the Chair was, IS 
minutes for each.

Shri M. R. Masani: In the begin­
ning when he announced the debate, 
he said that spokesmen of groups will 
have 20 to 30 minutes and others 10 
minutes.

Mr. Chairman: Anyhow, the House 
understands that so many Members 
are desirous of speaking and it is only 
one day that is allotted for this. So 
each Member should try to make his 
observations briefly.

Shri BL K. Masani: I am afraid, I
must have another tan aiautaa, and X 
crave your indulgence.
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craves. The net loans subscribed in 
the last two years we^e Rs. 160 
crores, at the rate at Rs. 80 crores a ' 
year as against 140. It is not only 
foreign exchange that w e are short of. 
W e are short of internal savings to 
invest in our Plan. These three facts, 
in my view, call for a radical 
re-thinking on the part of the Govern­
ment.

The Prime Minister, this morning, 
used phrases like “slightly" more 
careful planning, “slightly”  less. I 
think this is under-stating the prob­
lem. He said there was no need for 
radical re-phasing o f the Plan. I do 
not know about Plan. I will certainly 
say that there is need for radical 
re-thinking on the subject of plan­
ning. We have been very mistaken in 
the last two years. Unless we get 
back to a correct plane o f thinking on 
the subject of planning, we shall invite 
further disasters on our country. I 
was very glad when, in beginning the 
debate, Shri Nanda, the Minister for 
Planning, showed a great sense of 
realism in many things he said. One 
remark particularly I would like to 
quote from his speech:

“ W e have to do nothing which 
would queer the pitch of subse­
quent phases of development.”

That shows the great danger o f this 
misconceived emphasis in our Plan 
which might come in the way at our 
future development, apart from doing 
immediate harm. .It is precisely from 
the point of view of successful plan­
ning that I am making a plea for 
radical' re-thinking cm the part of the 
Government and its Advisers. Mere 
tinkering with this Plan will not do.

I wonder if the lesson has been 
fully learnt? Are w e prepared to 
discard the fanciful concept of physi­
cal planning? Are we prepared to 
admit frankly the fact that w e have 
tried to put too much in heavy in­
dustry and neglected the needs of 
consumer goods and o f agriculture? 
Thsee are the two very patent defects

in the Plan which, unless they are 
put right, will continue to plague us.

I  w ?ls delighted this morning to hear 
from the Leader of the Praja Socialist 
Party a very realistic assessment at 
what planning meant He pointed 
out that in the countries of so-called 
planning, namely, Russia, China and 
communist countries of Eastern 
Europe, conditions are immeasurably 
worse than in the countries o f 
Western Europe where there is no 
planning of that. particular kind. I 
think he has oversimplified the matter. 
There is a certain kind o f planning 
in Britain, in the U.S.A., in Sweden, 
in Switerzerland, in West Germany, 
and so on. That is minimal, essential 
planning, real democratic planning, 
leaving the laws of the market and 
the enterprise of the people to find 
vent. The kind of planning that 
takes place in the communist countries 
is not only inconsistent with demo­
cracy, but has failed to deliver the 
goods to the people. We have to make 
a choice between the British, Scandi­
navian and American kind o f plan­
ning and the planning of communist 
dictatorship. Until we are clear on 
this distinction, we shall continue to 
find ourselves in the kind of mess 
in which we find ourselves today.

What do I suggest concretely? I 
suggest three concrete things. One is 
the elongation o f certain portions of 
investment in the Plan, as in the case 
of the Steel works, and the curtailing 
of certain other parts of the Plan. 
That is a matter for the Government 
and the Planning Commission to work 
out.

'Hie second is the creation of a 
climate mors favourable for foreign 
investment That is a matter for a 
separate debate and I shall withhold 
comment on i t  But I would like to 
say, having been in the United States 
a few days after the mission o f the 
Finance Minister, that he has done a 
great job  for the country in that 
visit 1 did not meet any Member at 
the Government there. That was not
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my function. But I did meet leading 
figures in the world of industry and 
banking and I can say that the way 
in which the Finance Minister put 
across the needs o f this country and 
the problems of this country and made 
out a case for support without strings 
on economic grounds has been a very 
fine piece of work for which this 
country should be grateful to him. 
As one who has crossed swords with 
him and will cross swords with him 
again, I would like to pay my tribute 
for the way in which he has tried to 
get resources for this country which it 
so badly needs.

Thirdly, I think, above all, we shall 
have to create a climate in this coun­
try which provides incentives to hard 
work and production and saving. If 
the Prime Minister found that the 
House was unsympathetic to his talk 
of self-help, as he said there was an 
amazing capacity to ask for help and 
an amazing incapacity to help one­
self, what was the reason? It is 
because, as I have said, of the pattern 
of our planning. The State Capita­
list drift in which we are indulging 
now is not one that brings out the 
capacity for self-help. Acharya Kri­
palani referred to a country, West 
Germany, which has managed, almost 
outstandingly in this world today, to 
solve its problems. Our Finance 
Minister, during his visit to West 
Germany met the great economic 
expert of West Germany, Dr. Erhard, 
who has been recognised for his great 
service to his country by being made 
the Vice-Chancellor or Deputy Prime 
Minister of that country. How did 
West Geijnany get out of a situation 
a hundred times worse than ours, 
with complete destitution, complete 
destruction of industry and so star­
ving people? It did so because of the 
wise leadership given by Dr. Erhard, 
and I would like to conclude by telling 
you in what that leadership lies.

In June 1948, Dr. Srhard aa Finance 
wad economics Minister terminated all 
-rationing and all price controls. He

changed the tax laws by giving incen­
tives to those who would build new
factories, by giving more tax incenti­
ves to those who would find markets 
abroad and export goods from 
Germany. This decision of his was 
revolutionary. It startled not only 
his own advisers but it upset the 
British, French and American autho­
rities who were then in possession of 
West Germany. Gen. Lucius Clay, 
the American chief in Germany, 
called Dr. Srhard to tell him that he 
was very worried about what he was 
doing. Gen. Lucius Clay said: "Dr.
Erhard, my advisers tell me this is a 
terrible mistake you are making/’ Dr. 
Erhard replied: “General Clay, pay no 
attention to them. My own advisers 
tell me the same thing” .

And what has been the result? The 
result is the phenomenal, magnificent 
progress that West Germany has made 
in the years since the war, which is 
unequalled by any other part of the 
world, capitalist or communist. We 
see the .result before our eyes today. 
That was the policy of lowering 
taxes, letting money fructify in the 
pockets of the people, encouraging the 
peasant, the professional man, the 
businessman and the industrialist to 
make more honest profit by putting 
in hard work, by taking risk and 
showing enterprise.

An Han. Member. And American
aid.

Shri M. R. Masani: These are the
qualities which we need to encourage 
in this country, and I ca n . suggest 
no better model to our Finance 
Minister than to draw inspiration from 
Dr. Erhard and West Germany.

I shall end by quoting the memo­
rable statement with which Dr. Erhard 
popularised this policy: ‘Turn the
people and the money loose, and they 
will make the country strong.”

ipr y i t  ft  ftr m rtt
#  * 1#  y o r t t  v t f t  lr «wnr *
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firfiffzr r̂ arjpr u rfW r % *rnr
*T? ŜfTT T̂iJcU f  ftp ftv?MT Js'TSTT f o r f  
f *  % f W  |  « flT  «PT fT?HT
^ ? WTO ^ fW  ?̂T T^T-

^  ? f t f^  *ftr ^  n w w r
fpRW V t ^ t f ^ t ,  ^ F T t HTTVT *fi£

*  ̂ tt Pf  * ft* r ffra r,
35TX WTT *T?T «RIT wi<lT fa  WPT ^TVt
^5 »r«w  ?rO *r %• *T?r t o t  |  s V r 
^ t  * f t^  * f ^  f^p rr ^  ^t? t 
•n ft t o t  n*<?fî h
T j ^ f f  1 « tp t 5*n<t tn n ft * r ^ -  
fCOT ?ft «d l^H  I % VT3T <5rtT

<p?rI ^ r%  ^ t t  fw: 5̂ ^  
t? v  ?T3rtt¥ ?ft «T5 a t

ST vN  'sH+1 JN^t
f^TT ^  V K

\ »nr * (  % P tv r t t
,w r  t ,  « w  cn»f ^  * f i # 2r #  «tt ?nr 
« r  * m  ^ f t a w  a w A v  »m  ir

^f>vT w  »jw ^  *r  ̂
5**fRc *r ^  v(
y v # h r  V T  T O U  j  a i w  *TTT 5T3W %" 

< n « n f  v  s n  ?nr v H * tr
V ’ lT  WTT ^TT ?ft 5T3^r

5rpw «r«r ^<it*i «»^?n 1 ^ r  p w r  
$  im r v t  ^TfST j

%  ? r ^ r  « m iT  ^t>t tr^ fh r  t ^ i t  \
^  w n  ?r t o t  ’stt̂ tt j  f v

'^T pf'T  TT*T ^  W T  «RT TT
«?!A>I f f i r ^  I ^  fit « m *  PTt̂ T 

R onn t

^  *trr
V t HTpT H ^00 ^rftT  •ftqiTT <r^*r
VTHT «TT, X ° °  V T fT  %TRT *IT

^rfamr % t w v t  v f e i n r  * r f  t
'fltil Pf* 4 )^1 ♦(tti'ft ^  ^n«MiMi
«rr Pp  itt v r t »  w m r t  P re j#
9T^T pT^fT *TT 0̂0 VTtY 9PI^

f t p  VPTVY ^ o , ^ o JJT V o
<6T)T aft g n fl;  ^Y T̂Rft | 1
W 'fT  'fJT^^r *  ^  f fN f
?5I7TT Pm?TT |  I

Shri Nausbir Bhuracha: Yot> have
got Rs. 20 crores only lor six months.

Shri T jriff: The hon. Member seems 
to have some closer relations with
somebody. Anyway, he knows better.

*rn r  *r$ '^Pbirt w n %  ?*>W  ^ fP n y  
|  ^  v w t  f!rar«T  ^  w n ft

*r&m jj «ftr ^  wrvmrmfV
H H cii jf  WTT >fV VHVt
i> t f^  fir ^  *nW t «rr*fr ^ tftr ^ f t r  
^  Pp « t r #  * r^ r  ?nff 1 
VPTVT t^T*T UaM\ t HTW TTf^nC
|  Pp  *rmEV etrfin ff *rtr

^  i j f  ^ p t  P t t  t ? t  ^  v r f l v  
«TTT% ^  <̂ TFT Pf^TT «fT *Tf ^  HTpRT 

JVT */t^. ^5 W RJ VtpRT X^T

I  I

Second Five Tear 1490
Plan in relation to Current

Economic Situation
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[  *fr « n f t  ]

t  V.O *>Ttf TT

<rr S r fa *  t x «  v r t ?  ^ r t  * t 
wmfV f*nr»n *rff | 

n rm  ^  «pr i fo fa e  if x fr
=t i

SITPnfe’ TOT TT <*# ?PF « !«J T  
t  « M * f g  ^ t e t r  t t  ?rt #

^  f t  HVflT $  %
%'Ott vih'I vj€*l f^RT «rr i

>w 5.H 5T  c o o  + 0 *  W T T
tqT t « W  «5 T ^ T  f e f w N r  T O  

■ w * ftv & 5  t .  ^  w  ^  - 3 ^ 1  vnr?r 
JTBj * ftr  7VRT *1$ • F ^  IT^flT *»*!<. 
▼ R  *W  V T  ^ ° f t  tfTJRT MUJfll j  v f t f v  
HTW V^ ^ P H i V A  •ft jtn*»i
|  t «r*ft k  t r K  'N t  *rr ^ r  w  
^R»T jl •afl %” ^ 1  ^ *Ti
< m r  m^rr v w r  jt ?ft xft^
^  «tt m *m 5 « s ^ t  ^rpft- I

crv F rrvfh r OTFT : VfK  *TT •»ll*ij I 

^ t  W f f t  : c o o  5 > 0 «  ^ft wN*l

-*Br^ r  f w l # r  *r f?WT «rr «r? w m t  
^ w t t v  irt I r f ^ t  3  *r? w n %  o t r t  
^ rp iT  g  ft?  ^  c o o  * 0 *  ^ r  

?t»iT ?

♦RkRT7  vm vff*l« l t ^ « »
^CTt¥ ¥ t  *ft I it fV T  Jf? 5ft? BJTT *>T
fad<H Tftsftnr n ° °  ^Tt?

w n  arn^t v . » i ^  ?rtt%  %
*r| i f a f i r c  ? c » o  %At  ^y o o  * f ta r  

^ t  ? t  IP R ft ^  ^ f V t  x h <1 Pint •T^t, 
^  I f o ftr e  art *f ^ T ft  ^
$  t $  t  *fr n t  « m  *rm »t t i t  

f^ S ra  HMH*) I m  VTM^t f t r c v r  
i ftrft e  n n v ift r o  n « < >  v r t f  * t  t  

v r  * r n tr  i j t e  f t  i f i s f e

Economic Situation

w *ffu «i * r w  t  i <m% qm
^ rt Y o o  510 «  w  i f i f i f t t i  «rr
^  w  r««<t>^v ^ p it , ^  ^ 5  s » ft < r w r  i

fira N r t c  5 * r  a » »  v < t *  ^>t 
^  i f i r ^ r  v»oo v r t r

%  wU*\ < r  ^srr x f r  |  i « n ft  ^  
R»>«'tliH w  ^r^'V f  5 ^  ?rff ^prr
TT^TT \

* r r ? f t  ? m ? r I  « r r r  ^  « r» w  
<fl n*»*J f t r  « m v Y  d t i«  # f wff- 
#f% »r ft> ? p ft |  %ftx x v$ % vi mrm 
m fyiii %ftx # 3nr  ^  *rf jw
stCTT M j^ * ii, ?nr f r
W  *TRr tt ’tnvnrr t̂*tt t̂%«tt %  wt’ttt 

W  V T fim  I  ftp  ^  *T^JT P lfiir  
« r r r  * tt  ^ r * f  j« s  ? M t * r  « fr w r f r  ^ n r tt
4 i

smpr P*(f»itc< hh|h %■ *rw  
*r$ ^ t  ^?fV f f  5*rr  ̂w  cstpt mr 
v t r  v h m r , w t^T , ^ p t r t  u t r  v m r #

| i f fV  qtitTrWT 1 1  ^
#  v t  q ?  im r H T  j  f*p  

^ t  f*P5IT #  a ft *pt^  f w  a n  
Tjpr ^  ^  t i 'w  •T ^ ' ? t  T?T ^  I

,STt=T t r W V T  ^ t  W URr ^  «TT%
« r o #  w**rr fvgr tw tt  wns?iT j  v )r  ^
'TT^TTT j j  f^F <RT1)t WTaRT a ft 
* f ^ f t  H ^  •a i^ > \ T5iT T T  ^TW  I 
WPT% ff^ T W  % T tw T V  th K X  ^  
y c o o  ^ K t f  ^  ?r ivoo *trtx m 
w rt.»r i^ w ^ N r Q /m ? ® * <mt * f t r  u i^ ld
^ fZ T  ^  Y y ,o  T T t f  T T  9 J I^

cpwTw  *rr i ht̂ jt jw  
t  ftp  vrĉ x y x .«  ^ r t »  ^
^HT4*f< W  t *  ’ft1 1f€l ’f t  tiwH
%  'jw r  jtt ?T x jjr  j |  i  * n r  v s i*  v f t f  
v p j t  a it  * m f t r  # * b t  ^
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Economic Situation
vShm r v *  fmrr | < rm r

♦w ffe 'p n  l *t Tf^ST g  1% 
t w r  ^rtr w r v  fcrr  arra fa  *ri[

^  *WT ? •FPT HT’T Tm T 
$  *rr w r a r e w  A t  * f t r  

^  ft'ft# snff $  ut «rr>TTt 
JIT *£d*f<> ?r fTWT ^

Pmrfr | ? #  srfr ^nfrr f*F *T?t
’ FTV^N r T T  *PT*r W W I f l H i  s i w

f a  w  ft'O'fi % w r r  fira v  tpt  i y x * 
*irt* w  b *w t  ^ lgiTd <rr farem fa

* t*  aft fr&i Wfe t t  *flrc«fe fa*n | 
* 5  irfl- w*t  »rrft srcrcrt 

3?TT T*T WT • flfw  5WV I 
^r%  *rpft ?ft ^  5 $  fa  w roft irarsft 
«m ^m  ^  | fa  fatft a f t *  % 'TtT 
W  »tt#  f w w  *rr iftr  t Nt * *  %■ 
WW V tf M̂ Tfj ^ f f  WTT W lfa
^ * t  ipr ?nr «it ^  ^ rr  <#*01
vfanrrr vr*rr hithttt jf i>i!rf *rro 1 1  
<nfM<u*fc «fY w  fa^R- v r #
%  fir^ !^ f  fcft 1 tnrr 5*r 
*?rf wtt £  ?fr *tst

v rr  jft *j*rcnft -vrf|4
*At  <TR- V ? % *TT WT̂  »TT*ft
vrfirzmfc % & tk  fatfr fa ^ r  * t  
w t t  Jft «ptt*t rf Ynftnr *nft | «ftr 
*»$ tm f wt# «rrFfr »rf «n f« q iffe *  
m  #wrt5t sWr t

tfs fftfa** * m  (a r r * ^ )  : * m - 
*l$YW, «rrsr W  *ftaHT TC 

«rflcfeqf?r ^  Ppttt % fart ?*nt
M**H «Pt U IW  5»IT, -jy^f

t ̂  ^wr ? t  h (  t-^Ri nl i
^  »rf t o t  s rw  gWt, fH #  »[d 
’Tff 1 1

ii'<«ii'fl ^  yy%> ^  
* &  f  yjk  ^ « f  f ir  * *  5 m * m r t  
fw r  1 «P r̂ f a  «nft i t  W

WPTT I #  IV  O T "T  K

«n^rr ’ n ^ u  f  fa  «»ft 5*r ^  H  55*  
hY fa r  fY vtt t t t  «ft  ^t4 

w  f R m  a f t  f r f f a r  | ,  p r r t t  a f t  s m r ? f t  
|  a t  w  ^  ( W  q u r - a  v r  ^ n r

ft*T T  1 f w f t  a f t  #  an^F « f t r
f  1 qv ?it ^irW «nr *njtawf Tt 
t j t o  Pptt «ftr ?v ^ ttw t «pt 
aft fW  fa W  *PTRT >RT 5?ft
xjfT*ft 1 # ’ un%  V^TT j  fa
f*T ft O51I  % ŜT tJT *l{ ^ R l  f*frî I\ 
|  1 ^  i t t  « t e r  «rr ^ i g y y r r  j  « f t r  
♦»rg » » i<  ^  V  v t
<qt»T «T W RJT 5 I fanr XTB^frm 
*T̂ T?vr »rNt ^  wm «rnmf i^wrA  
W  fa m  >̂<,i |i 3 ^ 1  W'T -<i*̂ lf
Tt t t  tftmiiT sn^r ^  ju t  
?*r ^nft v t ^B5T*rr ^  ¥T^
f!T ^ v w r srr?r jtn  t  1 f»r ?nr 
arM% ^ fa  nWt aft ?ft ^ t  nwr 
v t  fa n  STVIT iWT «ftr
* n ^ r r  % *r^r <ftr cr?T faTO v  ?r 
a f t f t 5T * r n ^  a n % f  ^ f a t ^ f a w  w r ? l r  
*pwt?t ^  1 ?ft apTnffwarlf %
?rnr ^ 5m  ift fatnft fa  wtot <̂ t, *nt»5 
jjf^ ^ rr  an^ ?ft jki*j;h fa  

K ft ?rr*T f * r r  I  1 a f t  r n  f a w  
?»T »RT  ̂ £  ’ ft ^TH ym  t  
tftr ^i i  wnr ^  w tw t  ^
I  1

t»vfw i »ft a f t  #  f ? ?  € t  w r n  < « f
4Y I V*T %■ W  1[*T 
%■ ^  t o t  ^  1

Shri B n j  B*i Stivrta (Feroxabad): 
Is it parliamentary to u y  ‘phoohad’T

HS iftfil*C T O  : WW ( W l
<ww?i n f f  f  \

% w t̂ v̂ wyr v ts t
#  i f*trt f*r» ^  ^  f V
f a  « w  fa*rwv v m  .
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[#5  7W ]
^  $*n 1*n ^»o, w
ftVPW* 5FT3T f«n  I <J«%I 5 ^  :3WK
at 5>t fin r ?*rnft tft h '*  fe*rr 1 %Ppt 
F n rrfr  *jfr ^  f ,  ^
^ t̂ bt «rr ^  ^Hdr
|  1 JnrRT^T 3  ^ p p ft v i ?nr % w»t
h^w ^taT ^ 1 %r*ft ■•fTT’i  5^  cgw

5T̂ f JW  I WT5 |£t ^  1
f*T WTS *nO»T[ % ^ f f  ’TT 5̂ 1
<fr< ^T  iSt JRT ^ pRT «f?T t f  ft I
t  «rm v t  arrot t  *nj; *? ^ t t *
#  ^  *r$f wt *h% ^  «ftr *rf* ^ *njr *rr* 
* n t  #  ?fr w fa fl fV  vtdw ^
faWT». % tf gtKT wrfW WfT f^TT 1

^T% *TK sft *THpft 3ft <PT » rm  
JUT I w p ft  3ft #  XTTH TTT^r ^ t 
t̂»T ^*ll<^ ^  ■d't}) 5ft»T «jHlWt %■

p t o n  *r$*m g 1 «p?t ft?
% H  S V V ffiT  «Tl«ini *? JS | V P ft V f ^1+HI

t ^ t w h h  Mf<a«»rfl 3
iftapTT «TT TT% 5^5 *rpff

JFt 0̂ »*11 <T^T I §*< 0  <RT
J3s5f# TSft f*P snrtrx ^ t *jpft ^ t umf 
wrsPra v t snrfsr t o t  1 

n t >sTi ,»<i >̂5*1 i * ftr  tTlti 0
im  5ft ^  f^ t  ^er«pt n  ?ra*r *r^ r-
T *  ♦ iM d l j  ftp  if*?  *? W  5 T O T  %

yjnfri TO ft « n f^  
f v  5MTfr *n[ i fn m  t o  ?> an^ 1

vfesmpff *r ip f «ft¥T ^fr ^ t
ITTVRIkTT ^ 1 5*T^ ^nCTHT JTT̂ T

«ift ?r?nt % w r  ^  ^
% ^Tt ^  r t t  ^ t
v fe w r t  v t %wr $ , ffe n n iff
•ST ft»m ^ ftrH W5WJ HT^T
ir f«T ^  ^  * f w r*<rt m  ^m nr Pptt

Economic Situation

I ,  3*ft «rewr ^npr & WT  ̂^ t 
*tt»R T *St % fa t f  & T  «pfe-
*fn*i1 t t  «R *n  w t t  %rfj^ 1

^  * m  « r f f  ^ p n  f t ?  * N n r f f J T  * jtm » T
%  f ? m  f t r  f t  *tt g %

v t  s n t  1 ^ r  « # tr  f i ^ r  ^
* f t r  ^ 5 i ^ f < r  %  f ^  « n w » r
m ^ * T m r  ^ r  ^ s m :  v x #  v t  m w ^ i t  
^ 1 v s  srr^rm r v t  * t t t  v t ^  *  R A
^  5 ^  ^ i n v  T fP T T  ^ n p T T  f  1 5 * n ^  
T r t  ^ t  « « i i ^  if
v r n i n R n  |  1 « n f t  w i t ,  « f l r
« M I ^  'T T  %■ ^ ft  f t p f t ’ T T  jJHT, ^

^  ^ * r  t  1 J t t t t t  t r t r  » P tlf %  
fTWT̂ r ^  wf?r ^  « t ^  v t ^ h -
^kTT ^  f * l ^ t l  ^ t  *P T  ( ‘ i'JI'5 S I< 1I ^
* n r  ^  -*fr v * f t  ST « n t  %ftx w W f  v r  v x f  
V T  TfTTT n  f f  I ^  s ^ m T  " f t
cr^r * f t r  fsiV T Z R T  ^  f t r e %  H>l<«l T P J -  

•h u« ^  ^  t ^ t  ^  * n r  f v  '^ • « n
%  3 f t  fVi*» i >TRfT ^  ^ n r  w
^ W T » T  I «FT *PT « T
f^ H T T  v n s z r ^ R  « f t r  #  x r m
|  I T O T  T t  « T f » 5 ? T  * r a t
#  ^  1 i p r  a p r? rr  v t  f ^ m r
Pp ^  »i 0 ^ «nc
^ ft  tp T  *T T * ft >U^V ^ * ( l {  w  W t  '3< l%  

\ t t d i M K  * r t r  fc f+ m flO  "T^f 
? W t ( « f t x  v t  * r r  j f t v  * * r  ? r  i r f
^ l*IT  f f t  1 * 1 5  ^  ^
« r R f ^  = r^ t f W t  1 t f f a f r  3 f t  w  
4 T ^ « n « tw  %  f t r #  * r r ^ w  | ,  ^  |
f t ?  5 » « ? r  5 ^  ^ r  « r m  « p t ^  f ^ r
^ H P T  • i d l ’Ji I I
» rr# r *»5t  r f h p n ,  v r r w f r  W n w  i r t w n r ,  
^ c i f *  i f r  * i t v n ,  *n 5 w r  v h r m f  w y a r
*T*W 5 , B»ro WTWT T?Vf ^T»T wi- î
^ rr ^ r% *ft, w i i  f a « r t « n e  W r t t »



1497 Motion n : 30 NOVBIBflEB 1967 Second Five Tear
Flan in relation to Current

Economic Situation

fcftnr srafc «rw t * r  **r tar if  n *  
tjfln ffrr *p ff % wWf iff  s w p * sqflf 1 1  
f * * t  w  n t f  % *n ff ^  «nw » a r fc 
Pit fjR fc a m r in  *p*nf %n̂
rfh: finrfr i f  5 ^  m vrfnm  f t  1 

fa #  f #  i t  i t ?  £  1 t*ir ?hr 
w  i m r  * t  f%*nf if tw ii i i  

#  «rfr«T?r $ f irr» r
3T«w «?>w f t  t f* n t ff?H  sfr #  
* f r  ?ft ftr 4  jt tv t t  sfxihpr v>^<w<r 
% 1 # #  snft i ft f  h r  iTT <rm irn r  
T fa f fc ire# star h t f r u  ftnrr if r t  s s #
T?T lTtf Vt ta ff f r  m v rr gf t #gH
5fr#*r?r m- ij? t i * r  * p t  f» rrt tar #  

t o t  % 1 *T an# fan# srr̂ r f ,  ?r 
i t #  f%?r# ^rwnr »r ^n# fVci^ 5^  
1 1 r r  srmt v t « m  «ft*r m  w tn firar 
an#, rnsmff v t *rtrr m  ir k  forr 
«rr#, $ rrf v t  m r  «fm  3*rnr fo rr on#,
«ft f #  «T an# f«RPTT <TI#t f*m  t o i  $  1

*#t % *mr f #  ^rcr ifr <rnf
^ ^dlT 's d Ji'l IT I *Tf f̂t

i t  t r ^ r  1 # t ,  tfr #
*1 iHa i |j / m  ^ i r  '3%ri<ri
<t f #  1 #  i t  *K«M "f % *rfair 
w w m r  fc 1 w t  *rf* *h*r
* r  urpr ft? n r  m r r  ¥ t  i f t f f r f n  #  
ifc r lr Tfr*Rhr « i w v  f  trc#r irtaRT 
% * * * » * #  j « {  *3: ?ft f #  ?mir f t  

$ 1  w *  fa#  f #  **«s 
TPt *rff#  ft? u n m  iF^Npt sfr#is*r 
«ftr $ € k 3 v W f vr f*r w  #  f iw  
«T f  ft «rf%iwr ^  aiat $  1 art

tm w  iftx  #smw q is &re 
wW £  s r o t  w  w ?  #  f i t  

faihr ffmm® ^ f t  m f f ?  » *rf sfr *rSf 
*?# «rm% tar m  hwtwt
t » 

q *  ^  wtf lr «* w  #  #  wT«n

i5t iTsr »ft «rw i im ?n Trfm  g  t 
a»ft a*F ir^ 5trr *r m w  |f ^  «j*ft 
«rn% f w  f¥ #  i?ff ^tt m  Mti
f ^ T R  xftrT  T T  ?V T I SfTT% S W T  j f  I f * n t  
STHT #  ^ r  i t  — I T j p ^ W W

if f^ R T  « Y t  m >  fM ^ r r f  j f t ^ T T —  
y ^ = T  i 5t  % v r f  ? t  « r r n r  * r f V v  
d « r n  ? ff  tfnft ^ t ,  y f ^  f ^ r i f f
i f t  ^  i m  t f V r  ^ s f t  |  %  fSTr n r  
R m t  ^ p r p  ^ r f t  » r?*ft <5^  ’ f f  
^ < r w  n r  ? p ? %  f  f ^ r . %  p ^ i ? f  <et 
u fs r it  ? m r  f t  i ^  art f ir a t f t  
v r € t  * j t a p r r  ? r  f s r i i ^ f r  >attWil * r n r  
1 #  1 #  n i T a r ^ r n %  * n f t  ^r « f t #  h #
f  I ^ T %  1TTO TT#  5t t  * W  7f t  'IRT
#  % i ? r  ^ r r a t  f * n r ^  ^  1 « m r  * r f
f v i R f t  5 ? r v t  «r f* i3f ? f t  > ft  v r t w r #  
i ^ r  f t #  u ^ - s r f f  f  1 * m r r i  « r*^ « r 
^ i € t  «pt f i n t f r  f H i %  i f  f i n r j w  
f i t r  ? n > f f  %  f t  <Pi*r * r r # t  ^ n f f #  1 
% m r  i t  i t  m w f t f f  *p t 53^ r#  %  ^  
f t f f f t i r ?  f s m f t  ^ ft s r jf f  < t  a r r W t  r f t
>JF I p T  ?J?ft ft> ft  I fST V 1 T T  IT ^ t  
h1 ^ * i  1 S ^ i  t  ^ 1  * 6 w r
?  i

r r  i t  i f t  al^ifTifl % iwwq 
f»rrt Jrtar #  5 «  i f k i f t  w t  ^  »
#»t f*n̂  sr̂ T # 'rrm ipra?r 

f  1 »it5r wh fHt w ^hf
^ ft* 4*̂ T lift  (Vti^l Wlpl'jj H <514 t
tfk f*r vtf s # r  tt  
J in gff 1 fBT >rft it  *t 
3T»irr jr j ft  arn̂ r ^ rr »rr 
«w<ft ^ •'Hqrfw r̂?rr r̂rffd f¥ 
f^r «nrr4t «fr »mr 
<fhi ^ ff |  1 ^r ft: #
^sztsw \  1 f*n^. afn^fi #  f»HT sn*rw 
iw  |  1 w  tw  It m̂r ftifwnr
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g*TT̂ . 3T%5T «f ^  Ftrpff 'TT
fiRhr htpt *tptt

tffr f f w r  
n* f^ r , trtr jttht r̂t f r  t o #

5 ^  ***** ^
ft^ut «f)r «rrr *ftr ttt# f*prar st̂ st 
^  P>î  i ?H=+rr wtr fira?
« tih f e n  arprr ^r%a I 

tp-r :̂ sr̂ JT 3  mcnmd % <mnff ^
*nff £ **rfM ^ r  vx *r^h jfra r̂nt 

w-5# err? #' i f m  ^  ?>
•TTcff i w* ftrt- wfv̂ rr r̂rflpr,

^niT ^rfe^ i

ftpr itw  sr^r h jptst % w^th 
£l5+m«tK sfW T^T , fjfTUT *)V. <S- 
q i» fl %  ^TT 9,vf 3T ??r ^  a 'STf ?<T 5TPT

i tp* 7?ff *Pf %h ? ffr  
nf*rer n w w m  t  •

5*1̂  1J«T 3T ĉT 5|fr  ̂ 5rt 
stt ^ ? tw  £, JTT?r ?* ftm

<Pf>rTT * 1 51^1 *T|j VT*rT fPT̂ Pt fW
ftn?r Ŵ TT $ 3TV ^  3T̂ TT ^
^  *rm s ?T < t i irtr a**
*»r jrnpre-T %r ?n=^r ^ ^
Jr *r? *^rr ^  ^ f t  p  qrra ^
| fsHTt ?*r «r* 5?fir frr farr .*t  TT?rr
vrfOT i ^;n«fr n  -?rr fPfi^ t  
%f%*r inrx x Tnff n fa h
TT TT*T ^ .? r r  mKFRTT Pt̂ t
TT f̂v I  i uft srsmr^r ^  w f t  
Pmfar vr ^̂ ?T̂ r•̂  «fYr ?m?r 
•ht-tt ^ ?ft x?r ^  Prar^ «rrr-
?>nPfTT ^ i ^ rr f% «r*r> r̂mt vt 
H v?r, xftx. s i r  $t «p̂ t, ftp

m  w  ifhPFT t t  t  W
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?wr VT 5 ^  | I %W
!W T ^ 4 lf^ a 5TR f  ^  5T 
TOT t  I T ^ f PW  >ft *T?TiW
*T j t  *ftT Wf Ht*J fî T VT *TV ¥X 

zrnnTT̂ T ^ r s  ^rr# 5̂t 
m w r v a r  | R m *  v A
#  i f t  v m  ^  tfrx  f t r a %  % q r  n  
^ -ft 3 tr  fcrr | i ^ r

% fcrq- 5^1 ^irt^
*ft 5i^fr I  I

A  w  T^*r#r zft^HT ffrt «r«ft 
rvrr^Tf? tt ? tt -wrrfr *nr*5
XgT  ̂ wVt W7̂  Vt g I ~*m fŴ T<T f
ftfr ?*r r r  f̂ŝ TT̂ Tf *r *P!«t *npr
^ TTTW T̂T% «TT»T arr̂ r ?ft
^  t w p t  zfr̂ prr frt'-r $fi) i 
^  f¥ fm> STiTW ift ^ t ? t  t ,  
s^nrr w h t  <jx %*rtt
fttfrtr  j f p s R i  f f n r x  $, i r t r  w  <rx
^ 4  'tw tT t ^rr^T f-i^r # i w
^ «flX ^  %=ff ^ 3rft TTsr̂ T# 4TTTf- 
fj^r =pT »TJfT 5 wh; r̂̂ B̂ rrrr fa^rr | 
■3?fir *t v=r*t f*rwr spr »r #  ^ <rtr

%^i | fsf s k ^  ipfejrr^ift %
gw # ?̂ r «r̂ KT WITH % HT«T CTl»r^ 
f  ?r*fr 5)^% r̂t «pt ^
v h  < m  tq-q- tt  Tf^r ^ i t
TTT5TT ^TT  ̂ ^ f t

fkr ^m rf v  fk^r *i<m it 
«ram 5tt  ̂ vnr f^ r r̂?fr v t ^ ih t srw 
<flr erw %h* vi»r
wlr ffl- %«t % *w xj^frfir^ «^x 
W  ^ T  ?»T’b! <PT̂Tr tnprhr t*T I

Shri Bbamivmti (Darrang): We hav* 
today to review the Plan in relaflaa 
to the current economic tradition oil 
the country. It is obvious that th«r» 
is a growing strain on the economy 
o f the country. The strain is mainly 
du« to the internal rise in price an*
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external payments deficit. The Re­
serve Bank of India report—June
1057—has noted that the high and con­
tinuous deficit in external payments 
is the main feature in the economy 
at the country during the year. As 
regards the internal situation it may 
be noted that there is a rise o f whole­
sale -prices by 8- 3 per cent between 
June 1956 and June 1957 on the top 
of a rise o f 13*8 per cent during 1055- 
56. Reviewing the Plan in the first 
year, it has been noted that the re­
vised estimate is about Rs. 760
crores as against the budgeted figure 
of Rs. 830 crores. The pattern of 
outlay reveals a deficit o f about 
Rs. 270 crores. So, the economy of 
the country is very much strained.

Now, the question arises whether 
the Plan has to be pruned with a 
*iew to meet the financial emergency 
or whether a certain rephasing has 
to be done. A  controversy has been 
raised on this issue. When the 
Prime Minister in the initial stage 
said that the Government was deter­
mined to go ahead with the Plan 
inspite of the financial difficulty, the 
country felt assured. When later on 
the Finance Minister talked about the 
core of the Plan only, some mis­
givings were created. Now, there is 
so much of confusion about the future 
of the Plan. The Government also 
does not seem to be very definite 
about the future. I beg to submit 
that this is a very bad situation. We 
have to face this situation boldly. 
Every year we talk of some crisis or 
fee  other. Such talks only create 
confusion in the minds o f the people. 
The people are confused about what 
the Government is going to do in 
certain matters. The people should 
have some certainty about the Plin.

I have heard some prominent Mem­
bers raising the question whether 
there should be a plan at all, whe­
ther the Plan should be cut down, 
whether the fundamentals of the 
Plan should be this way or that way 
and so on. It we go on arguing like 
that, Z think shall never be able 
to build a national psychology which

is essential for the implementation o f  
the Plan.

We all know that our people have 
not the enthusiasm for working out 
the Plan. We have developed toe' 
psychology of asking something from 
somebody else. In this atmosphere 
if we always go on saying that there 
are so many difficulties and we may 
not take up this work even- 
after tne Parliament has accepted the 
Plan, I think the people will only lose 
their enthusiasm and there will be 
no enthusiasm for working the Plan.

We all say that what is most 
needed is not money but enthusiasm. 
If the man-power in our country can 
be harnessed, as the Prime Minister 
has told us today in this House, then 
much can be done. It is obvious that 
other countries have gone ahead in 
that way. We have to follow suit. 
But here we always create a pessi­
mistic atmosphere. Criticism is ne­
cessary, nobody denies 'that. W » 
have to criticise the Plan. But once 
the House has accepted the Plan it 
is no good arguing about the funda­
mentals of the Plan. Now we can 
only discuss the achievements or the 
progress made during this year. The 
House can blame the Government if 
they have failed to reach the targets 
according to schedule. That is I 
think the right way of implementing 
the Plan.

I, therefore, submit that the Gov­
ernment should make it clear to the 
people that they are going to imple­
ment the Plan. There should be no- 
curtailment. I know we have to take 
a realistic view. There is the finan­
cial difficulty and all that. It is no 
good repeating them. We have to see 
how these difficulties can be overcome. 
We can raise money within our coun« 
try. I should like to suggest that a 
good reserve of gold may be raised in 
this country. That will raise the pres­
tige of the rupee in the world. That 
will also make our internal position 
stronger. Foreign exchange difficulty 
will be there, but we can overcome
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that later cm. W e cannot go on debat­
ing on that. W e have to go  ahead and 
implement the Plan. W e have to 
create an atmosphere lo r  the imple­
mentation o f  the Plan. But our dis­
cussions should not be allowed to 
create a pessimistic atmosphere in the 
country. That w ill be, I believe, suici­
dal.

I w ould also like that the Minis­
ters also talk in the same way. They - 
m ay have to make different statements 
from  different angles in different con­
texts or circumstances, but it must be 
seen what the total impression o f their 
statements on the people is, how the 
people feel about what they say. That 
is very important.

N ow  I would like to refer to some 
facts relating to the State of Assam.

H r. Chairman: The hon. Member 
has only five minutes more. He may 
Just refer to the important points.

Shri Bbagavati: Under the First 
R v e  Year Plan nothing was taken 
up in the central sector in the State 
o f Assam. Next to USA India has 
the highest resources in waterpower. 
I believe the water resources o f Assam 
is the highest in India. Even then 
the electricity position o f Assam is 
the lowest.

The largest concentration of tea is 
in Assam. It may be seen that in 
1954 82,000 tons o f  fertilisers valued 
at Rs. 2-80 crores was purchased by  
the tea industry alone. Evea then a 
fertilizer factory is not situated in 
Assam.

In 1954 freight earnings on river 
and rail transport from  tea were 
Rs. 3*86 crores. Yet the transport 
difficulty in Assam is very great. I 
can only cite one instance, which is 
given in the Third Annual Report of 
the A ll India Handloom Board, to 
show the disadvantages from  which 
the industries in Assam suffer. It is 
stated in that report:

“Due to breakdown o f com­
munications the m ajor portions at
the yarn ordered in July 1S54

arriv'ed in Assam in 1955-50. Only 
157 bales w ere procured by  the 
Government during this year. As 
a result o f the higher prica o f the 
yam  imported in July 1954 many 
societies and institutions suffered 
heavy loss.”

This is a Government report. TUs 
fact alone w ill show what amount o f 
transport difficulty is there. I would, 
therefore, urge that in future plan­
ning the problems o f Assam may be 
taken note o f and Bome m ajor p ro­
jects under the central sector may 
be taken up there.

Shri Khadilkar (Ahm ednagar): Mr. 
Deputy-Speakerr, Sir, w e are supposed 
to discuss planning in all its aspects 
when our econom y and Second 
Plan is running into serious difficul­
ties. In order to make a proper 
appraisal o f the situation I would 
like first to diagnose the disease or 
the defect which has ultimately 
brought these difficulties with which 
we are face to face today.

In my opinion w e are doing plan­
ning with a very short-term thinking 
and planning for  a long-term  period, 
and all the difficulties regarding 
foreign exchange, regarding food and 
internal resources stem from  the very 
weakness of the planning machinery. 
This is my first submission. I do 
not know what the function o f our 
planning machinery is. Neither is it 
an advisory body consisting of tech­
nicians giving advice in planning, 
which would be binding on the Gov­
ernment because the Government re­
presentatives are always there nor is 
it entrusted with the overall direction 
o f national economy for the period 
of the Plan. The difficulties that we 
are facing naturally arise from  this 
peculiar situation.
15.M hr*.

For instance, there is the foreign 
exchange difficulty. Everybody is 
talking about it. But I would like to 
submit that during the period o f IS 
months imports a f  a  rate ilm m t
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double the average rate o f such Im­
ports provided in the Second Five 

"Year Plan, were allowed to be made—  
statistics prove it—what was allocated 
for S years has been exhausted in 
terms o f foreign exchange. Was there 
n o  budgeting? The Prime Minister 
said at an earlier stage that w e must 
■do some perspective planning. Where 
is that perspective, I would like to 
know. If there had been perspective 
planning, if there had been proper 
budgeting for import of goods, if 
priorities had been fixed and if allo­
cations from the public sector to the 
private sector had been properly de­
marcated, the present difficulties would 
not have come up as they have come 
up today. But this has not been 
done. This must be clearly under­
stood.

The budgeting was not done 
btjeause, as I said, I do not know 
■exactly what the Planning Commis­
sion is supposed to do. Whose task 
is it'' Either the Planning Com ­
mission is entrusted with the overall 
direction and control o£ economic 
development in this country or it is 
just, as I said, an advisory body and 
advising, it is said, is ju-st like kissing. 
It is very cheap and Government 
can discard it at any time they 
choose. Therefore, nobody at the 
high-up could be said to be responsible 
for the present anarchic state in which 
we are placed. Therefore, either the 
Planning Commission is made all- 
powerful or it is made a technical 
body giving advice from sphere to 
sphene as situations arise. When there 
is the question of food, the /Plan­
ning Commission’s advice is there and 
it should be made public, 90 that we 
will be in a position to know whe­
ther the Government have discarded 
it or not. Then there is the question 
e t Imports and licences being grant­
ed. The Planning Commission 
•hould have a check on every step 
that is being taken from  stage to 
fttatfe. I f this la not done, I am afraid 
our planning, with all the goodwill 
*od the sscjl f lcas made by the people 
—«nd people are ready to make tre- 

sacriflt m—w ill not achieve

the objective that is before us. I  
repeat this submission with a view  
to bring basic weakness of our plan­
ning body so that it would be reme­
died forthwith.

Regarding foreign exchange and 
food, I would like to make a few  
observations. As wo all know, the 
main consumer of our foreign 
exchange is food. This has been the 
position from year to year—statistics 
prove it—excepting one or two good 
seasons when times were easy and 
we thought that we were producing 
more and we should discard importing 
food. We make tall declarations 
without looking to the consequences 
and without caring to build up re- 
servos for times o f need, with the 
result that today we find ourselves 
in great difficulty.

As my friend, Mr. Masani, just now 
observed, we are seeing that in West 
Germany, there is phenomenal de­
velopment. Why has that develop­
ment taken place? He has failed to 
mention one important factor, ft is 
because of the foreign aid, particu­
larly American aid Whatever is 
given by U.S.A. to the foreign coun­
tries, a major portion of it—I have 
not got the figures just now—has gone 
to West Germany and therefore 
West Germany has developed pheno­
menally. That is not available to us. 
Primarily we will have to depend 
upon ourselves.

The Prime Minister just mentioned 
that China is facing the same difficul­
ties. I know it; I am a close student 
of Chinese developments. Instead of  
making some rambling remarks on 
planning as he did, I would have liked 
the Prime Minister placing a concrete 
statement as Chou En-lai has placed 
from year to year, making self- 
criticism, showing the targets, show­
ing where they have reached the 
targets and where they have failed 
and why they have failed. I would 
point out one small instance. In the 
last statement that he made, he dis­
covered that in the backward side o f  
China, they are trying to raise agri­
cultural production and there the 
production could not be raised to that
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level. So, he has said that as in 
other areas, we will have to give a 
greater impetus to  production there 
by giving a fair deal to the primary 
producer I mean the agriculturist. He 
has pointed out that in his general 
review  o f the situation. Is there such 
a critical review here? I am puzzled.
I always And it missing.

We are supposed to discuss planning 
in a vacuum, with what appears in 
the Press. As Mr. Masani said, it was 
quite obvious. The Press is more 
interested in playing what we call 
Shallya N eeti; it counsels caution 
magnifying all our difficulties 
because the Press in this 
country is under the domination 
o f the private sector. They are bring­
ing forward argument after argument 
for pruning the Plan, for rephasing 
it, adhering to the core and there is 
a core within that core. I do not know 
after all what this loose talk means 
and what remains to-day which we 
are really determined to carry out. 
This is the Plan and come what may, 
we will carry it out— this note is 
lacking. One is puzzled by all this 
propaganda on one side and very loose 
talk from  the ruling party and some 
people not exactly belonging to the 
ruling party indulging in such talk 
and creating an atmosphere of 
defeatism and demoralisation all­
round and I do not know what is 
going to happen.

Yeu take the instance of China. Is 
there such a propaganda going on 
there, 1 would like to know. There, 
before the decisions are taken, all 
people and all parties are consulted. 
But once the decisions are taken, you 
can examine the decision in its execu­
tion, whether it is wrong and so on. 
Once the decision is taken, all the 
parties concerned are responsible to 
see that it is implemented. Here no­
body is responsible to implement the 
decisions.

Today we have got the question of 
food. As 1 said, we are importing 
food  sometimes to the tune of Rs. 120 
crores a year. This year, if I mistake 
Shot, already w e have Imported to the

tune o f  Rs. 80 crores, excluding Rs. 
25 crores worth o f food  we are getting 
by way of loan under the American 
agreement. Then, there is a big 
document, produced by Shri Asoka 
Mehta. W hy has the question o f food 
in a backward country like ours not 
been tackled primarily? When w e 
think o f planning, planning in India 
means raising a super-structure 
on the basis of agriculture. 50 per 
cent o f our national income comes 
from  agriculture and if we neglect 
that sector, then with all "our tall talk 
there is no question of our going ahead 
with the Plan. If the present 
attitude is not changed in time prun­
ing will have to be done. Some 
targets will have to be given up, 
whether we like it or not.

But, wha< have we done to streng­
then the agricultural base of our 
Plan? As you all know, two delega­
tions were sent to China. Their re­
ports are out. What have they said: 
they have unmistakably pointed out 
that as in China, in India we must 
declare what price our primary pro­
ducer will get before sowing season is 
over. He should not be made depen­
dent on the free market price. If 
that price is guaranteed, then certain­
ly, he will get greater energy and 
enthusiasm and he will produce more 
and thereby our difficulties will be 
much lessened. Our two delegations 
have pointed out this thing. But 
nothing has been done.

I am told— I do not exactly know 
whether it is correct— that in 1955-56 
even the Planning Commission sug­
gested this to the Government. They 
recommended that the stability of the 
agricultural economy Bhould b* 
maintained and a minimum price 
should be guaranteed before the 
season, put nothing has been done. 
As I have said earlier, I have no data 
to verify whether the Planning Com­
mission had advised our Government 
and they have discarded that advice.

When we are in difficulties, as in tb« 
good old day% we take, resoyt t* 
committees or commissions. Another
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committee has com e out with a big 
volume. I had no time to go through 
it. Nor is it available. Yet, I have 
seen a summary of it. In the matter 
ot  food we never had a definite polity. 
Sometimes it is a short term policy 
and sometimes it is a long term policy. 
Sometimes we plan for even a week 
or almost a season, and sometimes 
we are supposed to plan for a few 
years.

This question o f food, had it btfen 
properly tackle^ at the proper time 
from the beginning, I am sure the 
difficulties that we are facing today 
regarding foreign exchange would 
not have been of such a big magni­
tude. But nothing has been done so 
far. In 1948 we were ready to 
abandon controls without much 
thought. Next when two seasons were 
good, we thought we need not import 
anything more without building up 
reserves. Now, when we are in diffi­
culties, we are again thinking in terms 
of controls and partial rationing. But 
the ruling party is allergic to controls. 
They have been brought up in a free 
market economy and therefore they 
cannot bear controls. They want to 
give some protection to the primary 
producer. That can be done only if 
control is properly imposed. Unfor­
tunately, the situation m which we are 
placed is of an anarchic nature.

I will give a few statistics regarding 
food. From the pre-Plan period of 
1950-51 up to 1954-55 wr have been 
importing foodgrains to the tune of 
roughly Rs. 120 crores ir value on an 
average every year. In 1953-54 and 
1954-55 we imported roughly Rs, 72 
crores and Rs. 68 crores worth of 
foodgrains respectively. ^t is true 
that in the j  ear 1955-56 our import o f 
foodgrains totalled only Rs. 17-68 
crores. In the first nine months of 
the year, from April to December, 
1956 we imported wheat and rice 
worth Rs. 40 crores. Prom the begin­
ning o f the year 1958-37 the Union 
Government had a programme of 
Purchaiiny about 24 mtftipn tons ot 
Whemt every month. Other foodgrains 
fctrve also been purchased- Since the
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beginning of the year, the total pur­
chase, as I have said, comes to 
roughly Rs. 40 crores. It is certainly 
a very disturbingly large figure. After 
reaching the peak year o f 1953-54, 
there has been a fall in production in 
the subsequent years. How much Of 
foreign exchange is being lost in this 
wa> ? We must also remember that 
along with foodgrains, we are also 
importing raw cotton and jute. So, 
unless our efforts are directed towards 
raising the production of foodgrains, 
whatever aid by way of loan we may 
get, would not give stability to our 
economy under any circumstances. 
That is how we have tackled our food 
problem. Before turning to foreign 
exchange position, I would repeat, if 
the primary producer is guaranteed 
price, certain land reforms are 
immediately introduced, if certain 
minor irrigation works are undertaken 
and other facilities are given to the 
agriculturist,, instead of subsidising 
food which ultimately profits the 
hoarder and not the primary producer, 
if these measures are taken, I am sure 
we will have sufficient internal 
resources.

Regarding foreign exchange, the 
Prime Minister has stated—and the 
Speaker also ruled it— that we should 
not mention our missions that were 
abroad in search of aid; how it affects 
u.s and how it was tackled by three 
different missions that visited foreign 
countries, that will be discussed lafer. 
But, incidentally, I think I shouTd 
mention this issue also because, other­
wise the discussion won’t be complete.

On the eve o f his departure to 
America, our Finance Minister placed 
a very big value on my friend, Mr. 
Dange. He thought that by making a 
casual remark—perhaps he must have 
made it casually; it has been published 
without its proper context; I take it; 
he never meant it; he never meant 
to cast aspersions on our neighbours 
like China or Soviet Union, that also 
I take it. He would perhaps be able 
to satisfy at least the Republican 
clement, which is terribly anti-com­
munist, and that they would certain­
ly under-write our Plan to  the tun^

20 NOVEMBER 1937



IJ i I M otion re : 20 NOVEMBER 1957 Second F ive Tear
Plan in relation to  Cu rrent

Econom ic Situation
[Shri Khadilkar]

c f  1,000 million dollars. Unfortu­
nately, American, business people are 
hard-headed. They are not prepared 
to underwrite Mr. Dange and his 
associates to that level and now the 
present value placed on their head or 
their capacity or the social force they 
represent is worth about 250 million 
dollars to 100 million dollars; if I mis­
take not, these are the figures.

I am reminded about the story 
which, perhaps, was on the mind of 
the Finance Minister when he made 
that remark in a jocular way. When 
Marshal Aid was being distributed in 
Paris this story was current. Two 
innocent islanders went to the Marshal 
Aid Directorate. They thought: their 
country is very backward and its 
economy needs help and Marshal Aid 
is being distributed very generously 
to all the countries. They went to 
the Marsha] Aid Directorate and 
pleaded: Look here, ours is a very 
tiny State. Will you oblige us with 
some aid’  Then, certain enquiries 
were made and the Marshal Aid 
birectorate found ou' that there is 
no question of communism or com ­
munist party there. So, they bluntly 
told them: look here, you don’t need 
much of aid at our hands because your 
problems are totally different. 
Realising the political difficulties, 
these two political innocents went to 
La Humanite, the Communist Party 
organ in Paris and requested them to 
lend the services of two people like 
comrade Dange and others so that 
they could visit the State and, in a 
few  \ ears’ time, rear there a small 
party so that Marshal Aid would be 
given to them. This story was
current when Marsha! A id waa
being distributed in Paris. This
shows how dollar aid is given as
w ell as the method of approach to 
it. I thought, when I read about 
this, that in order to secure funds 
from  foreign countries, our Finance 
'Minister had just jocularly made 
this remark placing a certain value on 
the head o f Dange and his compa­
triots. But that trick has also 
Called. Today the position is this.

From his statement we can obviously 
expect some aid, but we do not know 
exactly at what time it would come. 
Whether one likes it or not, one 
must draw conclusions.

In China for their first Five Year 
Plan, whatever the Chinese Govern­
ment and people needed" by way of 
help to build up their indust.ial 
base was assured and given by the 
Soviet Union and the development 
of China took place according to 
their plan. Somebody made a refer­
ence to Rourkela. I know what 
difficulties Rourkela is facing and 
we are not sure whether it would 
succeed or not, because we are at 
the mercy of many parties we have 
taken the contract. There is not one 
responsible party for execution of 
the project. The three missions, the 
Finance Minister, the Governor of 
the Reserve Bank and the private 
I n d u s '  nahsts who went over all the 
Western world have, appealed for 
help to the Western world. They 
gave a ti impression that we are in 
serious trouble, unless you come 
forward with generosity and help 
our plan, we are likely to be doomed 
I am afraid this method of tackling 
the foreign exchange problem is 
basically wrong and it does not do 
credit to a  Government elected bj 
the people in this land. This must be 
taken note of It has brought dis­
credit to this Government. If Gov­
ernment to Government negotia­
tions had been carried on, showing 
them clearly our /leeds, as equals we 
want this help from them; if they 
give well and good; in what way we 
want the help we could have clearly 
indicated, from  plan to plan, from  pro­
ject to project. We could have told 
them that' if they are prepared to 
under-write we were ready to welcome 
it. But unfortunately this method ha* 
not been followed, whatever O. V. 
Birla & Co. might say the difficulties 
for the public sector w ill be there. 
So far as private sector fs concerned 
looking to the import figures they 
have built up raw material*. They 
have imported machinery and they 
are going to ovwr-fulfil their plan. The
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private sector will go ahead in many 
ways. So far as the public sector is 
concerned, we are more or less 
hamstrung.

We do not know what would be the 
late o f these projects at the present 
juncture, when we are discussing the 
Plan. As I said, I had expected from 
the Government an unequivocal 
statement on the Plan; that they mean 
business; that they do not want just 
to toy with the idea o f planning. This 
has been done in other countries; so 
we must have a Plan. This is not our 
ideal. They have big power plants 
and now they are thinking of atomic 
plants; so we will have tRem. This 
way of imitation will lead us nowhere 
and will achieve no results. Let the 
people in the country be taken into 
confidence and told once and for all 
in unequivocal and convincing worfls 
that we mean business. We want to 
stick to this steel plant, because steel 
plants are the base* by which we can 
transform our backword economy 
into a progressive economy. One man 
employed in a steel mill will provide 
employment for seven men outside. 
Out of that the whole process of 
industrialisation will percolate from 
that Centre, radiate from that Centre 
to other areas. This is not being done 
unfortunately.

So, I would request the Planning 
Minister to come forward with an 
unequivocal statement. There is 
another thing as I said about the
Finance Minister raising internal 
resources, human and material. Our 
Planning Minister thought that he 
could raise resources by organising 
sadhus. Excuse me for  criticising 
him. Do sadhus understand what is 
planning? In my opinion, sadhus are 
more concerned with the affairs 
o f the other world—arvd their tribe 
is encouraged to join forces for
planning in this world, I am afraid 
the consequences would not be
desirable. The Prime Minister 
criticised my friend Shri Bharucha 
for not understanding planning and 
perhaps rightly criticised. But do 
sadhus understand planning? Do' they 
understand the implications of the

plan? They know how to beg and 
perhaps. . . .

Mr. Hepnty-Speaker: I thought the 
fling was meant only for the front and 
not the sides.

Shri Khadilkar: Sadhus understand 
how to beg and beg with good results. 
They know how to hypnotise people 
with all the talk of spiritualism and 
what not. Do Government want to 
learn the art of begging by organising 
these people?

As the Prime Minister said w e want 
to stand erect, on our own legs; we 
want to go ahead. That sense o f 
urgency, that sense of determination, 
we want to impart at this juncture to 
th<> whole Plan. That is the Q uestion. 
Wo have been hearirTg all these 
speeches. Some are cynical, some are 
coming out of frustration, some are 
coming out of igtiorance, some ®ut of 
adherance to the outmoded method of 
Keynesian economic, stimulate 
demand and all that. I do not want 
to repeat without understanding the 
implications o f a backward economy in 
a country like ours, how our plan- 

« ning can be made a success we must 
leave old groves of thought. Unless 
the men in power are prepared to 
shed these cobwebs from their heads, 
regarding planning, I am afraid our 
Plan will flounder, not because there 
is shortage of foreign resources, not
because people are not ready to
sacrifice, not because people 
are not eager to build up.
As I said, they want schools, they
want good roads, they atfc prepared 
to give shram, dan. I have seen It 
with my own eyes that with all the 
grumble they have taken the burden 
of taxation. There is shortage o f 
food. Whatever little attempt at 
rationing has been made In Calcutta 
and Bombay to remove the hardships 
—people would not fail us, if we are 
serious.

So I would suggest that a Govern­
ment recently elected on th« basis of 
the Plan as their programme most 
stick to it. In this democratic *et up 
they must go  to the people. I f  they 
tail, i f  the Flan fails in all honesty
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they moat say: w e are not equal to 
the task; we do not deserve the trust 
which people have placed in us.

Shri Vasudevan Nair (Thiruvella): 
This morning I had been listening 
to the speech o f our hon. Prime 
Minister with great care and atten­
tion, but to be frank I must say that 
I was really disappointed. As the 
hon. Prime Minister himself has 
stated, after September 13th, the day 
when we had a discussion on the 
Second Plan, many things have hap­
pened. W e naturally expected that 
the Prime Minister would go deeper 
into those developments and show 
the way out of the present difficulties 
and crises which the Plan is facing. 
But w e could not find any concrete 
solution for our difficulties in the 
speech of the hon. Prime Minister.

Now the whole country is discus­
sing the difficulties o f the Second Five 
Year Plan. I want to point out that 
the present difficulties, the present 
crises were not quite unexpected. 
Many prominent economists, many 
political parties in this country at the 
time of the framing of the Plan itself, 
pointed out that if we go in this way, 
li the present policies and methods 
o f the Government are not changed, 
w c will be landed in difficulties in 
the near future. I pointed out this 
not to say that we have said and you 
have not cared to attend to this. 1 
would like to say that we do not take 
pleasure in pointing out the failures 
of the Government. It is not a plea­
sure for any one in this country to 
see that our Plan is facing a serious 
crisis.

Some 18 months back, the Commu­
nist Party o f India in a resolution 
adopted in its Party Congress at Pal- 
ghat pointed out that the present 
policies of the Government will csre«te 
large difficulties for the Plan. The 
Party Congress in its resolution said:

“The Second Five Yo*r  Plan 
proposes t o ' raise resources 
through foreign assistance, in­
creased taxation, forced savings 
and heavy deficit financing. While 
excessive reliance on foreign 
assistance makes the Plan pre­
cariously dependent on certain 
factors beyond our control, in­
creased taxation and farced sav­
ings place fresh economic bur­
dens on the people and deficit 
financing on such a big scale as 
proposed in the Plan without 
measures to counteract the acti­
vities of monopolists and specu­
lators gives rise to the dangers of 
inflation and further accumula­
tion o f wealth in the hands o f the 
rich.”

All these endanger the realisation 
o f even the existing targets and make 
the future of the Plan uncertain.

W e should examine whether during 
the last two or three months, the 
Planning Commission or the Central 
Government have made genuine 
attempts to get out of the present 
difficulty, whether there is any 
attempt on the part o f the Planning 
Commission to change the present 
policies of the Government, to change 
the present methods, to change the 
present approach to the whole pro­
blem. The whole trouble lies in the 
present approach to the problem. If 
we take the question of foreign ex­
change, if we take the question of the 
internal resources, if we consider the 
question of the food problem, in all 
these questions we can find that the 
present policies o f the Government 
have created the crisis. The real 
reason for the crisis is the present 
policy or the present methods adopt­
ed by the present Government. Un­
less w e change the present policies, 
unless we adopt a really national 
democratic approach to  the whole 
problem, we cannot solve our present 
difficulties and we cannot get out of 
thjs crisis.
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This question o f  foreign exchange 
w ould be solved if the Ministry o f 
Commerce and Industry took care 
wtten they issued licences for imports. 
Other hon. Members ' have made it 
rery  clear that in the past, the Minis­
try of Commerce and Industry did 
aot take any care in issuing licences 
fo r  imports. As a result o f  that, the 
private sector has gained at the ex­
pense o f the public sector. Really, 
the question is which sector, private 
sector or the public sector, should be 
given more importance. That is the 
real question before us according to 
me. Really there is a campaign go­
ing on throughout the country for the 
last so many years so to say, especial­
ly for the last so many months, there 
is a tussle going on between the pri­
vate sector and the public sector. 
My fear is that the private sector in 
its struggle against the public sector 
has won its case or it is going to win 
its case if the present policies o f the 
Government are going to be pursued 
as they are pursued today.

1/  we go into the facts of the case, 
if we go into the crisis of foreign ex­
change, we can see that imports in 
1956 stood at Rs 1076.5 crores, an in­
crease of Rs. 326 crores over the pre­
vious year, they were not only con­
siderably higher than the Plan fore­
cast for 1956-57, but even exceeded 
the peak level anticipated therein. 
The divergence between the expected 
and actual imports may be attributed 
to an unexpected larger tempo of in­
dustrial activity in the private sector 
coinciding large-scale import demand 
in the pi'blic sector, showing absence 
of adequate phasing, or some under­
estimation in the import content o f 
the Plan, particularly in regard to 
iron and steel, or larger imports of 
foodgrains or the cumulative effect 
•f successive liberalisation o f import 
policies.

Of the total increased imports that 
is Rs. 326 crores, during the year, the 
share o f the private sector was Rs. 
164 crores and of the Government only 
R*. 142 crores. That is the real posi-
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tion. That is why I say that to th« 
struggle that the private sector is n i l  
rying on against the public •ectoa, 
against the policy o f giviag m ore im ­
portance to the public sector, the pri­
vate sector is winning its case. O f 
the Government imports, foodgrains 
r.mounted to Rs. 102 crores out o f 
Rs. 142 crores. Our policy in respect o f 
imports and exports, our policy on the 
question o f foreign exchange is an 
erroneous one. Government is n*t 
taking care to gee that our commit­
ments with regard to the public sec­
tor are given predominance or pre­
ference over our commitments with 
regard to the private sector.

Our foreign exchange difficulty is 
almost the result of our difficulties 
on the food front. Our Prime Minis, 
ter dealt at length with our food 
problem. The Congress Working 
Committee some days back dealt with 
the problem, but they reached the 
conclusion that it is not as serious as 
it is supposed to be by some people. 
Really, the problem is very serious. 
The report o f the Asoka Mehta Com­
mittee has come to the conclusion 
that in the coming years of the 
Second Plan, par year, we will have 
to import about 3 million tons of 
foodgrains from other countries. 
When the Second Plan was framed, 
nobody thought that w e would have 
to drain our resources for importing 
so much o f foodgrains from other 
countries. Now, we have com e to 
that position. Our Prime Minister, in 
order to overcome the difficulties chi 
the food front, in order to overcome 
the difficulties on the front of agri­
culture, made several suggestions. He 
talked of short term crops, he talked 
o f eating bananas and potatoes; he 
talked of manure; he talked o f all 
these things. But, I was surprised to 
find that he did not even make men­
tion of the most important problem at 
land reforms.

W e know that the Planning Com­
mission had a panel to  go into the 
whole question and they did a lot o f 
work, useful work I should My. They
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submitted some proposals to the Plan­
ning Commission. I think it has a 
history o f three or four years now. 
Our Prime Minister himself, I think 
in the first session o f the Second Par­
liament, admitted before this House 
that the State Governments— all the 
State Governments so to say—have 
failed to implement the vital and 
fundamental land reforms and that 
they should pay more care in imple­
menting land reforms. The National 
Development Council has fixed a date 
that all the States should implement 
the land reforms within the next 
three years. But, when we were dis­
cussing the Plan and when the hon. 
Prim e Minister was speaking on it, 
when he dealt at length with ever 
so many small problems, he did not 
even make mention of this vita] issue. 
That shows that this problem is not 
uppermost even in his mind. That 
shows that this problem is not upper­
most in the minds of the planners in 
our country, of the Members on the 
Treasury Benches. Unless w e tackle 
this problem, there is no solution for 
this crisis that is facing us for so 
many years.

W e know it may be a difficult pro­
blem for  the ruling party to tackle 
because they have to take into ac­
count certain interests that are en­
trenched in the ruling party. That 
may be a difficulty for  the party, but 
for  the sake o f the country, for the 
sake o f the Plan, for  the sake o f pro­
gress, we have to tackle that problem. 
Some people have to suffer a lot if 
the whole country has to progress. 
So, unless the basic, fundamental 
land reforms are implemented, w e 
are not going to get over the food 
problem. There can be vana maho- 
tsaoa, there can be some other pro­
grammes like that, there can be irri­
gation facilities— we should give more 
irrigation facilities to the peasants—  
but with all these steps, the most im­
portant step should be land reforms 
and the Government is missing that. 
The Planning Commission is not plac­
ing the necessary emphasis on that 
aspect o f  the problem.

Some hon. Members have given the 
figures o f small savings and public 
loans. The situation in respect of 
them is also very deplorable. Public 
loans raised by the Centre, and the 
States in the first two years o f the 
Second Plan total Rs. 160 crores only, 
but the estimated annual receipt was 
Rs. 140 crores. That is, there is a gap  ̂
of Rs. 120 crores. In small savings,, 
in the first year we could get only 
Rs. 65 crores, but our estimate was 
Rs 100 crores.

So, our crisis is not a crisis of 
foreign exchange only. It is equally, 
or on a bigger scale, a crisis o f inter­
nal resources. How can we expect 
the people in the rural areas to save 
money for the Plan, to contribute to- 
the public loans that we are raising 
for the Plan unless there is an equit­
able distribution o f what w e produce. 
So, the fundamental problem is that 
land reforms are very closely con­
nected with the equitable distribution 
of what we produce on the fronts of 
industry and agriculture, and unless 
we adopt such an attitude, w e cannot 
expect our people to make sacrifices, 
to contribute to the public loans and' 
the small savings scheme. So, funda­
mentally there should be a depar­
ture from  the present policies o f the 
Government, and that departure has 
to be made in the direction of up­
holding the interests o f the public 
sector against the private sector. The 
private sector w ill have only a 
secondary place.

I want to know whether the G ov­
ernment have changed their position 
now and are now giving a m ore pro­
minent place to the private sector 
than the public sector, or whether it 
is given as important place as the 
public sector. As w e have under­
stood it, the policy underlying the 
Second Plan is that the public sector 
should have the first place and Ih r  
private sector should have only a 
secondary place. So, if w e are un­
able to check and regulate the acti­
vities otf the private sector, and If w
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are unable to distribute in an equit­
able way what w e produce, w e can­
not expect our people in the rural 
areas and in the towns, the popular 
masses, to contribute their mite for 
the implementation of the Plan.

Really, my doubt is whether there 
ib some kind o f  joint activity in which 
even the members o f the Government 
are involved, to make a change in the 
accepted policy of the Government 
with regard to the Second Plan. 
Several statements of our Ministers’ 
especially several statements o f our 
Finance Minister, indicate that there 
is some such attempt to change the 
accepted policy o f Government, to 
change the policy accepted by this 
Parliament.

For example, our Finance Minister 
said in New York that there will be 
no more nationalisation. Is that policy 
accepted by the Government, by the 
Planning Commission. by this 
sovereign Parliament? Is it a fact that 
there is going to be no further nationa­
lisation? We want to know that, 
because unless we are able to nationa­
lise our scheduled banks and take 
over the foreign trade entirely in the 
hands o f the State Trading Corpora­
tion, we will not be able to solve our 
present difficulties. Our leader Shri 
Dange suggested these things when we 
began the discussion in September, 
but the statement o f the Finance 
Minister shows that they are trying to 
reverse the present policy accepted by 
this House, the well-laid policy with 
regard to the Second Plan.

Even the Chairman o f  the Reserve 
Bank, Shri H. V. R. Iengar, when he 
was in San Francisco in connection 
with some industrial development 
conference, made certain statements in 
which he said that in India the private 
sector plays a dominant role. He 
made several such statements. Our 
friend Shri Masani was also there. O f 
course, we know his views. They are 
very clear and everybody knows what 
his views are, but the Chairman at 
*he Reserve Bank, Shri Iengar also

made similar statements, and the 
Chairman of the World Bank, Mr. 
Block, who was present there said 
that certain Governments were fight* 
ing shy on the question of private 
capital, were against the principle o f 
profit-making: they should leave their 
prejudices against private capital, 
they should with both hands welcom e 
private capital. Such speeches were 
made in that conference, and we had 
our representatives there. From all 
these speeches we get the doubt that 
there is an attempt on the part o f very 
responsible people to change the 
policies already laid down by the G ov­
ernment.

I wish to impress upon the Govern­
ment upon the Ministers, that in order 
to find a way out o f the present diffi­
culties, the Government should call 
together representatives o f all the 
parties in this country. Let us sit 
round a table, discuss the problems; 
then we will be able to find out ways 
and means o f solving the present diffi­
culties. I hope the Government and 
the Planning Commission will take- 
necessary steps in this direction.

Dr. Sushlla Nayar (Jhansi): 1 must
say that the speech of the hon. Mem­
ber opposite just now seemed to give 
the impression that the most important 
factor that has stood in the way o f 
progress and implementation o f the 
present Plan is over-emphasis on the 
private sector as against the public 
sector. If I have understood the Plan 
correctly, the Plan has one clear ob­
jective and that objective is that 
somehow or other the wealth in 
this country must be increased, the 
development and the potential ’ of 
production in this country must 
be rapidly increased. Of course, 
the wealth that is produced must 
be equitably distributed. His second 
objective is also there. It is with 
that objective that our present
policy o f taxation and various other 
measures have been undertaken. W e 
want to make use of every possible 
resource that w e have. They are not 
merely material resources. Material 
resources are very Important, money is 
very important, physical materttU.
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.resources are very important, but 
along with that, talent in the country 
and the manpower in the country are 
equally important. There is no reason 
.why we should not make use o f  the 
talent and experience ol industrialists, 
business men and those engaged in the 
lines of production for increasing pro- 

•duction and for increasing the wealth 
-of the country. And that is what 
-Government are trying to do, and that 
is why the Plan has given a very im­
portant place to the private sector 
along with the public sector.

I agree that ultimately the means of 
.production should not vest in a few 
individuals, that ultimately the means 
•of production should not be mono­
polised, but the means of production 
should be vested either in the State or 
in the people in such a manner that 
the potentialities of a few individuals 
accumulating a lot of wealth are elimi­
nated as far as possible. But, at the 
present moment, when we have tg 
develop those means of production, 
when we have to develop the wealth

• of the country, when the object is to 
take the people from the starvation 
level to something like a living level, 
we must make use of all possible 
resources, and the talent and ability 
and experience of those private indivi­
duals who have been in this line for 
many many years should be exploited 
to the fullest extent There is no 
reason to believe that those people are 
enemies of the nation, that they are 
not patriotic and only the Govern­
ment servants are patriotic.

Now, what does nationalisation 
mean? It means that you put all your 
production, all your plants and all 
your factories in the hands of a few 
Government servants, few or many as 
the case may be. And some of them 
may do a very good job, as, in fact, 
they are doing, in the Chittaranjan 
Locomotive Factory and in some other 
places. But there are other places 
where they have not done so well. I 
am not criticising them. It is because 
-#f lack of experience; it is because

Economic Situation

they have not been in this buoineac, in 
the commercial line, and they do not 
know that. As they learn, they will 
become better people who will make 
use of their experience, as they gain it, 
for the betterment o f the country.

Therefore, today, the question is not, 
to my mind, nationalisation. The 
question is not, to my mind, the res­
pective roles of the private sector t>vs- 
a-vis the public sector. The question 
is how the private sector, the public 
sector, the nationalised industries and 
the industries in the hands of private 
people can all be made to produce to 
the maximum extent. In order to do 
that, the concept o f planning has been 
accepted by our country. It has come 
from the countries that have accepted 
the socialistic economy, Russia, 
Eastern Europe, China etc.

As our respected leader Acharya 
Kripalani from the opposite benches 
was saying, there are these countries 
that have accepted planning, but 
there are many other countries that 
have not accepted planning. He made 
a plea that those countries that have 
not accepted planning have also done 
very well, and, therefore, if we had a 
respite from planning for a couple 
of years or suggested by ano­
ther hon. Member, there was nothing 
ridiculous or nothing absurd about it 
as was pointed out by the Prime Minis­
ter But Acharya Kripalani seemed to 
forget how the prosperity of the West­
ern European countries came about 
without planning. How many centu­
ries has it taken them? How many 
centuries of industrialisation has it 
taken them? For how many years 
have they been in that line? And it is 
after all this that they are so pros­
perous today.

But we in this country, when we 
want to make up in a short span of 
time the lag of centuries as compared 
with these Western Powers and 
Western countries, we have to accept 
the concept of planning. We have to 
make use o f our resources In the best 
manner possible. In order to do that, 
we have to plan, and w e have to la?
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down priorities. I can understand 
that there may be mistakes in the 
la y in g  down o f the priorities. I may 
think that some other priorities are 
m ore important and not the ones that 
have been laid down in the Plan, 
while some other hon. Members may 
have some other opinions. Such 
differences can be brought up. But 
the fact remains that planning, as the 
Prime Minister pointed out this morn­
ing, is like the beating of the heart, on 
which the life processes o f the whole 
organism o f a living body depend. 
The life processes o f the nation, the 
life processes of the developmental 
activities o f the community depend on 
this concept of planning. And we 
must do everything possible to m«ke 
a success o f it and to achieve our 
targets, and also continuously go on 
planning for the future.

The process cannot be broken. The 
process has to be a continuous one. 
One after the other, the plans must 
follow. The plans may change. W e do 
not need tb stop planning for a couple 
o f years in order to change the direc­
tion o f the plans, if any change o f 
direction is necessary. Therefore, I 
entirely agree with what the Prime 
Minister said this morning, that the 
planning has to be a continuous pro- 
m n , and we cannot afford to lose the 
momentum that has been gained; the 
momentum must be pushed forward.

But the point that is most important 
;s that in order to make a success o f 
the Plan, in order to make the maxi­
mum use of the resources at our dis­
posal, there are certain prerequisites. 
Those prerequisites are efficiency and 
honesty before everything else. Today, 
a few  instances o f lack o f efficiency 
were given by some of the speakers. 
About honesty and the need to check 
corruption, a lot has been said in this 
House on various occasions.

I would plead with the planners that 
they must find out ways and means of 
carrying out reforms in our law, which 
today create the greatest difficulty in 
bringing dishonest people to book. 
You may find people committing acts
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o f dishonesty, and yet when you take 
the cases to court, it becomes almost 
impossible to prove their guilt and 
convict them. I have been a Minister, 
and 1 know in some o f the cases, 
where we were hundred per cent, sure 
that the men had been dishonest, when 
we went to the court, we not only had 
to acquit them, but we had to reinstate 
the accused and pay them their past 
salaries. And when one man is 
acquitted in this manner, it has a 
demoralising effect upon a lot of other 
people. A  way must be found to root 
out dishonesty and corruption.

Some railway men have sent 
me some information regarding
some of our new bridges that are
being built, there is such adulteration
of the materials used that nobody 
knows how long they will last. We 
are all the time hearing o f various 
kinds of railway disasters that are 
taking place. Now, we must find a 
way by which this kind of thing can­
not take place and what we build upto 
the specifications and as requirement 
of safety.

Such things take place because 
we have contractors, and these
contractors are allowed to have 
sub-contractors. A man takes a con­
tract for Rs. 50 lakhs, and he is 
allowed to sell it off to two or three 
people, and may be, he sells it off for 
Rs. 55 or 60 lakhs, and he gains Rs. 5 
or 10 lakhs for just nothing, for just 
distributing part of the contract. And 
how are these people to make up 
those Rs. 5 or 10 lakhs except by 
adulterating and using inferior mate­
rial? Everybody knows it. Every­
body has been talking about it. Yet, 
no step has been taken to check it.

I feel it is the duty o f the planners 
to see that such things cannot take 
place and do not take place and the 
money is utilised properly. Here, in 
Delhi, we go around, and see roads 
being newly built. A fter a few  weeks 
or every month or two months there 
are big holes on those roads. What 
does that mean? Why does s o t
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som ebody look into it, and why is no 
way found out to rectify the situation? 
W e have limited resources in our 
country. The common man in this 
country is poor, is hungry, and his 
stomach is sticking to his back-bone 
already, and yet he will be willing to 
make further sacrifices; he is making 
further sacrifices; he will take your 
rupee shares or buy your small sav­
ings certificates, thys, that and the 
other, and he will further cut down 
his consumption, but let him be sure 
that the money that he is finding is 
being utilised properly, honestly and 
efficiently.

Acharya Kripalani said this morn­
ing that there were three prerequi­
sites, economy, austerity and efficiency 
for the success o f the Plan. To thos?7 
I add two more, and they are honesty 
and ability. Let proper men be in 
charge o f proper projects.

For instance, what justification can 
there be for a member o f  the Rail­
way Board being put in charge of the 
Penicillin factory at Poona? A fter 
all, what experience has he of 
Penicillin factory? An ICS man is 
supposed to be omniscient; he is sup­
posed to know everything, and, there­
fore, he can be transferred from  one 
job  to another and he is expected to 
do it well.

Now, in those countries where 
planned economy has been accepted, 
the experts are put on the jobs, and 
not a man w ho has just some com - 
monsense. I have some very good 
friends among ICS officers. I know 
some o t  them are men o f great ability. 
Some o f  them are men of great vision.
I am also conscious o f the fact that
they have rendered very great ser­
v ice  to  this country during the transi­
tion period, after the British left, and
when due to the influx o f refugees,
w e were In a very difficult situation. 
A ll the Mme, today, in the face o f 
our present day developmental acti­
vities, it is very necessary that w e 
should have proper men In proper 
places, men with ability and men

with expert knowledge o f the sub­
jects that they .are dealing with, 
particularly, when we are thinking in 
terms of taking over more and more- 
commercial and industrial project* 
under the public sector.

And that brings me to a very 
important subject, and that is person­
nel planning.

I wish to ask the planners in this 
country: what have they done about 
personnel planning? There is so much 
need of personnel of various kinds. 
We have some vague statements from  
time to time about that. Really what 
is necessary is that each boy and each 
girl should know before he or she 
gets out of the college what his or 
her place is. Today what happens?

I am very much interested in the 
handicapped children and I was 
thinking in terms o f finding some way 
to start some institute or something 
like that for the rehabilitation of 
crippled children. I learnt of a man 
who is one o f the most highly trained 
men for that job. I do not think 
there is any other man o f the same 
training in the care o f the blind, deaf 
and the dumb. I find him in the All 
India Radio. Why? The Government 
of India had sent him and he had 
this training in various countries. 
When he came back to India, they 
wanted him to work on Rs. 250 o r  
Rs. 350. In the meantime he got a 
job  on Rs. 1,000 in the A ll India Radio- 
and he went there. He was interested 
in this type of work and he came 
and offered his services in his spare 
time. He was willing to work morn­
ing and evening. Unfortunately, he 
has been transferred from  Delhi and 
so far as I am concerned I cannot 
make use o f his services. That is one 
instance. I know of many other ins­
tances.' I know o f doctors who have 
specialised in' a branch, for instance 
a doctor trained in eye surgery, being 
posted in a village dispensary. O ne 
man after being trained as an ortho­
paedic surgeon in the United State* 
har been put down as an anaesthetist
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in some small hospital. That kind of 
fhm y happens day in and day out and 
.somebody has to look into them.

W e have universities and we are 
.spending a lot of money on them. I 
want that we should stop further 
-expansion of the university education 
and give greater emphasis to the 
lower strata—primary, lower secon­
dary and higher secondary educa­
tion— so that all get education up to 
that level. I am fully aware that 
technical education is necessary at 
higher levels and it will have to be 
organised. The teachers will have to 
be organised. What are we doing to 
them? A person will go and take job 
with the private firm or the Govern­
ment. They would go into the Indian 
Administrative Service and do work 
there because the salary of the top­
most men in that service is far higher 
than the salary o f the topmost man 
in the University. If you want good 
teachers, you must see that the sala­
ries of the topmen in the universities 
are at least as much as for the other 
services. The teachers must not be 
■neglected.

As a matter of fact in China and 
Russia, the countries which have fol­
lowed a planned pattern, the top 
.salaries are enjoyed by technical men 
and not by administrative service 
personnel. But here your Secretaries 
take monstrous salaries quite out of 
proportion to the other types o f peo­
ple. I do not mind the Ministers 
being paid less because we, at any 
rate, are people’s representatives and 
have some status in society. But are 
these admitted to the teachers? We 
•expect them to be noble, to have a 
■missionary seal and so on but we do 
■not give them respect or money or 
status in society. But he ls the man 
m oulding the future o f India, the 
children o f  today who are to take tke 
responsibility in the India o f tom or­
row. It is In the universities that our 
leaders are being trained and our 
technician* are being trained. Today 
»  America what do they say? Rus- 
•U has got Sputnik I and II. They 
f c m  «m*. Tkqr admit and they say
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openly in the Press: we have not
succeeded because we have not paid 
our technical men sufficiently; Russia 
has succceded and has advanced in 
science because they pay them suffi­
ciently.

We are in India m a growing stage. 
I plead with the planners to give all 
emphasis that they can possibly give 
to this personnel planning. If we are 
to make a success of our Plan, proper 
persons should be placed in proper 
places.

Training has to be linked with the 
Plan. There are a lot of training 
schools today. Our Community Pro­
ject Administration is a growing co n ­
cern and people have to be trained 
for it I realise the importance of it. 
But w h y  should there be some 80 or 
80 schools for the training of the pro­
ject personnel? Why could not our 
universities take that up7 Why not 
that be a wing of the universities so 
thnt they are in touch with the living 
conditions m the country and produce 
the personnel needed for the develop­
ment of the country

Similarly, wo have a number at 
institutions which are called A ll India 
institutions. They have every con­
tact with the universities. We have 
got the All India Institute o f Medi­
cine. Why should they be outside 
the purview and discipline of the 
universities? They are supposed to 
be o f All-India importance and there­
fore, the result is that if a hospital 
is built at Madras. Calcutta or Bom­
bay, the cost is Rs. 12 or 13 per sq. 
foot but the cost of the All-India 
Medical Institute must be Rs. 23 per 
sq. foot because it is o f A ll India 
importance. I do not understand this 
kind of reasoning. Therefore, I plead 
that all these new institutions that 
are coming up— if we are to have the 
maximum use out of them— should be 
within the purview of the universi­
ties and not under the control o f  
somebody else. It Is under the con­
trol o f one or two I.C.S. officers. 
Nobody knows bow  the appointments 
are made or bow  the budget* are 
made.
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Then you have got an architect 

here. I believe he is being paid 
fabulous sums because he is being paid 
certain percentage o f the total cost o f 
the building. It is in his interest to 
inflate the coet o f the building as 
much as possible because he is going 
to get a percentage on the cost o f 
that building. I think it is wrong on 
the planners to allow this to proceed. 
W hy cannot we stop these huge build­
ings for five more years?

Mr. Deputy-Speaker: The hon.
Member’s time is up. There should 
be planning in time also.

Dr. Sushila Nayar: I am finishing 
now. Good work, good research and 
good discoveries do not depend upon 
buildings. They depend upon per­
sonnel, brains and ability. Give them 
equipment. I w ill not quarrel with
that but it is not necessary to spend
money at the present moment on the 
buildings. The Prime Minister said 
that. From the buildings, I would 
now c&me to the estimates.

The estimates for so many of our 
plans keep on increasing. The esti­
mates o f our steel plants are going 
up. W e must take proper care of 
them. Our planners must see to it that 
our plans are comprehensive I believe 
in some of the steel plants, they have 
not included the provision for the 
houses for the workers or some very 
necessary things when formulating 
the plan. That kind of omission is 
inexcusable when we have a separate 
big Planning Commission in this 
country. The plans must be com ­
prehensive and the estimates must 
not be continuously increasing.

Similarly, there are our prices. 
They must be kept under some sort 
of a control. When we say that the 
prices must be kept under control, 
what 1 mean is this. I do not say 
that the producer should get a lower 
price. The producer must get an 
adequate price. But the profits of 
the middlemen must be cut down. 
If we could not eliminate them, at 
least let ua control them. In this 
country in certain types o f  food pro­
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ducts, the profits o f  the middlemen 
rise up to one hundred or two hun­
dred per cent. I have no time to  
quote instances or figures. Otherwise,
I can substantiate this with statistics. 
Even in some o f the countries that 
have a free economy, they have said 
that the production price is so much 
and the selling price is so much. 
The profit is not more than ten or 20 
or at the most 25 per cent. There 
must be some control over the profits 
of the middlemen.

Now, in the case of food  produc­
tion everybody agrees that it is 
necessary. W e had the greatest 
emphasis on food production in the 
First Five Year Plan. In the Second 
Five Year Plan we started talking 
about industries, everybody started 
talking about industries, and we for­
got about food production. It is true 
it was expected that the emphasis 
that had been given to it in the First 
Five Year Plan should be carried 
along. That brings us to the point 
that we must see to it that there is 
a follow -up, there is an implementa­
tion of the schemes and projects that 
we have. We are all the time ready 
to have new projects. W e are all 
the time ready to have new Bills in 
this House. W e are all the time out 
to see that something new is done. 
But do we see how what we have- 
done is applied, how it is implement­
ed, how it is put into use in the day- 
to-day life? That is very important. 
Unless we do that it is just like what 
they say in Punjabi:
w m  ot*tt , q t»r  f t m  wrn 

srnrt i 4  *rm  fttrr
jT cTT S 1

That does not carry us anywhere. If 
w e are to go forward we must go for­
ward, but we must see to it that what 
w « have left behind is not spoiled, 
that is not neglected and that is im­
plemented.

Is  the First Five Year Plan we 
made all these hydro-electric pro­
jects. We have plenty of water. I
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am told by a very good authority that 
much o f that water is not used. The 
coat o f that water is too high. I 
would say, why cannot we reduce the 
cost o f that water? Why cannot we 
give free water, if necessary, to the 
farmers for one or two years? When 
the farmers earn more profit than 
what they are getting today, when 
they get more production from  the 
land, out o f that they will be willing 
to pay for that water and invest in 
that water. Today that water is 
doing nothing. W e have spent money 
on that and we are not getting a n y ­
thing by withholding that water from 
the farmers.

Similar is the case with regard to 
fertilisers. W e must do something to 
use the human excreta, the excreta 
o f animals, cow  dung and so on. That 
must not be allowed to be wasted. 
As the Prime Minister said, 75 per 
cent, of our power can be had by 
burning cow  dung. We must do 
something about it. How can we do 
that? It is only by mobilising men. 
We must make the people of the 
country feel that they are partners in 
the reconstruction of this country. 
There is nothing very ethereal, 
un-earthly or very superior about it. 
There are definite techniques about 
making people enthusiastic. There 
are social techniques recognised in 
the scientific world. We must make 
use of them. W e must make our 
high administrative officers and w or­
kers in the field work in that way. 
They must be taught what are the 
techniques, how to enthuse the people, 
how to make, the people feel that they 
are partners in the reconstruction of 
India.

One word about priority in the 
Plan. I do not have the time to go 
into all the details, but I would like 
to say that with regard to food pro­
duction we must have a uniform 
land policy in this country. W e 
have land reform Acts in various 
States. They are all o f different 
types. In many o f them there 
u «  big loopholes. They have not 
succeeded in the object for which 
tbey were enacted. W e must have a

Economic Situation 
uniform land policy in this country— 
All this talk of co-operative farm ing' 
will go to naught unless we first o f 
all make a man feel that he is the- 
owner o f the land. Even in China 
where they have all these co-opera­
tives for two or three years th ey  
made the people everywhere feel that 
they were the owners of the land 
whether it be half an acre, three- 
fourth of an acre or one acre. A fter­
wards when the people have the ■ 
security that they are the owners o f 
the land that they till they will com e 
and join In co-operatives.

With regard to co-operatives I just 
want to say a word. We must sim­
plify the co-operative law so that it 
is within the comprehension of the 
common man, the farmer, the pea­
sant, before he can really make use 
of it and run these co-operatives 
effectively. Co-operatives cannot be 
run by your inspectors sitting in their 
offices and who do not know anything 
about agriculture. Co-operatives will 
have to be run by the farmers them­
selves, who are the owners and tillers 
of the land. For that the co-opera­
tive law must be simplified and the 
planners must see to that.

With regard to priorities I would 
like to point out a clear omission. 
In this Plan there is no provision for- 
child health. There is maternal and 
child health, but there is no mention 
o f health of school children. The 
Prime Minister talks of school lun­
ches for children, the need for their- 
care and so on, but there is not a 
penny provided for this health.

Similarly, provision for adequate 
supply of pure water for rural and 
urban areas is most inadequate.
Again, not a thought has been given 
to the need for drug production in the- 
country which creates a big whole in 
our foreign exchange.

Shri Nauahir Bharncha: Mr.
Deputy-Speaker, Sir, I propose to 
confine myself to the question o f ' 
internal resource* for the Five Y ear 
Plan. I will not touch any otter- 
subject. My idea is first to shewr
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what estimates the planners them- 
jselves made, secondly to show what 
have been the actual realisations, 
thirdly to show what is the character 

.o f  the deficit and, fourthly, what is 
the nature of our difficulties.

In order to appreciate the magni­
tude o f the Five Year Plan we must 
appreciate this fact, that the total 
outlay involved in it is so much that 

■ out o f that outlay you could distri­
bute Rs. 20 to every man, woman and 
child in the entire world.

An Hon. Member: In the entire
world?

Shri Naushir Bliarucha: Yt:s, in the
entire world. You have not appre-
• ciated that fact. It is no use laugh-
ing because . . .

Mr, Deputy-Speaker: lie only
laughed becausc he had not appre-
ciated the fact.

Shri Naushir Bharucha: U is simpie
arithmetic. The world’s population is 
2,700 million and Rs. 5,400 crores is 
the estimated cost. It is a simple 
question <A division. Or, to put it in 
the other way, every family in India— 
assuming a family of man, wife and 
three children, five people— is called 
upon to contribute in the course of 
five years Rs. 750 towards the Plan.

Now, the Planning Commission has 
said, we cannot help it, things have 
cropped up which we did not anti­
cipate, we did not anticipate bad 
monsoons, we did not anticipate rise 
in the price of capital goods, we did 
not anticipate rise in prices at home 
and so on. 1 ask, if  the planning 
commissioners did not anticipate 
these while formulating a Plan o f 
this magnitude, are they planning 

- commissioners or what? It is their
job  to anticipate. They have failed
miserably in that.

What is the actual estimate by the 
planners themselves? A  part o f it 

-was given by m y friend Shri Tyagi.
Revenue on the basis o f  o d it ia f

taxation is Rs. 390 crores, plus an 
additional taxation of Rs. 460 crores 
making a total of Rs. 800 crores. 
Then, borrowings Rs. 700 crores from 
market loans and Rs. 500 crores from 
small savings. There is the railway 
contribution of Rs. 150 crores plus 
Provident Fund Deposits etc., Its. TSO 
crores. External resources are Rs. 800 
crores and deficit planning Rs. 1,200 
crores. The gap to be covered by 
additional measures is Rs. 400 crores 
making a total of Rs. 4,800 crores. 
Add- to that Rs. 600 crores, because 
now the Plan is expected to cost 
Rs. 5,400 crores, between increase in 
prices and other things. Add to that 
increased cost of importing foodgrains 
this year. 7 million tons is not a 
joke, if that is going to be a shortage. 
Add Rs 150 crores on that account 
and Rs. 50 crores additional on def­
ence expenditure. The total now is 
Rs 5,600 crores.

If you want to put through the Plan 
within the next 31 years we will have 
to producc Rs. 5,600 crores minus the 
amount we have spent. On the basis 
o f existing revenues, at the most 
optimistic estimate, supposing out of 
Rs 800 crores you realise 70 per cent, 
or even 80 per cent, of your expecta­
tions there might be a shortfall of 
Rs 100 crores. I am taking the short­
fall at Rs. 100 crores only. About 
public borrowing, it is true that 
we are not going to have Rs. 700 
crores, we are not going to make it up, 
but I assume that we will make it 
up. In addition to that we have to 
repay loans of Rs. 430 crores. You 
have to raise that additional amount, 
w e will not be able to do that. 
There will thus be a shortfall of 
Rs. 490 crores that way. Small sav­
ings deposit w ill be Rs. 260 crores• 
As my friend Shri Tyagi pointed out 
our target is Rs. 100 crores this time 
Within six months w e have got Rs. 20 
crores and double that is Rs. B2 
crores. There will be a shortfall by 
Rs. 230 crore* in the Five Tear Plaa- 
1 expect that the railway contribu­
tion w ill be as it is, let us hope A
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and that the Provident Fund— of 
course, that Is in our pockets— will 
remain as it is. Then there lb Rs. 800 
crores external resources. Mr. B ir la  
said 250 million dollars may be forth­
coming. I assume that w e will have 
Rs. 500 crores by external aid. 
Assuming that, even then the short­
fall w ill be Rs. 300 crores. Then there 
is deficit financing of Rs. 1,200 crores. 
Already deficit financing is showing 
sign6 o f inflation. I will even put 
.t to more than Rs 800 crores As 
I said, I am even prepared to say 
Rs. 1,000 crores as a matter of 
sheer necessity; even then that 
means a shortfall o f Rs. 200 crores. 
So far as domestic resources are 
concerned, I do not know what they 
are gofng to do Assuming they get 
Rs. 300 crores out of Rs. 400 crores-—- 
they are not going to be successful 
in doing that—but supposing the 
short-fall there is only Rs. 100 crores, 
the total short-fall will be Rs. 1,300 
crores. Add to that -\tho difference 
between Rs. 4,800 crores and Rs. 5,600 
crores, i.e. Rs. 800 crores. That means 
in the Plan expenditure at the present 
level of prices amounting to Rs. 5,600 
crores. there will be a short-fall of 
Rs 2,100 crores.

I am not referring to foreign 
exchange now. I Jam leaving that 
aside. Broadly speaking, what will 
be the resources for making up this 
gap of Rs. 2,100 crores? Rs. 300 
crores we draw from our sterling 
balances. Added to that, we expect 
Rs. 100 crores by way of flow of 
private capital. These are figures 
given in Government publications. 
Invisible earnings come to Rs. 250 
crores. Thus, we can tap Rs. 650 
crores. Deducting from Rs. 2,100 
crores Rs. 650 crores, we are left with 
a net deficit o f Rs. 1,450 crores, on 
the assumption that there will be 
a deflcft financing to the tune of 
Rs. 1,000 crores on the top of it. That 

the position. A ll this is on the 
assumption that there w ill be no 
further bad monsoons and that there 
Will not be any further increase in 
the defence expenditure or  any fur-

Second Five Year 
Plan »n relation to Current 

Economic Situation 
ther increase in the price of capital 
goods.

What is the nature of the difficulty? 
It is not as if we are at liberty to 
fill up this gap of Rs. 1,450 crores 
over a period of 34 years. That is 
not the point. In the first year of the 
Plan, we spent Rs. 750 crores. This 
year, as a maximum, we can spend 
Rs. 950 crores. The total is Rs. 1,700 
crores. So, the average which we 
have to spend in order to complete 
our Five Year Plan would be Rs. 1,100 
crores a year. In other words, if we 
deduct Rs. 1,700 crores from the 
amount which we should normally 
spend, then within 12 months we 
must spend Rs. 1,600 crores. I ask, 
whert'from is the amount going to 
come? I am not against curtailing 
the Five Year Plan or giving breath­
ing space for two years. The hon. 
Prime Minister says that my amend­
ment is bom  of ignorance. If these 
figures are bom  of ignorance, 1 can 
tell him that they have been taken 
from Government 'publications. We 
should make good these Rs. 1,600 
cror'es within the next year. Why? 
It is because we have already reached 
the so-called hump. During the last 
war, when China was being assisted 
by air lifts, our pilots, the allies' pilots, 
had to cross the Himalayas. They 
called it a hump and they crossed it 
breadthwise. W e are going to have 
a hump which will have to be crossed 
lengthwise, because our difficulties are 
not immediate only. Our difficulties 
are continuing. We will have hump 
after hump and the first hump is to 
find Rs. 1,600 crores and that too 
within the next year, because w e  are 
already committed to that expendi­
ture. The imports a r e  on their w a y  
and so fixed commitments are there. 
Let the hon. Prime Minister say that 
these a r e  the sources from which w e  
shall make good the amount and I 
have nothing to M y .

Does the hon. Prime Minister 
expect that a Plan o f this magnitude 
can be put through without stresses 
and strains on our economy? -I say 
that our economy will collapse.- I
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have no doubt about that. Let us 
com e down to brass tacks. It may be 
difficult to rephase the Plan because 
w e have committed ourselves to the 
expenditure. But we went in for 
three steel plants. W ho would not 
like to have ten steel plants? We 
have not got the resources for 
even three. What is the use of 
the hon. Prime Minister saying, 
“ Look What has been done in 
America and U.S.S.R.” If I have 
Rs. 50,000 and if I want to construct 
a house, I cannot look at Parliament 
House or the Prime Minister’s build­
ing and say, “ Look at what they have 
done; 1 will do on the same lines.” 
Surely, we should have some sense 
of proportion. If w c are to keep our 
head up in the cloudy we will have to 
keep our feet firm on the ground. 
Therefore, immediately we should 
decide. There is no use vacillating 
and wasting time. My amendment 
only says, categorise and decide which 
plans we are definitely going in for 
and make provision for that and then 
discard the rest. That is the first 
suggestion.

The second suggestion is, you must 
encouragc at all costs the import of 
foreign capital. I w ill give more 
details about it when I speak on my 
resolution on that subject. The third 
point is, never let the deficit financ­
ing go above Rs. 800 crores. Other­
wise, the results will be disastrous. 
The fourth point is that when a Plan 
o f this magnitude has been put, the 
stresses and strains on the economy 
are so vast that you must give two 
years time to the nation to lick its 
wounds. This is something on w ar- 
footing. You cannot keep on incur­
ring expenditure year after year at a 
feverish pace.

The Five Year Plan may be a good 
maxim for the time being, but that 
has got to be spaced and some recu­
peration time to the nation had to be 
given. That is what I call breathing 
t in e  of tw o years. What doe* the 
fcon. Prime Minister sayT Does he 
suggest that 1 asked far two yea n  
time to stop the circulation af blood

and all that? During that tw o years 
time, we are not going to close down 
the shop, sit and do nothing. What­
ever the balance, the odds and ends 
c f  the Second Five Year Plan remain, 
that will have to be summed up dur­
ing the course o f two years. By two 
years breathing time, I mean no new 
m ajor project for two years to come. 
Let the people who pay the tax^s 
have some time to recuperate; let the 
investments which we have incurred 
bear some fruit. If you give this two 
years breathing time, you will be able 
to put forward a third Five Year Plan 
much greater in magnitude, which 
will make up for this breathing time. 
To say that this amendment was born 
of ignorance, I do not understand.

I do appeal to the Government: We 
are net out here to have political 
advantage out of our difficulties. This 
is our country and we feel for it. We 
want the country to progress and the 
plans to succi'ed. But let us take a 
realistic view. It is unfortunate that 
the Planning Minister is not here; 
probably he is busy, with the Rajya 

‘Sabha. Let anybody, any Minlstert 
point out that the figures I have given 
are wrong. If any Minister asserts 
that we will put through the Five 
Year Plan at any cost. I will say to 
him, “Tell me where are the 
resources.”  We are not such fools 
and ignorant people as the hon. Prime 
Minister or anyone else might take 
us to be.

Shri T. Subramanyam (Bellary): 
Mr. Deputy-Speaker, obviously the 
purpose of economic planning is to 
utilise and mobilise the human end 
the material resources of the country 
with a view to produce the maximum 
amount of economic goods and this 
maximum production must also ensure 
employment to the people and also 
good balanced diet, clothing and liv­
ing accommodation for the people, 
besides health, education and other 
things. This is the purpose o f plan­
ning.

In the second Five Tear Plan, 
greater emphasis was laid an tad us-
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totalisation, particularly heavy indus­
tries. It was only natural, because 
before that, our main objective was 
to  spend all our resources upon con­
sumption goods and we entirely 
ignored the heavy industries, parti­
cularly steel and iron. Therefore, 
now  the three plants at Durgapur, 
Rourkela and Bhilai were taken up as 
also the improvement and develop­
ment of Bhadravati in South India 
and otheT plants. But if iron and 
steel form  the base of industrial eco­
nomy, the base of our entire economy 
must be production of adequate 
quantities o f foodgrains and raw 
material. W e cannot ignore it; in the 
present context, it is becoming more 
and more significant and it cannot be 
ignored.

Irrigation, power, agriculture and 
community development now account 
for an expenditure of Rs. 1,461 crores 
under the present Plan. This assumes 
importance in the present context of 
drought in Eastern U.P., Bihar and 
other places. A  couple of years ago, 
due to good seasons, we had a slight 
surplus in the matter of foodgrains. 
But this surplus was of a marginal 
■character, so far as our economy is 
concerned. » In 1956-57 w e produced 
■about 68 6 million tons of foodgrains, 
o f which 28'1 million consisted of 
rice and 9 million tons consisted of 
wheat. With regard to cotton, there 
was an increase o f 7 lakhs bales. In 
the case of sugarcane also, there was 
an increase of 7 lakhs tons.

The target for foodgrains in 1961 
was placed at 80 million tons. But the 
Foodgrains Enquiry Committee and 
others said that this target is too 
high and it cannot be achieved or 
realised and that the production will 
on ly  be o f the order of 75 million 
'tons. I say that 80 million tons la a 
modest estimate. No doubt, it may 
t e  difficult to realise it. But we have 
•enough resources to reach that target. 
'We have got enough irrigated area. 
In  the first Five Year Plan w e had an 

irrigated u n  o f  16 
In the Second Five Year -Plan 

■w* eoa template bringing under irriga-
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tion an extra acreage of 21 m illion 
acres. I am sure that we are going 
to develop that area Joy the end o f 
1961. If there ' is any difficulty in 
achieving that target, that should be 
overcome.

For instance, the Government must 
find out whether the ryots and the 
agriculturists who are residing in this 
area have got the economic resources 
and whether they require financial 
help to bring land under irrigation. 
They must also supply the ryots with 
manures, seeds and implements and 
loans on easy terms. The ryots must 
also do their part of the work. I 
urge upon the Government that they 
must pay special attention to irriga­
tion development and that they must 
receive quarterly reports on the deve­
lopment of various areas.

Then, we must supply the agricul­
turists with seeds, manures, imple­
ments and the results obtained in the 
various research centres. I submit
that the results of the various research
centres are not put to practical use 
by the ryots. To me this appears to 
be a weak link in our economic 
system. We have got very good 
research centres. I have seen some 
of the demonstration farms where the 
yield per acre has been increased 
three or four times the yield of the 
neighbouring farms. But the ryots 
are continuing the old process o f 
agriculture with /less yields. Our 
yield per acre is the lowest in the 
world. Still, we are not paying 
enough attention to that. I submit
that Government should pay suffi­
cient attention to that.

So far as National Extension Servi­
ces and Community Project* are 
concerned, the idea is excellent. Bat, 
even there we have got such a lu g *  
number of officers who do not pay 
sufficient attention to this important 
work. The main task o f the NKS aad 
the Community Projects is to lim ps 
gate the results o f research so that 
the- par acre yieid  s a y  b e  *n«raa—d
8 or 4 times. That is an urgent task
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and we should lay special emphasis on 
that factor.

Then, our production of foodgrains 
must be placed on a war footing. We 
are often toJd that we must work on 
a war footing. But, during the last 
two years, a com placency has over­
taken us. We do not work on a war 
footing. Our mechanism, whether it 
is official or non-official, has not been 
geared up to that level. In this con­
nection we must remember lhat we 
are fighting against hunger. Today 
we are having drought in eastern 
Uttar Pradesh and Bihar. Today our 
food shortage is of the order of 10 
per cent. It is necessary for us to 
import foodgrains. So, it is a matter 
o f shame for us that when we have 
got all these river valley schemes and 
irrigation projects and abundant 
natural resources, we are put to the 
necessity o f  importing from  other 
countries millions of tons of food­
grains.

When we come to the picture of 
cloth, I am glad the position is more 
optimistijc and is jnore heartening. 
The target for the Second Five Year 
Plan has been put at 8200 million 
yards, o f which 1,000 million yards 
would be for export. We have got 
435 textile mills in our country, with 
a capital investment of Rs. 115 crores, 
employing 71 lakhs of workers. Next 
only to the U.S.A. India is the 
world ’s largest producer of cotton 
textiles. With regard to handloom. 
w e are making improvement. From
1,600 million yards the production is 
expected to increase to 3,000 million 
yards by 1981. I do not wish to go 
into details o f production o f items Hke 
sugar, cement etc.

Capital and producer goods indus- 1 
tries, o f which iron and steel form 
the base, are now  engaging our atten­
tion. It Is true that the three factories 
at Bhilai, Rourkela and Durgapur 
alone consume about Rs. 440 crores, 
out of Rs. 1,094 crores o f investment 
in the industrial sector. Out of this 
B*. 1,094, Rs. 590 crores com e from

the public sector. In this connection 
I would like to say that we should 
not ignore the developm ent 'o f  
Bhadravati. Its production is small 
compared to that of large units where- 
miilions of tons of steel are expected 
to be produced. The production o f 
Bhadravati i.s only of the order of 
10 000 tons I submit it is rendering 
good work and that it should not be 
ignored, or the policy of go-slow  
should not be applied to it.

I would like to give a few  figures 
as to the position we occupy in the 
matter of steel production. W e have 
to realise in what conditions w e are 
living. The bepinning we have made 
is very very modest. The USA pro­
duced in 1955 115 million tons of 
steel; USSR 44’ 5 million tons; West 
Germany 21 million tons; UK 20 
million tons; France 12 million tons; 
Japan B million tons and Belgium 5.8 
million tons. At the end of the Second 
Five Year Plan our object is to pro­
duce 6 million tons of crude steel 
which Will be 4-5 million tons of 
finished steel. 1 shall not go into other 
matters.

With regard to production of power. 
I submit that we must try to maximise 
the production of hydro-electric and 
thermal stations. For instance, this 
morning in the papers I read that the 
R'hand project in the UP is going to- 
be taken up seriously, because it 
happens to be the kingpin of the 
economic development in Eastern and 
Southern UP. In Mysore there is the 
Sheravati river project where current 
will be produced at the cheapest rate. 
The current produced there is neces­
sary for the industrial and economic 
development of that area. This project 
should be proceeded with.

I next come to the e m p lo y m e n t  
potential under the industries Second 
Five Y ear Plan. T h e  e m p lo y m e n t  
potential o f large scale industries 
wherever they may be, whether it be 
steel plant, or fertiliser plant or loco­
motive plant, is not much. Xf we take 
all th e  organised industries in India,

Second F ive Y ear 1544:
Plan in relation to Current

Econom ic Situation

20 NOVEMBER 1967



an organised industry is a factory
-where about 20 people work using
power, in 1953 there were 7,104 regis­
tered factories, out o f which 6,239 fac­
tories submitted returns. A ll these big
inctories employed only 16,27,857
people of whom only 15,00,000 were
•workers. About Rs. 800 crores were
invested in all these registered facto­
ries. Therefore, the employment
potential of these factories is very
small, though from  the point o f view
.of production, particularly o f strate­
g ic  materia!, it is o f utmost import­
ance and significance. Therefore, we
■must pay special attention to the
improvement and development of
•small scale industries like handloom.
‘Some people may not like ambar
charkha, but still from the point of
view of providing employment, these
are absolutely necessary and w e must
soo that in every State in every
•district these small scale industries
are given encouragement. This is a
people's plan. We must try to evoke
-al! the enthusiasm of the people. On
the one hand, the official agencies
and on the other, the non-official
agencies in this mechanism must
work wholeheartedly. The officials
must take a helpful attitude in this
matter and do their bit efficiently -and 
honestly. These procedures, the rules
and departmentalisms should not be
allowed to com e in the way of fu l­
filling our task in helping the people.
The peoples attitude should be one of
self-help. This morning, Acharya
Kripalani took lightly the Prime
Minister’s appeal that he made that
we must evoke the spirit of self-help.
He also quoted a story where was
spent about Rs. 600 for Inaugurating
the vanatnahotsava, by planting a 
tree. If the Minister caused to be
spent Rs. 600 for that function, or the
officers concerned, I may straightway
say that they were guilty of pheno­
menal want of a sense o f propriety
and wisdom; I shall stop there.

There is also another side of the
picture. There were people, local
leaders whether it be at the taluk
level or district level or at the State
capital level where there this func-
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tion took place. What was their res­
ponsibility in the matter. All o f
them were not starved. This sum of
Rs. 600 did not come from starving
people nor from  the Minister nor
from the officers. It must have come
from some local people. These people
who participated in that, the local
leader:;, tu whichever party they may
belong, they have a responsibility in
the matter. They must also see how
best to spend the amount, how best
to evoke local self-help, on what
projects or programmes the money
should be spent. It is easy for  any
one of us to go to a village and find
out their small needs, not big needs.
I* docs not require the State Govern­
ment or the Central Government to
come and fulfil all these necessities
or requirements. I went to a village.
As I entered the village, I saw at the
entrance o f the village the road. One
side of it was at a higher level and
another was at a lower level. So
that, if a double bullock-cart went
theret it would be lopsided. If it was
fully loaded with any bags, it would
topple down. I went and sat in a
choultry 50 yards away, and was
speaking to my friends. Within 15 or
20 minutes, a bullock cart, loaded
with some bags did come and it
toppled down and caused some injury.
For such a thing we do not need an
Executive Engineer or an Assistant
Engineer.

Mr. Deputy-Speaker: Perhaps it
would not have happened had not the
hon. Member thought of it.

Shri T. Subramanyam: That these
small needs do not require either the
attention of the State Governm ent or
the Central Government. They do not
requjre an Executive Engineer or an
Assistant Engineer. I mean these
small repairs to roads, filling up of
pits, etc. I do not mean to say that
the Central Government or the State
Government have no responsibility in
the matter. They have a responsi­
bility in the matter. They have to
fulfil their responsibility to the m axi- 
muta extent. I am only saying that the
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people, the official agencies and non- 
official agencies, the people and the
Government are partners in this
game o f implementing the Second
Plan and they must do it conscienti­
ously and honestly with a view  to see
that the Second Plan succeeds with
a view to make this country prosper­
ous and great.
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% 'SPTHTT ^  >tm TT rf^TH I
r-f^ i ir*r  ̂ 7T w t t # 9Rrfv
=5»T̂ r ©?Rt % i ^  «rrt t t  ifRnr wt t o
# fa^ gv t aft WT?r T?t t  I

WHW #  %TT f5T#^T t  ^
m ?T ?5?TRT WT^TWT %■ w f w
v w ia  fvvT *nn i 3ft n i^ ii ^

Econom ic Situation

^?r5t qcu 5 f% frgr-T »c tr^ fr
#  v  ? fw trn  t w i  nm  t

y?v,?.-y^ . «r *t̂ t 3 vrrv  m  ^t 
5t>st r  ?€tn tr^mrr *rm i ^Tjft^ir

’■> >f; ^'..z j ? Trrhf f v 
^Tr'rs o îr h?i ^fcrsfi .̂t
fezn  *ran i jjth 5t; mnrm #  jft
fro.^ f̂̂ r f f  ^»ft *rar r̂r qfVrm 
ir? | ft js ft  irsr ^r s^rrt ^  *r 
^nt t t t  ?r  >rf i

fHTTT ^T ^  yf-TRTar sp^^Tfoff fFt
■>fl =?̂ fr % \ ^nfr fvr-Trt ^ ’^ r » t r
% ’T f^ i -qr r̂r f ^ r t  frnr f̂t # tp - 

tttt ^rrrr ?, Pr ^ t  Itpt^ 
^sfif̂ TH ^ frir ^»t*t f̂i'H 9-Trfrft w
■ fa ftP n m - ? rrr  f a  ^  | t t  ^ r i  ^jft1̂  

Tri > . ' i  ih s ft f^ n r x  * r^ t 
f^Fpr •^ s fr f in c n ' » ft  ?  s f t r  ? f t f j m 7  
f¥^tii?r rjftf^wn "art Jf̂ rt %, fe r  -flt 
fw r^  jpt ifm m r i

r”, H T O  «t“ < Cl ^  fift ^  /  I f̂TT 

+ 1 <'HMI +><n I ST“TIT
'T^ffJT f̂t̂ TT *T ’H r*rfH *̂T ^ ^ <+■■-11 
% t t o h  q- t̂t ’trrftrr 
TFT WTTFH SI 3TFTT ^Tfy r <rr *nTT 
s o f t  > T f t  s r ^ t  s  ? f l T  ^  *? . a n r  
*\w\ fr  ̂ g ^ iw  WTmr ^'tm i

^r%  ar*r ^t fttv % ^pcff 4'
■»ft f w x ^ r r  ? t  T f t  t  i 4  x r iy y t
T t  p < M T  ^ t  -H lf!H l 3fr. ^  f i m  h4> 

■»r»Tmt # t  ?rnr# *h r  wtst

* f r i  #  ^ R T  ^ T  3THT ? f t  ^  ^  f T  ^*T XTRT
^  ^ ft + ^ i l  ^ <wt ?  fiRW ?r 
Pt^R - % ftrtr f̂ TT ^ TMTT̂ ?r KT̂ w T  
v t ^ r c  ipr^ ftcftq- <r^fftr zft3pn 'pt 
frnrfvr f«r>M i in', 3Hw MlV.̂ a*i W1< trsft- 
«TT t  I
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TO *f JSTfTf
^rr $  «rtr *t»t *r? $  f *  *̂rT> 
f*m *» i f aw tnrfrvr 3  ^rr# % 
*ff wvr T̂T# I  *flT ^nTcT^T
tf 3R- WF̂  $  <ft 5TT# §  I
w  ^T5ff % farr fHT q ’Ttarfr f
wVt ^?r t t t t  %■ f̂ TT *r*iT5r<rr̂ t, 3ttjt<?

^T arts "T# % farr WRTST<t
V) <. f ^ f t  *^nraT ^  ftrtf r
aicfr | 1 icrrar ^ i d  fhrRr fireff;
f t  n f  | 1 5T̂ r ?pp % ^ft^r w w
arsr# ^ t stot* |, faq «Mi fag-R rttx
£ * t>*h f*W vdtf ̂  ftnFT*T
«r f̂ TT rrtrnr gf^nmr ^  ^  w  #,
•PTf sr?f % #Pf5t firtT fpr
inr ^  ^fH-r v t  Pr*fr tt t̂ ■sft^a qr shpt
T, -T? -sP'Ici tfl<JI f̂tX *J1?
SpfT <?l 5  ^  d <tS 9pT ST̂ Tf'T ?n?5^
?rfr ?w r 1

*T ■'fl'l <I?T T̂TcTT I *T$ WtH
^1 ? r ft <hji i j j  1 1 fs r ^ n r  = ft
W T  H<l IM I s  3^ T  «n?T ?  I
* m r  f * r r c t ^pt v m r r r ^ T  f ’T ^ r
?  % ÎTtirC TT H r̂̂ MToi «F7rTT 1
^ r r  ^TPfrT^ ^ ty  f^ n  rftx
’T^rf5T*TW V T  "HT r ^ q . e ft ^ Sfl̂ f W>T 

' I K  $fl«n pSRHT U T f*rr HsfV
uYt ^  e re : 5T^f ^  Tf? Pp &r ? r ^
% rrpmrrft- 37 « w k  *vt Pi*tf»i

^  w  rnrqvr frfr <pt w  1 
^ T  ^T  TT^tTT %p=nT % w k  HTTtT 5fTT
^ r r  t  1 *n^  srftnrT

* f t r  ? rp fr  Trpra v t  « r*m  *x %*i 
*m r. f^mW t o t 1 ^*rf^xr
^ fr ^ r f^ r r T  ftm T  t  3 ^  ^
*Pt ^  f v  X v t  i f t s n n  v t  w* \» » t r t

’t v t  1 ^ > w ft « f t f T  ?rr *rr»T 

« V c  ?rr«T wm a rt y c v r r
^ T O K

■Economic Situation
s t « t  h  ^  ^  1 > r » r r  z f h i n n
f r f t i  %  >f -  o n q r  i t t # %  ?r« n T f

T R i r  ' T T ^ r f f  H  f'% ^ t t t ,  ^ N t
v f r  f r f r  ¥ jf: Ntt w r m $

®Ft i f i 11 * t w t  ^ 1 tnr «m r
T T T t t  T T T T T  f i r j r  T  7  ^ - T F T  e f t

^ = T * r  f  ̂  f ^ T T ^  ^ T T C T T  I W  7 ?
t t p t  P t t t  ^  g j r y  s r  w k  w r
WT̂ T 'icMi^'i 5f TW Tt i41 Th>t»n 1 3T |
^ r f ¥  -zh&c ^ r s n  * r t  ? » r r ? r t  ^ m r

* r ? r  f ^ r  j r ? T T T  t p  < £ T  %_ 1

T r f 7 5T B - K ^ » T T  1 ’S T T T T *
ofnr firr ?T7 ift f^ r  sm  ^ ?T>ft ^?rt ?r 
* p f r * r  |  P s  ^  J T T ^ p n  i p r
n  Wfnfm $ 1 «rf?ift*T ?fr ^ r  f=n ârr̂ r £
t o  rr^tm *r fprrr ?n i #trrc 1 1 

K ^ r  ^ f l T v ^ P T  » T ^ T
| irnr
TT ^  t  I H.T̂ fW sr̂ TET # 

ITT HtcTm 3TTT ffW R W
a r ^ r  ^ f h s n r n s f f  ^  * t k 4 i « i  v t
f - T 5̂ q  f ^ r r  |  1 f * R -  v t  w m  « f5V
^ H T  T T J I T  f l T r s F T T T  S T T T  i f T ^ s f h r  f l T 7 T '<

->fr ^ *̂V t  ^  e^W r rfr «nr»r
7W T ,  W W T  c T ^ fT  f t t f t  wn **14 tft

f*i c-| 1 ^ I

> T T T e T  ti *1 \ ji f̂t 5P T 3T  V T
*fg!ZT><T 5TP<T spr̂ T #T fS=TTT JnT*TT W T  «TT 

s p T O * T  * T W  f l T F T ^ "  ^ T T  ^ T T  T ^ T  §  I
I T ?  ^ T e T  4  = T j f l r  V ^ T T  W f F V  ^ T T T e T
^ F r n r v r ^ r r t  K v t . ' S  ^ T ^ f t  ^ r r  t
" • - f f  T n T T T T W ' T <1^  * ^ h 1
t  I "TO ^T  s f t ^ r  f  "«PJT F 'T  f t T R T T T  

?  l ’ ’  5 ®  J I V T fTf f t p ?  t  W k  5T 5
tj wl f^rr ^ \ ^^1*1
v m H h  ^ t  i m r  r ^ ^ T  ^  •

"A  X T T ^  ? 5T  ^ ? r f t  » T  ^,5 ^
j j  i t Y t ,  f r r w r  ^ r  ? p f t  v x ^  < m i  > i w t

>P̂ t •H'̂ 52 P̂TT I VHT V i^
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% an* f^TTT vsrx it
$TVT «(i<i 1 v k h -
f^ R T ^ : %• f r* n tFZ 5HR- f97T * f t  3T T
* t t  33m  % Pp *ftt #*<ngrc g ’

«t *t  a f t r  Kt^T’T iT  ? r*n  t f N ’ T i * fs ft
«P WJTT-^rfvar ( s f [  TTo *TTo f*T5» )  : Hf,
s r t V srftRmtT tpt £ i

s ft  v ro ra tft  : if f !  * r m r  m r n r  
2P7 Tjsr tpr STfj^nrrT TFT
*TFT « + r | I  | -HTTrT w » n w  ^  a ft
ttr- 7% #  ^TPt it?: rn r|  i

«T> *Y o  nio s n rf : ‘M lM 'tf ->ft JTfft 
TW % I

*ft WTltSlft : VTTT >RTT -*ft n^fPTIT
$ f tr ^ n r f f t  v .'T  9fY -»fr q eft 
sjfnfr i

■*nr?r ^ r r  *t k t 3t w V  s rfV p r
=amv «^nw f̂r ji^ ?--r t  i ?r*T ^
v r * r  arr»TT ^  jt* t v  »t v t  i

h o  m o  f t w  : w m  *^wm 5 , 
iftfsrrr i

M t v r a t h f t  : %?TTT 3PT JTT^T
%T»TT |  eft %  ftfTT ^RTTW<er

Plan in relation to Current
Econom ic Situation

*tt fWmr «pr*rr ^ t t v t t t r  <?t ^
TfZ ĉ̂ FST 3  V*W>H T̂ V
t  t r̂r sfsr qref %
5# *rr=T ^  g, ^  »n€f ^  f«r^fr
fr  zrit jfr 1 % fnt* %rr &  =rxtrf
Hgrmf % *TTtr gxr gfTRT ^?f

>Ft =T̂  f=T^W *5t 5Tpf?T »Ft 3nTHT 
gt’TT, ?ftr 'X*? 9TF ^W<n <T̂ ft TT 

frmW jftiTT 1 ■■u r e s ^ ^ T f  far it»t
qmiq^r̂ fgri't % sfmr ^  1 R ^Tm ^

fW t I f*T #  T O W
t^t, r̂Vr ^ t v t  Mr<«im z*f>:

*rm^r % 1

*m  ’tmm't f% afr *n*z ?T5T t o  |r 
^irrft f t^ fr :  v t  f w r #  y r f r r R

f^RT +>;<ll WY?: ?5T ipt 3Rc1T 
*i l^ K  % "H M '1*11 M‘ I TT^
PhhW zfrsnmft f̂r 'jtt ^  gro
4UV?l\ t i*T 5TI5II %  *Tf*T 4 >TT1T0T

*nrp<T 5M7TT f, i

11.02 h rs .
The Lok Sabha then adjourned till

Eleven of the Clock on Thursday, the
21st Novem ber, 1957.
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ORAL ANSXPTPS TO
QUESTIONS .

S.Q. Subject
No. ■
282 Rets-.es'imen’ o f Kos> River

Pioi'-ci Flood Control 
Com m ittee R eport .

283 Central Council o f Local Self
Governm ent ■

284 O pcrU ional efficiency in
Railways

285 Chem ical fertilizers .
286 Dism issal o f Indian Seamen
287 Viscounts for I.A.C..
289 R es' Houses
291 Gram dan movement.
292 National Construction

Corporation .
293 Developm ent o f  Shipping

Industry 
295 R ailw ay strike .
2't6 1 no>r: o f  rice from U .S .A .
298 L icertcc qualifications for

Pilots . . . .
299 Supply o f  irrigation water

by volum etric system
300 C o-operative farming
301 Private air companies
302 Rope-W ay between Shelia-

bazar and Amingaon

S .N .Q .
N o ,

2 Floods in Andhra

1345-85
Columns

1345-48

134S-53

1353-56
1356-58
1358-60
1360-61
1361-64 
1364-66

1367

1368-7o  
1370-72 
1372-74

1374-76

1376-77
1377-79
1379-80

1380-81

1381 -85

S .Q .
No.

WRITTEN ANSWERS TO
QUESTIONS . 1386-1436

S.Q.
No.

288 Subsidised Hostel for Rail-
waymen’ s children . 13*6

294 Transport facility for M ir­
ing Association . 1386-

297 Tractor spare parts . 1386-87
303 Construction of second Ship­

yard . . . . 1387-88
304 Dum Dura Air Port 13*8
303 Gram Sevaks - 138^-89
306 Rice . . . . 1389
307 Railway Second Five Year

P la n  . . . .  1390
108 Fishing industry in Kccala

State . . . . 1390

309 Ghee . . . .
310 Sale o f I !eror, Aircr.-.fK' .
311 Breach on Southern Rail­

way *
3 12 Rrc.ik.lov n o f power srpnly 

in I3elb\
313 Pisciculture
314 Co-operative Movcim-nt in

riihnr .
3 1 5 RaniRiindam - Nijcin'ahjd

R?il link
316 N. r . S. und Community

Development Blocks 
3T7 .Ste.inci services at I’ alesn 

Glint
31 o Co-operative formi’ig socie­

ties . . . .
319 Priv.il e air companies
320 Jiiint Committees o f  work­

er*. and official
3 2 1  Import o f  rice .
322 A ir services to Kulu
323 Bifur :alior scheme o f N orth

Ii isrcrn Railway
3 2 5  Railway** Second Five Year

Plan . . . .
326 Hanumar-nagar Barrage

Scheme o f  K osi Project

U .S .Q .
No.

400 Com munity Development
and N .E .S . Blocks in Orissa

401 Derailment o f  goods train .
402 Seeds . . . .
403 Railway bridges and tracks
404 Drought condition* •
405 D evelopm ent o f  light houses 
40ft Construe ion o f bridges
407 Savings Bank Accounts
408 Revised postal rates •
409 Patna Telephone exchange
410 Milk schemes .
411 Tube-wells in Punjab
412 Supply of fertilizers to

Punjab . . . .
413 Food production
414 Resettlement of landless

workers in Punjab. .
145 “ G.M J7.”  Fupum ae la

Punjab .

CrtfutrtnS
J391
J391

1391-9*

1393 
1393-94

1394 

t394 

•395

1395-96

1396
1396-97

'397
'397-98
' 39*

1398-99 

1399 

>399- 140c-

1400 
J400-0r-
1401
1401-02-
1402
1 402 -03
1403 
I4° 3 '
*404
1404
1404-05
1405-06 -

1406
1406

1407-08

140s-
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W R IT T E N  AN SW ERS T O
Q U E ST IO N S— comd-

tt.S .Q .
No. S u b je c t C olum ns
,416 Railway Research Cen­

tre, Lucknow 1407-09
■ 417 Public Call Office,

Kalkaji 1409
418 Railway Coach Factory

in Uttar Pradesh 1409-10
419 Glcrki, in bub-post offices 1410
420 Passenger amenities 1411
421 Sugar 1411-12
4*2 Supply o f  rice to Sikkim

State 1412
423 Construction o f  a Launch 1412
424 Rice god owns in Orissa . 1412-13
425 Anti-influenza drug

'Cutzon* . 1413
426 Ganesh Shankar Vidyarthi

Medical College, Kan-
pur . . . . 1413-14

427 Bilaspur Railway Station 1414
428 Eviction o f  tenants in

Tripura 1414-15
429 Agricultural credit to

Tripura peasants 1415
430 Bombay-Goa national

highway . 1415-16
431 Puri-Konark road . 1416
432 Forms for radio liccnce 1417
433 Rice . . . . 1418
434 Construction work on

bridges 1417
435 M otor accidents 1418
436 Hindumalkot-Sri Clanga-

nagar Railway line 1419
437 New Airport for New

Delhi 1419-20
438 Distribution o f  food­

grains 1420
439 Late running o f  trains

Southern Railway 1420-21
440 Delay in attending to

trunk calls 1421
441 Suratg&rh Mechanised

Farm 1421-22
442 Tube-wells . 1422
443 Railway ferry steamer 1423
444 Flag Station at Lakshmi-

pur halt . 1423-24
445 Cooperative Apex Bank

in Manipur 1424
446 Transport problems in

Himachal Pradesh 1424-25
447 M otor Transport Cor­

poration in Himachal
Pradesh 1425-26

448 Transport service bet­
ween Aut and Banjar. 1426

U.S.Q.
N o. S u b je ct Colum tu
449 Co-opera live societies in

Himachal Pradesh 1426-27
450 Bridge on the river Pawar 1427
451 Ayurvedic Pharmacy at 

Jogeadra-Nagar, Hima­
chal Pradesh 1427-28

452 Fare on the Simla-ICalka
Railway 1428

453 “  Krishi Pandit” 1428
454 Development o f  minor

ports 1429
455 Bridges in Punjab 1429
456 Indian Posts and Tele­

graphs Department
Museum . 1429-30

457 Railway Corruption In­
quiry Committee 1430

458 Suspension o f  Air Ser­
vices 1430-31

459 Passengers amenities 1431-32
460 Road bridge at Raj Pura 1432
461 R.M .S. Office building

at Uhatinda 1432
\ : j passengers tra

vel concessions 1432-33
463 Dining car service on

G .T . Express 1433
464 Import o f  foodgrains 1433-34
465 Extension o f  services 1434
466 M inor ports . 1435
467 Bridge over Palar river . >435-36
468 Allotment or foodgrains

to Rajasthan 1436

PAPER L A ID  ON TH E TABLE 1436
A copy o f  the Report o f  the

Indian Delegation to the
Tenth Session o f  W HO
Regional Committee for
South East Asia, held
in Rangoon in September,
1957, was laid on the Table

REPORT OF CO M M ITTE E
ON PRIVATE MEMBERS*
BILLS AN D  R E S O L U T IO N -
PRESENTED . . 1436

Ninth Report was presented

REPORT OF CO M M ITTE E
ON ABSENCE OF MEMBERS
FRO M  TH E SITTIN G S  O F
T H E  HOUSE PRESENTED 1437

Third Report was presented .
BILL IN TR O D U C ED 1437-3*

The N ap Hills-Tuenianx
Area Bill.
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Subject Columns
S T A T E M E N T  R*. A D D IT IO N ­

A L  IT E M  O F BUSINESS . 1438-39
T he Minister o f  Law made a 

statement that the motion
in the name o f  Dr. Ram
Subhag Singh and others
regarding drought condi­
tions in Bihar, Eastern
Uttar Pradesh, parts o f
West Bengal, Madhya
Pradesh, O nsia and Bom­
bay would be included in
the List o f  Business for
Friday, the 22nd N o­
vember, 1957

M O T IO N  U N D E R  D ISC U S­
SIO N  . . 1439-1 5?6
Further discussion o f  the

following motion moved
by Shri Gulzarilal Nanda
and substitute motions
there to moved on the
13th September, 1957,
continued.

S u b j e c t

“ That ihc Second Five Year
Plan in relation to the
currcnt economic situation
be taken into considera­
tion”  .

AG EN D A FOR T H U R SD A Y ,
21st November, 19*7

Further discussion o f the follow­
ing motion :—

"That the Second Five Year
Plan in relation to the cur­
rent economic situation be
taken into consideration.”
and further consideration
o f  the Navy Bill, as re­
ported by the Joint Com­
mittee . . . .

Column*'




